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PARLIAMENTARY DEBATES
< P a r t  I—Q u e s t io n s  a n d  A n s w e r s )

Monday, (yth March, 1950

The House met at a Quarter to Eleven of the Clock.

[M e . Speaker in the Chair]

ORAL ANSWERS TO QUESTIONS

D e s t r u c t i o n  o f  F o o d  G r a i n s  b y  M o n k e y s

♦027. Shri Sidhva: (a) Will the Minister of Agriculture be pleased to 
fitate the quaniity of food crops that is destroyed by monkeys in the IF.P. ?

(b) What steps have Government taken with a view to stop this destruction
■caused by monkeys?

(c) Have Government approached State Government in this respect?
The Minister of Food and Agriculture (Shri Jairamdas Boulatram): (a)

Quantitative assessment of such damage has not been made.
(b) and (c). The attention of the hon. Member is drawn to the reply given

in answer to Question No. 560 on 28th February, 1950.

Shri Sidhva: What is the total number of monkeys in U. P. may I  know?
Mr. Speaker: Order, order.

Shri Sidhva: May I know how muô h crop is being destroyed by the mon» 
keys in U .P.?

Shri Jairamdas Doulatram: A quantitative assessment is not possible. The 
U.P. Government have made a rough estimate. Different provinces have
made different estimates: Punjab about 10 lakhs; U.P. about 26 crores.

Shri Sidhva: Has the Government of U.P. drawn attention to the fact 
that the monkeys destroy a larger quantity of crops than 'what is required £or 
human consumption? What steps have the Government taken in thit
direction?

Shri Jairamdas Doulatram: As I  said, a quantitative estimate has not beon 
made and cannot be made.

Shri Sidhva: Is there any programme to stop such a large destruction? 
Has the Government taken any steps?
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Shri Jairamdas Doulatram: Government have taken steps. Government 
hdve advised, as I said in reply to an earlier question, that the Provincial and 
State Governments could take up the question of destroying the monkeys or 
taking any other steps for preventing this destruction. A large number of 
States have got some kind of arrangement for arm ng the cultivators. In 
the State of Orissa, last year, they killed about 122,000 monkeys.

Shrl Kamath.: In which parts or districts of Uttar Pradesh is the monkey 
menace at its worst?

Shri Jairamdas DoulaEram: That was clear from what the U.P. Govern­
ment stated recently.

Shri Kamath: In which parts is it at its worst?
Shri Jairamdas Doulatram: I am afraid we have got no details about ihat.
Dr. Deshmukh: Can the hon. Minister give a rough estimate of the num­

ber of monkeys all over India?
Mr. Speaker: There has not been any census of monkeys. We will g o  

to the next question.

Aib M a il

^628. Shri Sidhva: (a) Wi 1 the Min'ster of Oommnnicatlona be pleased to
state the names of air mail companies which carried inland air mail,
and the amount paid to each company for transmission of air mails for the 
period from September 1949 to date?

(b) What was the amount paid to railways for the same period?
(c) Does the concession in the rate of petrol to air mail companies stilf' 

continue?
The Deputy Minister of Oommunicatlons (Shri Khrirshed LaL): fa ) I  lay

on the Table a statement ^ving the required information for the period from 
September to December, 1949. [See Appendix 7/7, annexure No. 23.^

(b) Ils. 21,66,854/6/-.
(c) Yes, Sir. The concession of a rebate of customs and ex' îse duty on

aviation petrol is being given not only to Compan'os carrying air mail but to 
nil Indian air transport companies, flying Clubs and other operators of air­
craft registered in India.

Shri Sidhva: The hon. Minister stated in reply to part (b) that Bs. 1,21,00^ 
were paid to the raiVays. What was the amount paid to the Air companies 
in the same period?

Shrl Xhurflhed Lai: Rs. 17.82,473/8/3.

Shri Sidhva: Was I correct in underRtanding that Bs. 1,21,000 were paid 
to the Bailways, or was the amount Bs. 12 lakhs and odd?

Shri Khurahed Lai: It was 21 lakhs: ne ther 1 lakh nor 12 lakhs.
Shrl Tya«{i: What is the total amount of the concessions given to all thfise 

Air companies? ,
Shri Khurdied La': We gave a rebate of nine annas per gallon.
Shri Tyagl: I wanted to knô r the total amoimt.
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Tbe KioMer ol Oommunlc&tionfl (Shtl S^dwal): We require notice for that.

Dr. Deahmukh; May I know if there is any supervision over these Air 
companies carrying air mails since the timt) they have been allowed to carry 
passengerfi also?

Shri Ehurshed Lai: Air companies carrying air mails have to comply, llkd
all other companies, with all the aircraft rules and they are enforced.

Dr. Deshmukh: My question is whether since the time passengers are 
allowed to travel, in them, any supervision is exercised by the Government
so far as comforts of passengers are concerned.

Shzi Khurshed Lai: As 1 said, in all matters, Air companies carrying
passengers are required to cotiform to the aircraft rules whnther they fly in th '
night or in the day. We do see that the rales are complied with.

Shri Sidhva: May I know which of the companies earn the largest amount 
for carrying air mail?

Shri Khurshad Lai: The largest amount is earned by Air India.
Shri Sidhva: What is the amount?
Shri Khnrshed Lai; Rs. 7,18.038/14/10.
Shri Sidhva: Which is the company which earns the least?

Shri Khnrshed Lai: During this period, the lowest amount was given to
the Indian Overseas Air Lines: Rs. 10,430/6/-.

AOOOBiMODATION FOB GoVBBNBfBNT EmPLOYEBS

*629, Shri Sidhva: (a) Will the Minister of Works, Mines and Power be
pleased to state the total number of houses built during the year 1949 for
employees of the Government, how many of those have been allotted to officer 
class ard how many io clerks and peons?

(b) How many houses are still under construction and when are they likely 
to be completed?

(c) Arc any more houses to be built during 1950?
The Minister ol Works, Mines and Power (Shri GadgU): (a) and (b). A

statement furnish ng the information is pla?€d on the Table of the House. 
[See Appendix III, annexure No,

(c) No construction of new quarters for inclusion in the general pool of 
accommodat’on in Delhi, is proposed to be undertaken during the year 1950. 
Additional houses will, however, be constructed for Members of Parliament.

Shri Sidhva: How many houses will be built for Members of Pariiament?

Shri Oadgil: The proposal is to construct 100 units for the occupation of 
Members of Parliament in the course of this year.

Shri Sidhva: My question was, what was the total number of houses 
bui't? Will the hon. Minister be good enough to tell us the total number of 
houses built durinjr 1049? How many were allotted to officers, how many 
to clerks, peons, eto.?
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Slurl Ctodgil: That is contained in the statement. For the benefit of 
my hon. friend 1 may say 203 were intended to be built, but 118 have been 
built and are being allotted to officf-rs. Against another unit of 2,000 houses 
for clerks; 556 are a’ready completed and ar» being allotted. For class IV 
servants, out of 1915 houses, 72 are compieted and are being allotted. The 
rest will be completed by June this year.

Shri Dwivedi: Have some quarters been allotted to accredited representa­
tives of the Press?

Mr. Speaker: Which Press?
Sliri Dwivedi: Accredited representatives of the Press.
Shri Gad£il: There is no obligation on the part of the Government to 

offer accommodation for the Press. However, the Government of India 
have given 12 quai*tere hutments and those are occupied by representatives 
of the IVess. There was no intention to give further concessions in this 
respect.

Shri Dwivedi: What is the basis for such allotment?
Shii GAdgll: The allotment is actually made by the Press Association 

here.
Dt. M. V. Gangadhara Siva: Arising out of the answer to question No. 629, 

may I know how many houses are allotted to the womLm emp’oyees of thy 
Government?

Shri Gadgil: There is Kome ])rovipion made; hut it is not possible to giv̂  ̂
correct fip̂ ures. About 100 units nre. reserved for mimarried women em­
ploy (̂ es of the Goveniment of India. •

Dr. M. V, Gangadliara Siva: Is the Mi'iister vawnre of the fMCi that 
y.W .C-A. employees of the Government are allotted some houses?

Shii GadgU: It is not so. Accommodation has been put at the disposal
of the Y.W.C.A. some two or three years ago and as desired by the Govern­
ment of India, preference is always given to Government employees,

Shri Shiva llao: May I ask whether it is a fact that the Government have 
recently come to a decision not to permit any more private housebuilding 
within Delhi? .

Shri Gadgll: That is not a fact.
Shri Bathnaswamy: May I know if priority is given to men as against 

women ? . "

Dr, Deshxnukh: As regards the houses meant for Members of Parliament, 
may I know if any now patt^jm is b-ing evolved and if so, whether any Mem­
ber of Parliament was consulted?

Shri Gadgil: Not any new pattern. The same accommodation standard 
that has been accepted for the o'Jcupation of Government servants has been 
accepted as the standard for Members also. I do not know whether one
can call it a standard or not. In this respect the decision of the Govern­
ment has been greatly influenced by the views expressed by the House 
'Accommodation Committee. ‘

Shsl V. H. Singh: May I ask whether the rent charged for any particular 
buldhig Is based on the salary of the occupant thereof or on the basis of its 
eost to Government?
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Shri Gktdgil: Both are taken into account. In the case of Government 
servants the maximum rent chargeable is 10 per cent, of his salary. In the 
case of those who are not Government servants and who ooine here for 
Government busines^i there is a rule which lays down what is economic rtnt 
fox the building,

Shri Sidhva: Is any provision made in the next official year for building 
houses for clerks and peons?

Sliri Q a d ^ : That is clear from my answer to part (oj): For the next financial 
year no provision has been made. '

Shri Sidhva: Is there any provision made for officers’ houses?

Shri QadgU: No. Sir.

R b p l a c k m k n t  o f  R a il s

♦631. Dr. Deshmukh: (a) Will the Minister of Railways be pleased to state 
tho reasons fo?- which old rails are being replaced by new and heavier ones?

(b) What portion of this was replaced for the purpose of speeding up the 
trains?

(c) Was any replacement undertaken for the purpose of using the new 
loeoinotives imported into India?

The Minister of Tta^ort and Railways (Shxi Gopalaswaml): (a) liaife ^  
running tracks are subject to two kinds of wear, side and head. Side ,̂ êpr 
ooc^urs on sections with shai*p curves but the wear of the head of the 
especiaily at rail ends, is more gener^ l̂. Battered rail ends, with $he 
worn create a condition which renders maintenance of line and level extremdjj 
difficult, and the trâ k̂ then becomes unfit to cany the traffic with prefi^ribed 
axle loads and at prescribed speeds. Before rails reach this worn condition' 
have to be replaced; otherwise restrictions of speed would become uuuNoilaWe.

On certain sections of railways, where the track originally laid was lighter 
than the section required to carry present day axle loads, old rai’s have had 
to b  ̂ replaced with rails of standard section,

(b) None.
(c) No.
Shri Sidhva: May J know whether the present track is strong enough for 

the new engines to run at the maximum speed?

Shri Gk>palaawami: Yes.
Shri Sidhva: Wliat is the nuxxirnum speed of the new engines?

Shri Gopalaswami: The mnxinjurn speed of the new engines is somewh<.»re 
about 75 miles per hour.

Shri Sidhva: Has any experiment been made to see whether these no,w 
engines can be run at that speed and if so on what track?

Shri Gopalaswami: We have not made any experiment with this maximum 
spe,ed of 75 miles, but we have made experiments with the maximum that Is 
permissib’e under our own rules.

Dr. Deshmukh: What is the maximum speed which the old rails are cap­
able of putting up with? ’
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Shri Oopalaswami: They differ with different types of rails. It depends 
upon the weight of the rails.

Dr. Dedimukh: Is it correct to say that if we want to attain a speed of
7 5  Juiies an hour or more, we will have to replace most of our ra is?

Shii Oopalaswami: I do not think so.
Sbxl Sidhva: If that is not so, may I know why they are not run s i  a 

speed of 75 miles an hour?

DBVjgLOPMBNT OF MlNOB P0RT3 IN THU WbST CJOAfiT

’̂ 082. Shil Kesava Bao: (a) Will the Minister of Traoqport be pleased to 
state what ore the proposals under contemplation for the development of
the Minor ports in the West Coast of India?

^b) Is it a fact that due to financial stringency the plans of development 
in the majority of cases had to be abandoned ?

The HiniBter of Transport and Railways (Shri Oopalaswaxni): (a)
development of minor ports has been and continues to be the responsibility
of State Governments and the Government of India are not aware of the
specific proposas which are now under consideration by State Governments. 
The two reports of the Wct t̂ Coast Major Port Development Committee relating 
to the setting up of a major port on the coast covered by Kathiawar and 
Cutch and another between Mormugao and Cochin Port copies of which are 
in the library contain recommendations for tho development of minor ports 
which have been commended to the State Governments concerned.

(b) As already stated, tlie responsibility for developing the minor ports 
rcsti? with the State Governments and the Government of India are not in a 
position to say to what extent the financial stringoncy has affected the plans
of development of minor ports.

Shri T. T. Blriahnamachaii: In view of the f îct that under the Constitution 
the subject ‘ Minor Port/S’ is in the Concurrent List, are the Government of 
India prepared or are they makinpr preparations to put into operation a com­
prehensive scheme for the adm'nistration of all the minor ports all over the 
country so there may be a 'Jo-ordinated policy for them all?

Shri Gopalaswami: Well, we have the question of suitable Legislation to 
be undertaken for the purpose of giving effect to the change in the Constitution 
to which my hon. friend referred under consideration. We have also under 
consideration the setting up of a National Harbours Board which will take 
these and other matters into consideration for the purpose of effecting a co­
ordinated development of both major and minor ports.

Shri T. T. Kririmamachari; In view of the fact that the Government of 
India can now interfere in this matter, may I ask whether they will make 
enquiries and find out what the position of the minor ports funds are in ea'jh 
case and how they are to be utilised in the future, and also to ensure that 
the Government of India will be cotjsulted before the funds are utilised for 
any other purpose than the development of minor ports?

Shri Oopalaswaxni; Before we exercise actual control we have to take 
power. But, q\iite apart from that, I am quite wil'inj:; to ask the State 
Government for information on the point refon-ed to by my hon. friend.
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Shri Joachim Alva: Do the Government consider the development of 
Ma]po on the West-Coast as a case of major development of a port or a minor 
-development of a port?

Bhrl Oopalaffwami: I do not know. Perhaps my hon. friend has mixed 
. up minor and major developments with minor and major ports. As a matter 
of fact, the West Coast Major Port Development Committee, as 1 have 
informed the House on a prev’ous occasion, has recommended the Betting up 
of  a major port at Malpe, For the time being we have not accepted it . We 
have ordered further investigation.

P ost  Of f io b s  fo b  R a ja s t h a n

*638. Shri B. 0. Upadhyaya: Will the Minister of Oommiiiiioatioiui be
pleased to state:

(a) how many towns there are in Kajasthan having a population of more 
than 2,000 which are without Post offices; and

(b) the number of towns in Kajasthan where the Post offices were establish­
ed during the year 1949-50?

The Deputy Minister of Ck>m2nunlcation8 (Shri Khurahed Lai): (a) 155 on
1st February, 1950.

(b) 86 (during the year 1949-50, up to 31st January, 1950),
Shri Kamafth: Is there any proposal to start mobile post offices in Rajas­

than?
Shri B^urshed Lai: 'fhc question l  believe refers to rural post offices.
Shri Kamath: The question refers to post offices in general.
Mr. Speaker: It is a suggestion for a<;tion.
Shri Elhurshed LaT: I will take note of the suggestion.
Shri Sidhva: May I know whether these are fuU-fledged post offices?

The Minister of Communications (Shri Kidwai): What does he mean by 'fulL 
Hedged' Sir?

Shri Sidhva: I mean post offices which transact all business such as 
handling money orders, registers, V. Ps., Insured articles, Book Parcels, 
-etc*.

Shri Kidwai: Yes.
Shri Ra] Bahadur: How does the ratio of the number of post offices to 

population in Rajasthan compare with the ratio of post offices to population of 
the other cities?

Shri Khurshed Lai: I have not got that information.

Cb n t r a l  R ic b  R bsbaro h  I n stttu tb , Cu t ta c k

*635. Shii Naik: (a) Will the Minister of Agrlcultnre be pleased to state 
what are the d flerent aspects of activities undertaken so far by the Central 
Bice Research Institute, Cuttack, since its inception?

(b) How far has the Institute succeeded by its experiments in raising the 
yielding capacity of our rice crop?
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(c) Hos any research been carried on for the growing of non-Indian variation 
of rice in the local soil and if bo, how do these variations compare in yield with 
the indigenous kind?

(d) Have any attempts been made for populftriRing any of these successful 
yftriatioHB amongst the rice-growers of different parts of the State of Orissa and 
with what results?

The Minister of Food and Agricultnre (Shri Jairamdas Doulatram): (a) and
. A detailed statement is laid on the Table, [fiee Appendix III, annexwe 

0. 25}.

(e) Several Chinese, Japanese, Russian and other foreign types of rioe 
have been tested, but only three Chinese varieties were found suitable. The 
yield of these varieties in the experiments at the rice station varied from 
992 to 1233 lbs. under unmanured conditions.

(d) The successful Chinese varieties are being multiplied for distribution.
Shri Eamath: What are the differences in quality or otherwise between 

the Japanese, the lUissian and the Chinese varieties?
Sbri Jairamdaa Doul&tram: I am afraid, 1 shall require notioe of that 

question. It is a technical matter. ,

Shri Shiva Bao: May I ask you, Sir, whether you have come to any 
decision on the promise made by the Deputy Speoier that copies of state­
ments laid on the Table of the House would be supplied to Members asking 
^ e  question in order to facilitate the asking of supplementary questions.

X r. Speaker: As I have said on a former occasion, I  have made certain 
inquiries <lDd 1 am awaiting replies to those inquiries. After t^ey oo^e, I 
shall be in a position to decide the matter. '

Shri l^agi: May l  know what is the surplus percentage of produce in tRe
Chinese rice over the local rice?

Shri Jalramdas Doulatram: In India there are about 2,500 varif’ties of 
rice. The nvorage yield for the country as a whole is estimated as 1,074 lbs.
and the yield from the Chinese rice varies from 992 to 1233 lbs.

Shri T. N. Singh: May I ask if those Chinese varieties are suitable for 
places where there is not so much of rainfall as in Cuttack?

Shri Jalramdas Doulatram: At present they have been tried in Orissa and 
after they are multiplied, they will hv tried elsewhere.

Shri Tyagi: ITow does the Chinese variety compare with the best varieties 
in India?

Shri Jalramdas Doulatram: I think the best varieties of India go further 
In samples up to 5,000 lbs.

Shri Poonacha: Do these institutes conduct research work in the prevention 
of diseases to rice crops?

Shri Jairamdas Doulatram: Yes in that aspect also. You will find this- 
from the statement whi"*h I have placed on the Table of tho House.

Shri Tyagi: Have the villagers ever taken the benefit of this Research 
Institute ?

Shri Jalramdas Doulatram: For the last two years we have given aJl the 
produce of this Institute to the Orissa Government for further multiplication»
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Shri Tyagi: May I  ask how the cultivators arc taking to it?
Sliri Jairaxndas Doulatram: They are taking to it very favourably.
Oh. Banbir Singji: May 1 know what steps the Government have taken to*' 

distribute the seeds of these varieties to the cultivators?

Shri Jairaxnda« Doulatram: We are carrying on our experiments also ou
the cultivators' fields besides having 80 demonstration farms and a’l th^
seed that is produced is handed over to the Orissa Government tor further 
multiplication,

CONVBESION OF M bTBB Ga UGB L iNBS INTO B r OAD G aUGB ON THB S. I. R aHĵ A T

♦686 Shri Lakshmanan: (a) Wi:i the Minister of Eailways be pleased to 
state whether Goveniment propose to convert the metre gauge lines of the 
South Indian Railway into broad gauge lines?

(b) If not, will Govonmient consider the advisability of such a measure?
(c) How much will this conversion cost?

(d) What has been the total income from these metre gauge lines for tiha
years 1947, 1948 and 1949?

The KWffter ot Tjran̂ port and Baitways (Shri aopalaawami): (a) and (b).
JTihe repl^ is m the negative.

(e) The cost of conversion is not available. It can only he worked out 
a detailed investigation.

(d) Figures of gross earnings are ayaiji^le for fin^^ial ^ams an^ aa 
follows; * . .

1947-48 . R b. 1921.79 lakhfl.
1948-49 . . . R h. 21«3 89 lakhs.
1949-60 . . .  Rs. 1443.65 Iftkhs.
(frcm April to November)

Shri Lakshmanan: May T ask whether through tickets are issued fix>m
stations on the metre gauge lines in South Indian Railway to stations on 
broad gauge lines in Upper India?

Shri OopalaBwami: Yes.

Shri Lakflhmanan; May I know whether there is any arrangement to carry 
passengers from Egmore Station to the Central Station, Madras?

Shri Oopalaswaml: None, so far as the Bailways are conC/emed.

Shri Audikesavalu Kaicker: Is the Govomment aware of the urgoni
necessity for a broad gauge in the S. I, Railway?

Shri Gopalaawami; There are parts of S. I. Railway which are on the ■
broad gauge.

^Kbhwbt Jaswant Singh: What is the reason for the fall in revenue iHi 
1950 as compared to the previous year?

Kr. Speaker: It is only for nine months.
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St a l l -h o ld er s , B ook-sblucbs a n d  CATEEiaas ON R a il w a y  P la ttObm s

♦687. Shrl T. N. Singli: (a) Will the Minister of Eailways be pleased to 
state whether any tenders are invited before exclusive rights of carrying on 
business on Bailway station platforms are granted to various firms of stall- 
bolders, bookseilers and caterers?

(b) What are the terms and conditions on which these rights and conces­
sions are granted? -

The MinlBter of SUte for Tnmsport and BaUways (Shrl Santhanam): (a)
No tenders are invited. The Bookstall contracts are allotted on the licensmg 
system on a royalty basis and the vending and catering contracts on reason­
able licence fees and rents respectively, as opposed to the tender system.

(b) Contracts are given for a fixed period and are renewable from time to 
time for approved service.. Contractors are required to sell articles of good 
•quality at controlled prices fixed by the Administration; and are forbidden 
to assign, mortgage or sublet the whole or any part of their contracts.

Shri T. N. Singli: May I know why there has been this departure from 
the usual tender policy of the Government?

8hri Santhanam: So far as this Department is /concerned this has been 
^ealt with on this basis and so there is no question of the usual tender policy. 
As a. matter of fact we are considering whether for certain parts of these 
refreshment room contracts and others we may not introduce the tender 
system.

Shri M. A. Ayyangar: May J onk the hon. Minister if non-nationals, 
persons who are nationals of Pakistan have been appointed in Northern 

India as caterers in the various Eailwuy stations? '

Shrl Santhanam: So far as 1 know, certain allegations were made and 
investigations were made into those allegations and the contracts have been 
taken away from those who were proved to be non-nationals. So far as we 
know, d l the present contractors are Indian nationals.

Shrl P. O. Sen: May I ask if it is a fact that the majority of these contracts 
have been given over to the refug(‘es and there is a representation to that 

^ftect to the Government? i

Shri Santhanam: It is not true that a majority of these contracts have 
been given to refugees, but we have tried to give as many as possible especially 

-at the smaller stations to the refugees who have settled there in order to give 
them some scope for occupation.

Shri M. A. Ayyangar: Is it a fact that a national of Pakistan is a caterer at 
the Banaras Kailway Station?

Shri Santhanam: I would require notice of this particular question, but 
I do not think so.

Shri B. K. Ohaudhuri: Is there any part which is catering both to Pakistan 
'tiR well as to Indian Railways?

Shri Santhanam: W'e have no su'ih information. As I stated, there were 
^ome allegations against some people and these allegations were carcfully 
investigated and in the case of one or two who were found to be running busi­
ness on both sides, their contracts have been terminated.
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Babu Bamnarayaii Singh: Sir, if tenders are not invited, may I know what 
^re the principles to guide the authorities to select the most suitable or desir­
able person?

Shri Saathanam: Sir, I could not follow the question.

Mr. Sp6aker; The question is, if tenders are not invited, what are the 
principles f<o guide the railway authorities in deciding the best or the most 
suitable cootract?

Shri Santhanam: Sir from Eimong those who are willing to pay the licence 
fee and the amount fixed the officials of the administration select such persons 
as are likely to give the best service, according to their judgment.

Pandit Balkridina Shanna: Sir, has the attention of Oovemment bê n 
drawn to a representation or rather many representations made by vendors of 
various railway stations in the United Provinces, requesting Government to 
give the contract to co-operative societies rather than to individual contraotors 
who sublet these contracts?

Shri Santhanam: Some representations have been received to that effeo4, 
and other representations hove been received to the effect that in the name 
of co-operative societies individuals axe trying to exploit the railways.

E x t e n s io n  o f  R a il w a y  L in e s

’ 659. Shri B. Velayudhan: (a) Will the Minister of RailwaTB be pleased to 
state whether there is any plan to extend the Railway from Alwaye or 
Emakulam through the Travaneore State to connect with the Shenkottah- 
<iuilon Line?

(b ) J l so, what measures are the Government godng to takê ?
(c) Have the Travancore-Cochin Government submitted any request to 

the Government of the Indian Republic to expand the Rjiilway through the 
Above State ? ‘

r(d) 11 so, what steps have the Government of Lidia taken?

The Miniater of Transport and Bailways (Shri aopalaewami): (a) Yes.
(b) The question of carrying out a fresh survey of the 9'^i^o°'Emakulam 

project will be considered in 10^-51.
(c) Yes, but only in respect of a connection between Quilon and Brnakulam.
(d) The matter was considered by the Central Board of Transport at their 

meeting held on 6th January, 1960 and their decision was as stated in the 
reply to part (b),

Shri B. Velayudhan: Sir, may I know whether any preliminary survey 
was done previously? *

Shri Ck>pa;ia8wanxi: Yes, there was a survey made several yeaiy ago.
Shri B. Velayudhan: May I know whether that was through the control 

Travaneore region that this survey was made?

Shri Gopalaswaml: As I have said, it is only from Quilon to Emakulam, 
more or less on the coast.
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Stari M. A. Ajryangar: May I know what is the nature of this survey?
it ft physical survey or does it include the ascertainment of the possible income 
that may be derived by the Government from such a line*?

Sliri Gopalaswami: I think the estimate of the cost of construction and the
probable return on su(;h cost was also in'iluded in the survey.

So il  E r o s io n

•641. Slul M. V. Bama Bao: Will the Minister of Agriculture be pleased 
to state whether there is any agency, official or other, for collecting data con­
cerning soil erosion?

The MUiister of Food and Agriculture (Shrl Jalramdas Doulatram): No.
The Indian Council of Agricultural Research is financing two schemes fronx 
their funds for dealing with soil erosion. Some State Governments, parti­
cularly Bombay and Madras, have Research Stations for collecting such data 
in their own tireas.

Shli M. V. Bama Bao: Sir, may I know whether this work is confined to. 
the river valleys in India only, or whether it extends to the whole country?

Shrl Jairamdas Doulatram: It extends to the who’e of the country, because^ 
the problem of soil erosion exists in the whole country and not only in 
the river valleys.

Shri M, V. Bama Blk>: Sir, may I know whether flood control is handled 
by other agencies and whether that is also co-ordina<ied with the work of 
oolleotion of data of «oil erosion ?

Shrl Jalramdas Doulatram: The work is done by the State Governments^

Shri M. V. Bw u Bao: S^, my question is whether this work of oolteotion 
of data regarding soil erosion is co-ordinated with the work of the flood eontrol 
opemtions

Mr. Speaker: The question is whether the work of investigation into the 
soil erosion problem is co-ordinated with the work of flood control.

j  Doulatram: As I said, there is no systematic collection of
data with regard to soil <'rosion. "

Shri Budrappa: Sir, is this a Central subject or a Provincial subject?

Mr. Speaker: It is more or less a question of refeiTing to the Constitution.

M îy I Ivnow whether the Central Government have given 
Biiy directions to the Provincial Governments in this respect to take effective 
m e a s i ir fs  to check soil erosion?

Shri Jairamdas Doulatram: Yes. We liave given such instructions. We 
have also sent officers to tour the arons and also indieated the areas which 
need attentinn, and also given a tentative plan to be worked out.
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Ch. Banbir Singh: What is the grant made b y  the Central Government to  
the various States to check soil erosion?

Shri Jairamdas Doulatram: We m a y m ake a grant also, if th ey  p u t up a  
S";he.nio [ < ^

Mr. Speaker: He w an ted  to  kn ow  the grants.



Or, Deidunukh; Sir, is it a fact that the Central Government trained a 
<jert?ain number of persons in soil erosion work in America and if so, are their 
services being utilised by the Central Government or by the Provinces?

Shri Jairamdaa Doulatram: Our predecessor Government had sent five 
persons for training. They have come back, and one of them is retained at the 
Centre and the other four offered to the Provinces for work there.

Shri Joachim Alva: May I know whether the Agricultural Department is 
aware of the work on soil erosion done in the Allahabad Dairy Farm run by 
Americans?

Shri Jairamdas Doulatram: That a ŝo is known.

OKAL A N B W ns ® 0 f

L ao P koduction

♦642. Shri Zangre: (a) Will the Minister of Agriculture be pleased to 
state whether any aid is proposed to be extended to the revitalizirig lao 
production and the breeding of Kosa especially in Chhota Nagpur and 
Ohhattisgarh ?

(b; Is it a fact that indigenous breeding of Kosa has declined considerably?

The Minister of Food and Agriculture (Shri Jairamdas Doulatram): (a) and
(b). It is proposed to continue the programme whereby technical and 
financial aid is given for im})roving lac production. A rapid survey of idle 
lac host in easily accessible areas has been undertaken and working p ans for 
cullivation of lac have been formulat(?.d. As a result about 78 hikh host 
trees have been located, out of wh ch SJ lakh trees have been infected. De- 
monstnition centres have been estab.ished in different areas to show improved 
metljods of cultivation.

Information regarding breeding of Kosa fibre is being cjollected and will be 
furnished to the hon. Member and will be placed on the Table of the House.

sfV ^  wRifhT ^  | ftR inrf #* . C\ ^
| ? '

Shri Zangre: Does the hon. Minister possess information as to the names 
o i  the trees helping in cultivation of ‘Kosa’ ?

«ft <I'H : 5̂  i jf l ’ ^

Shri Jairamdas Doulatram: i  have just stated that information in this regard 
Is being collected and will be furnished to the hon. Member and will also be 
placed on the Table of the House.

I n d ia n  L ac R esbaboh  I n stitu te

*648. Shri Naik; (a) Will the Minister of Agriculture be p'eased to state 
since how long the Indian Lac Besearch Institute, Nankoom has been in 
existence ?

(b) What is the annual expenditure incurred on this Institute?



(c) How far do the different commercial varieties of Indian lac answer to 
the standards reported to have been prescribed by the Shel-ac Committee of 
the International Organisation for standards, which rocently met in New Delhi?

The Minister of Food and Agriculture (Shri Jairamdag Doulatram): (a) Since 
1925. ^

(b) The annual expenditure during the last 10 years has varied fiom 
Rs. 2,04,820. to lis. 3,33,711.

(c) The current commercial grades of unadulterated seedlac and sheliao
come within the limits prescribed by the Shellac Committee of International 
Organisation for standards. '

iUiri T, T. Erlctoamacftiari: May I ask if the hon. Minister is aware that
his cjollenpue, the Minister of Commerce the other day admitted that lac 
production has gone down and the quantity of export of this article from this 
country has considerably diminished, and if so what does the hon. Minister 
propose to do about it? /

Shri Jairamdas Doulatram: Yes, it is a fact that the production of lac has

S
n̂e down. We have taken steps by demonstration and propaganda to

orease production. We have also field parties working in these areas.
8hri T, T. Krishnamacharl: But with what result?

Bhri Jairamdas Doulatram: We propose to increase this activity, and we
««pect increased production by these methods. *

S am adhi o f  Mahatma Gandhi

*644. Shri Balwa&t Slnha Mehta: (a) Will the Minister of Works, Mine# 
and Power be pleasf'd to state whether the plans for ttie construction of the 
9amadhi of Mahatma Gandhi at Rajghat in Delhi are completed?

(b) If so, what progress has been made so far?
(c) By what time will the construction be completed?
(d) What is the estimated cost of this work?
(e) What are the main items of this construction?
The Minister of Works, Mines and Power (Shri Gadgil): (a) to (e). A 

loheme for laying out a park at the site at Kajghat where Mahatma Gandhi’s 
body was cremated, was sanctioned last year by Government and the work is 
about to be completed. A statement giving details of this scheme, is placed 
on the Table of the House. [See Appendix III, annexure No, W.]

The design of the main Memorial itself has not yet been finalised. A  
Committee is being set up for the purpose.

Dr. Deshmukh: Is any portion of the expenditure being met from the
Gandhi Memorial Fund or is the Government incurring the whole expenditure?

Shri GadgU: This is entirely a scheme that will be financed by the Gov- 
ernmoni of India.

Shri B. Das: Has the attent'on of the hon. Minister been drawn to the 
reaolution of the Committee that more land should be arocated and the 
Prime Minister also said that they will get more than 20 acres of land?
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Shri Oadgil: There is a proposal from the Gandhi Memorial Fund Trustoea. 
thai they should be given not only 20 acres of land but something more, but 
that scheme will be entirely financed by the Gandhi Memorial Fund Trustees.

Pandit K. 0 . Shanna: Is there a proposal to build a monument
at the place where Gandhiji fell, where he was shot?

Shrl Qadgil: J have already stated that the pan of the main Memorial 
Committee has not yet been finalised.

Shri Sidhva: What is the total amount of the scheme and how muoh has 
Bo far been spent?

Shri Oadgil: The total amount sanctioned is Bs. 4,53,000. I  think 
practically more than Ks. 3,50,000 have been spent already.

Shri Ba] Bahadur: May I know whether Birla House whore Gandhiji was 
killed is being acquired by the Government? .

Mr. Speaker: It is a suggestion for aotion.

Dhanbad Mining Tbainino Cbntbb

‘(‘646. Shri Zangre: (a) Will the Minister of Works, XineB azid Power ba
pleased to state the total annual expenditure on Dhanbad Mining Training. 
Centre? '

(b) What are the various courses of training?
(o ) How many students are receiving training at present?
The Minister of Works, Mines and Power (Shri aadgUj): ^a) The hon<. 

Member is presumably referring to the Indian School of Mines and Applied  ̂
Geology, Dhanbad.

Tht̂  â Jtual annual expend'turc on the School, for the year 1948-49 and the 
estimated expenditure for 1949-50 and 1950-51 are respectively Rs. 11,77,400; 
Re. 13,57,700; And lls. 13,23,100. •

(b) (1) Three Years’ Certificate Courses in (a) Coal Mining, (b) Metaliferrous 
Mining, and (o) Geology.

(2) Four years’ Diploma Courses m (a) Mining Engineering and (b) 
Geology.

The certificate courses will be abol’shed after the close of the 1950*61 
Session as a part of the Reorganisation Scheme.

(c). 163.

^  S R  jifct ^ 'tt t N" ?rr

Shri Zangre: Is the hon. Minister aware whether the students trained in 
these institutions have the necessary knowledge as to what minera’s can be 
located in particular places?

3HR ^  ^  3 n w  I

Shri GadgU: They will surely get this knowledge provided they peruue
the books on the subject carefully.

OEAIi ANSWBBS



.81^ it. L. May I knb'w whether iiiere has been any prttpoial' to
•convert the Indian School ot Mines into a University and, if so, how long i* 
-will take?

Shri OadgU; That is one of ihe demands made by the students.

Co n s t r u c t io n  o f  A e r o d r o m e  a t  G u n t a k a l

'*'646. Shii SanJivajrya: (a) Will the Minister of Gommunicatioiifl be
pleased to state whether there is any proposal before the Government of India 
to construct an aerodrome at Guntakal?

(b) If 80, what measures have the Government token in this respect and 
if none, why?

The Deputy Minister of Oommunlcations (Shri Xhurshed Lai): (a) and
(b). There is no proposal uiidei- consideration for the construction of an 
aerodrome at Guntakal. J may add that special consideration was given to
the suggefltiou made in the course of supplementary questions in the Consti­
tuent Asj^embly oi India (Legislative) on the 23rd February, 1949, that an 
aerodrome? be constructed at Giuitakal. It has been found that the traffic 
potential will not justify expenditure on such a project particularly when it 
48 iKccBsary to f f̂fect all possible e'i'-onomies in Government expenditure.

Bhri Sanjivaysra: Apart, from Guntakal, Sir, do Government propose to 
construct an aerodrome in any other place in Rayalaseema?

Shri Khurshed Lai: Thert*. is a good airstrip in Bellary which is only 35 
miles from thiK place. In vi(‘vv of the present financial situation of the
<3overnrnent of India, there ip no proposal to erect an aerodrome here.

M a n u f a c t u r e  a n d  I m p o r t s  o f  T e l e p h o n e s

♦647. Shri Sanjivayya: (a) Will the Minist>er of Oommunicationg be pleased 
to state the numb(‘r of teU'phones manufa^*tured in India during the years 
1948-49 and 1949-50?

(b) What was the number of telephones imported during those years?
(c) When is India expected to become self-sufficient with regard to 

telephones?
The Deputy Minister of Oommunlcations (Shri Khurflbed Lai): (a) Com­

plete iTiOinifacture of telephones is not undertaken in India at present. The 
number* of telephones assembled in India during 1948-49 was 12,662. Com­
plete information for 1949-50 is not availab’C. The number of telephones 
assembled in the Government Telephone Factory at Bangalore during 1949-50 
was 17.125 up to the end of February but information regarding telephones 
assembled in the Posts and Telegraphs Workshops is not available yet. The 
information is being collected and a statement will be laid on the Table of 
the House. i

(b) The number of telephones imported during 1948-49 was 10,014 so far 
ms the Posts and Telegraphs Department is concerned. During 1949-50 only 
400 telephones were imported and other requirements of telephones were 
met from telephones assembled in Ijbe Government Telephone Factory at 
Bangalore.

(c) The Telephone Factory at Banga’ore has been established with a 
ifiew to making India self-sufficient in the matter of telephones. The facteiy
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IB e x p e c te d  to  go  in to  fu ll p ro d u c tio n  w ith in  th e  n e x t  th ree  yea rs  w h en  India 
w ill  b e co m e  B elf-su fticient in th e  m a tter  o f  te lep h on es .

Dr. Deflhmukh: What is the annual demand for telephones in the country?
Shri Ehurahed Lai: This will be expanding, but it is proposed that the 

Telephone Factory will in the first instance produce about 25,000 telephones 
a year, but it can produce up to 60,000.

Babu Bamnarayan Singh: What is the length of time during which the 
hoo. Minister expects that the Factory will be able to meet the demands of 
the coujHry?

Mr. Speaker: Three years, he has already said.
Shri Rudrappa: Has the Governm(-^nt installed a Telephone Factory in the

Mysore State at Bangalore?
Mr. Speaker; Yes.

Shri Riidrappa: What is the percontago of the telephones aasembled at 
3^up:Ui!ore?

Shri Khurshed L»al: 1 havt! just given the figures of the telephones 
as&cinbJod. '

Shri T. N. Singh: May I know what percentage of the parts of the tele­
phones as»s‘.'iril)lr‘d thc’re is now being imported?

Shri Khurshed Lai: At pnaent about 50 per cent, of the parts are being
imporu d.

Shri Eamath: After the inauguration of the “ own your own telephone*’
scheme, is the demand for telephoTies showing a tendency to inorease or da« 
crease?

Shri Khurshed Lai: We have so far collected about a crore and a quarter
rup-ĉ cK.

Shri Kamath: I was referring to the denjand for new (jonnections.
Bhrl Khurshed La :̂ This is about new connections.
Pandit M. B. Bhargava: Does the Government intend to hand over this

Factory to a private concern?
Shri Khurshed Lai: A private company ha« been formed in which the 

Government of India have 70 per cent. • of the shares, the Mysore Govern­
ment 20 j)er cent, and the other 10 per cent, is owned by the A.T.E.

Dr. Deshmukh: What is the number of telephones for which applicationa 
ture still pending?

Shri Khurshed Lai: I will require notice of that. | .
Shri R. K. Ohaudhuri: What is the percentage of the public demand for 

telephones satisfied last year, i.e., 1949, and what percentage Government 
expect to satisfy this year, in 1950?

Shri Khurahed Lai: I will not be able to give those figures without notice.
Shri H. A. A3f7angar: Is the management ot this concern in the hands 

of Government IHrectors, or do Directors represent the various interests?
Shri Khurshed Lai: The Directors are nominated by the Govemmeni of

India but the A.T.E. can also nominate one Director.
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Babu Banmaiayaa Singh: Is there any principle followed in the distri­
bution of tbe available telephones among the various States?

Shri Xhurahed Lai: Telephones are distributed as evenly as possible 
among the various States.

E x p a n s io n  0¥ M a d r a s  H a r b o u b

♦648. Shri Sanjlvayya: Will the Minister of Transport be pleased to state:j

(a) the progress made in expanding the Madras harbour;
(b) whether it is a fact that the Corporation of Madras protested against 

this expansion; and
(c) if 80, what action has been taken by the Government of India in the 

matter?
The MlnUrter of T rai^rt and Railways (Shri Oopalamaml): (a) The

project for the construction of a wet dock capable of berthing four 000 feet 
ships drawing 30 feet with modem transit sheds etc., has been accepted ini 
principle subject to examination iu certain respects. Steps are being taJron 
to settle the voJue of land opposite to Fort. St. George to be acquired fof 
the purpose and other terms of transft^r with the Government of Madras and 
tiD hand over the formal possession of the land to the Madras Port Trust.

(b) The Corporation of Madras did at one stage raise some objection buli 
ultimately agreed to the expansion

(c) Does not arise.

Shri San]iva]rya: How far does this expansion extend towards the south 
of the harbour?

Shri Gopalaswaml: It is all towards the south.

Shri Audikegavalu Naicker: Tg the Government aware that the beauty of 
the Marina will be affected if the harbour is extended southwards?

Shri 0<^ala8wami: No. I think aesthetics will be maintained.
Shri Attdlkesavalu Naicker: Is the Government aware that a public meeting 

was held at Madras to protest against the extension of the harbour towards 
the south ?

Shri Oopalaswami: I beheve that is so. That is correct.

P l a n s  p g r  W a t e r  P r o jb o t s

*650, Dr. R. S. Singh: (a) Will the Minister of Works, Mines and Power
be pleased to state the names of companies which prepared plans for the 
water projects of India such as Hirakud, Kosi and others?

(b) How much did they charge for preparing plan of the Hirakud protjeot?
(o) What amount will they charge for preparing the Kosi project plan?
The Minister of Works, Mines and Power (Shri Oadgll): (a) The prepa­

ration of the Hirakud designs has been entrusted to the International Engi- 
ne..ring Cornpany Inc. Denver, Colorado, U.S A., with whom a contract has 
been entered mto for this purpose. The Trial Load Analysis work of Kosi 
Dam hai? been entrusted to the U. S. Bureau of Beclamation (A G o v e m m e fit
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Dopartnient of the United States of America) under an agreement. No other 
work of this nature has been entrusted to a foreign firm by the Govemmenti 
o f India. '

(b) Final figures have not yet been received but the estimated cost is ex­
pected to be nearly $ 1,76,000. '

(c) The e s t im a te d  cost on the Trial Load of Kosi Dam by the U. 8. Bureau 
o f Reclamation is  about one hundred thousand dollars. The amount of actual 
ex p e i)d it iu *e  is likely to be less and will be known when the work has been 
< 3om p leted .

Dr. R. S. Sin|^: Is the sum of 1,76,000 dollars cheurged by those firm®
^ibout 190 per cent, more than the actual cost?

Shrl Gkad«ll: That is a matter of opinion.

Dr. R. 8. Slngfa: May I know. Sir, the estimated cost given to the Gov-
'^mment of India by the U. S. Bureau of Reclamation as well as the esti­
mated cost given by.the International Engineering Co.?

Shri Gadgil: If the hon. Member wants particulars about it I will require 
notice. We preferred the official organisation, namely the Bureau of Recla­
mation. There were other reasons also. That Bureau had agreed to 
Associate our own engineers with the actual work. That is a great advantage, 
-even assuming that the cost may be a little more.

Dr. B. S. Sinj^: Is it a fact that our own engineers working at Denver,
Oolorado, are dissatisfied with the quality of work of that company in view
o f  the fee which they charge? .

Mr. Speaker: I do not think that question arises.
Syed Nausherali: What was the actual difference between the two esti- 

ma.tee?
Shri Gad«U: As T said I will require notice for that.

Shri Kamafh: While on the Minister's own showing no other work of tihia 
■nature was entrusted to foreign firms what were the reasons that induced the 
•Government of India to entrust these two schemes to two foreign firms?

Shri O’Edgil: These two schemes are so big that the Government of India 
naturally wanted the best advice available.

Shri Tyagi: Is it possible to postpone the question to another day when 
the hon. Minister will have fuller information?

Mr. Speaker; The hon. Member may table a further question.

L ooust W a sn in g  Oboakisation

*661. Prof. Talbwant Bai: (a) Will the Minister of A^onltnre be pleased
lio state whether it is a fact that the Government of India are maintaining a 
permanent Locust Warning Organisation?

(b) Do Government propose to state the main recommendations, if any, 
made by the British Lcxjust Expert who visited India recently?

(c) Have the recommendations been examined?
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(d) What were the views of this British expert on the work done by the
Locust Warning Organisation in India during 1949?

(e) How much has his visit cost the country?
(f) What are the steps which are being taken to prevent the spread of

locust in future?
The Minister of Food and A«rlculture (Shii Jairamdas DouUitaraxii): (a)

Jeff.
, (b) The main recommendation of this Expert was to strengthen and
reorganise the anti-locust orgioiisatioii in India with adequate modern machinery
and motorised transport/.

(c) Yes. '
(d) His view was that the locust control operation during 1949 was- 

hampered by lack of adequate transport and equipment.
(e) Us. 879/12/-.
(f) A mcjeting of representatives of the State ( jovernments concerned haa 

been called on the 11th March, to finalise the measures necessary to prevent 
the spread of locusts in future. The existing Locust Warning Organisation 
is also being strengthened.

Sardar Hukam Singh: What was the cost of the transport that was fur­
nished by Government for this purpose?

Shri Jairamdag Doulatram: We propose to budget for another lakh and 
a half rupees for purchasing land rovers and also for additional staff.

Sardar Hukam Singh: Have any trucks been made available to this 
organisation so far? i

Shri Jairamdag Doulatram: We are trying to secure an additional number 
of trucks. :

Sardar Hukam Singh: My question was whether any trucks have been 
made available to this organisation so far.

Shri Jairamdag Doulatram: I would require notice of that.
Shri R. 0. Upadhyaya: How many State Governments maintain the locust 

department ?

Shri Jairamdag Doulatram: The State Govemments that are round about 
the desert, which means Rajasthan, Bombay, Delhi and the Punjab.

Kanwair Jagwan̂ t Singh: May I know whether the menace of locust ig 
under control or is on the increase?

Shri Jairamdag Doulatram: We had a recent invasion by locusts from 
Pakistan and that was completely put under control. ^

Shri Xamath: Did the British locust expert who visited India recently find
any difference in the methods of Indian and British locusts?

Shri Jairamdag Doulatram: The only difference wag that he wanted that
we should have more of niotorised transport. To some extent this is correct. 
It  is not possible to reach all the desert regions and the sand dune area, how­
ever, except with the aid of camels.
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Shri R. 0. TTpadhyaya: Is it not a fact that the Bajasthan Government is
not rtjaiutaining a locust organisation?

Shri Jairamdas Doulatram: Wo asked them to maintain ^t,— 1 believe they 
are taking steps. ^

Sardar Hukam Singh: Is it a fact that the invasion from Pakistan was 
counteracted by offering some trucks t̂ ) Pakistan?

Shri Jairamdaa Doulatram: We wanted thu co-operation not only ot 
Pakistan but even of distant countries. I would require notice to answer 
whether w l  had to give them that assistance.

L in k in o  of B io  Citibs  b y  W ireless

^ 2 .  Shri Rathnaswamy: (a) Will the Minister of Oommonicatloni be
pleased to state whether the Government have any scheme to link big cities 
in India by wireliess?

(b) If so, what are the cities to be so linked?
(c) How long will it take to implement this scheme?
(d) How much would this scheme cost the Government?
The Deputy Minister ol Oommunications (Shri Khuiflhed Lai); (a) Yes.
(b) Bombay, Calcutta, Delhi and Madras.
(c) and (d). The cost was estimated at about fifty lakhs, but a more 

modest ficheme iw under preparation tor execution within the limited funds 
likely to be available. It is expected that it will take about one year to put. 
the revised scheme into effect.

Social  G u ides  in  M. and  8. M. R a il w a y

^608. Dr. M. V. Gangadhara Siva: (a) Will the Minister of Railways be
pleased to state whether Social Guides are appointed in the M. and S. M. Bail­
way?

(b) If so, hnw many of them are women and how many are men?
(o) Is any e:lu?ational qualification or age restriction fixed?
The Minister ol State for Transport and Railways (Shri Santhanam): (a): 

Yes.
(b ) 27 m en  and 14 w om en .

(c) Yes.
Shri Sidhva: Were these people recruited from social service organisations

or frotu the railway service? ;

Shri Santhanam: They are recruited from the public and people with
social service qualifications are preferred.

Shrimati Ammu Swamihadhan: What are the educational qualifications
required for this service?

Shri Santhanam: Generally training in a social service centre is required
•Dr. Deshmukh: What is the ajje limit prescribed? Does it differ as bet­

ween men and women?
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Shrl Sa&thanam: I have no idea of the limits: I would require notice
of the question.

Dr. M. V. Gangadhara Siva: Why are more chances not given to women 
social guides than men?

Shri Santhanam: I have stated that 27 men and 14 women have beeu 
engaged. I think the proportion is higher than in any other section of public 
eervice.

Shri B. 0. IJpadhyaya: Is preference to some extent given to refugees?
Shrl Santhanam: Wherever possible we do engage refugees and I think 

on the E. V. Railway especially many refugees are employed in this parti­
cular fterv ĉe.

Shrl Bathnaswamy: As regards the appointment of women social guides 
would Grovemment consider the advisability of appointing them from such 
women s organisations like the Seva Dal, etc?

Mr. Speaker: It is a suggestion for action.

Dr. V. Subramaniam: Are these people transferred to other departments
o f  the Railways?

Shri Santhaiiain: Not at present. I have already explained in reply to 
a cut motion that we are thinking of integrating them with other railway 
services.
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WRITTEN ANSWERS TO QUESTIONS 

Pbiob  of Mil k

gtato*®’ ***** Agriculture be pleased t*

(a) the rate of milk per pound in the capital cities of Scandinavia, Englaiid, 
Oanada, Australia, Africa, America and India; and

(b) what steps are proposed to be taken to lower the rate in India?

The Hiniiter d  Vood and Agriculture (Shri Jairamda« Daolatram)* (a)
Information with regard to the Capital cities of the countries mentioned is 
not available. In the case of capital of India, the rate is annas 6 per lb.

(b) Steps to be taken for the purpose are increasing the yield of milk per 
cow and lowering the cost of production of milk. ‘

B bnoal N agpu b  R a il w a y  E xten sio n

7 ^ -  Will the Minister of BaUways be pleased
state whether there is a proposal to extend .the railway line from Khurdah 

Koad station on Bengal Nagpur Railway to Sambalpur through the meraed 
territories of Orissa? ® ®

(b) If 80, was any investigation or survey of the route made?
(c) What was the result of the survey and through which route will tht 

said hne pass?



The Minister ol Tranaport and Bailways (Shri Gkipalaawami): (a) Yee.
(b) The survey was carried out in two portions, one for a line between 

Khurda Boad and Bolangir and the other for the portion between Bolangir 
and Sambalpur as part of the Sanibalpur-Kantabanji project.

(c) The survey of Khurda Road-Bolangir project revealed that the return 
on a capital of Bs. 498 lakhs was expected to be minus 0»28 per cent! The 
Sambalpur^Kantabanji proje^it as u whole would cost Bs. 447 lakhs and the 
return was expected to be about 8-1 per cent.

The alignment surveyed between Khurda and BoLangir passes through 
Begunia, Mayagoih, Daspalla and Sonepur, and that between Bolangir and 
B'ambalpur via Bargarh.

T elbfh ones  in  A ll a h a b a d

*638. Prof. K. K. Bhattacharya: Will the Minister of Oomxnunicatioiui
pleased to state: ,

(a) the total number of telephone installations at Allahabad up to the end 
of December 1949;

(b) how many persons applied for telephone installations at Allahabad in 
the year 1949;

(c) how many of them have been granted installations in the year 1949 and 
haw man^ refused; and

(d) whether reasons are communicated to applicants when their requeata 
are turned down?

The Deputy Minister ot Oommunications (Shri X3iunhed Lat): (a) 412.
(b) 128. '
(c) 20 and 108 respectively.
(d) Yes, reasons are ^iver. when telephone connections cannot be given 

immediately.

P ort at  Ch a n d ba li

*640. Shri Jagannath Miflhra: Will the Minie t̂er of Tranq>ort be pleased ^
state;

(a) whether there was an investigatioJi made for opening a port at Chandbali 
in Bolasore district of Orissa; and

(b) if so, what was the result of the investigation?

The Miniffter of Tranaport and Railwayf (Shri Gdpalaswami): (a) Yes;
certain investigations for opeiiing a deep-sea port at Chandbali or at a site
16 miles downstream at Dhamra are in progress.

(b) The results of investigations so far made are not very encouraging
and further investigations may have to be stopped.

B u s -T b ain  Collision

*649. Shri Biswanath Das: Will the Minister of Railways be pleased to.
state: ^

(a) the place where and the circumstances in which Talcher passenger train 
collided with a bus on the iTjfch February, 1950, as was reported by the P.T.I.. 
from Calcutta and was published in Delhi newspapers;
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(b) the reasons for the aocident;
(c) the condition of those that were injured;
(d) the total death roll;
(e) the total loss of property; and
(£) whether any financial aid to the families of the deceased and the injured, 

in cases of the poor and helpless is being given or being considered by the 
•Government?

The Minister of State lor Tnnsport and Railways (Shri Santhanam): (a) and
(b). 23 J-)ovvii Puri-Taieher Passenger collided with a motor “bus at the
manned level crossing at mile 802/10 between Malatipatpur and Sakhigopal 
stations on the Khurda Road*Puri Branch of the Bengal Nagpur Rai way. 
An Enquii-y by District Officers has been held and its report ig awaited. 
Preliminary enquiries, however, show that the gate was open and the bus 
driver attempted to cross the railway jine at the level crossing in the face of 
the approaching train.

(c) and (d). Twenty-four passengi'rw of the bus received injuries, of 
whom five died c.n the spot, four on th(' way to the (jovernment Hi^spital at 
Puri and one immediaioly afti'r admission into the Hospital. Of the remain­
ing fourfceeu admitted in the same hospital, two are reported to be serious; 
the other twelve, who bad n^ceivod minor injuries, have since been discharged.

(e) This will be avalable on completion of the Enquiry.
(f) This will be considered as soon as thc5 Railways liability is determined.
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D atmagb to  C rops b y  Co ld  W a v e

*654. Shri Rathnaswamy: (a) Will the Minisl^ r̂ of Agriculture be pleased
to state what are the plaees where crops were damaged by the recent cold 
-wave V

(b) Has an assessment of the \falue of damaged crops so far been made?

(c) If so, what is the assessed value?

(d) Can any protective measures be taken to save the crops from the 
recurrence© of the cold wave in future?

The Minister ol F6od and Agriculture (Shri Jadramdas Doulatram): (a)
The crops \\ere partly damaged by the recent cold wave in certain areas of 
the following States:

(i) Uttar Pradesh, (ii) Punjab, (iii) Madhya Pradesh, (iv) Bihar,
(v) Bombay, (vi) Saurashtra, (vii) Rajasthan, and (viii) Madhya Bharat.

(b) and (c). Detailed information regarding the extent of the damage 
has been called for from the States and will be laid on the Table of the House 
as soon ais received.

(d) No practicable measures for preventing the damage from extreme cold 
have BO far been devised; but in the case of threatened frost, irrigation of 
orchards and crops like potato minimises the effeots. .



A llo tm bnt  of  Su o a b  to  A j m b b

'*‘656. Pandit M. B. Bhargava: (u) Will the Minister of Agrlcultare be
pleased to state what is the ad hoc quota of sugar allotted to the State of 
Ajmer from October, 1949 to January 1950?

 ̂ (b) How does this quota compare with the quota of sugar allotted to the 
State during the period just preceding the de-control of sugar?

(c) At what rate per adult and child is the sugar to be distributed in ration 
shops in the urban urea?

(d) How does it compare with the distribution per head during the last
control period and what are the reasons for the disparity, if any?

(e) What quantity of this ad hoc quota of sugar is being distributed in 
the urban and rural areas of the State respectively?

The Minister of rood and Afrlculture (Shri Jalnundaa Doulatram): (a)
12(X) tons from 15th September, 1949 to 81«t January, 1950.

(b) The inonthly quota of Ajmer during the last year of control was 300 
tons per mouth as against nearly 270 tons per month during the period Sep­
tember, 1949 to January, 1950. "

(c) The scale of ration in thfc urban area during October, 1949 was 4 ch. 
ĵ er head per week, but was reduced to 3 ch. per head per week during Novern- 
ber-Decernber 1049 and January 1950. It was restored to 4 ch. pet card per 
week in February, 1950.

(d) The s?ale of urban ration allowed in October 1949 and in February 
1050, is the same as was allowed during the last control period. The scale 
during November and December 1949 had to be cut down due to short supplies.

(ej I'hei-e is no fixed scale for supply of sugar to rural areas, and the supply 
made depends upon the availability of stocks.

P assbnobr  and  G oods T rains b b t w b b n  Sb a l d a h  a n d  A m in o ao n

*6M. Shri J. H. H&iarika: Will the Minister of Railways be pleased to 
state how many passenger and goods trains are daily run between Sealdah 
and Amingaon by the Assam Link Express?

The MiniBter of State lor Transport and Railways (Shri Sanihanam); One
through passenger train service each way between Sealdah and Amingaon, 
connected by jmssenger river steamer service between Sakrigali and Maiiihari 
Ghats. In addition, one sectional passenger train eaoh way on Sealdah- 
Sakrigali Ghat broad gauge and Manihari Ghat to Fakiragram, and two each 
way on P’akiragram to Amingaon sections. An average of 2 goods trains on 
broad gauge between Sealdah and Sakrigali Ghat, 2 between Manihari Ghat 
and Katihar, 3 to 4 between Katihar and Siliguri North, 4 to 5 between 
Siliguri North and Bongaigaon, and 3 to 4 between Bongaigaon and Amingaon.

D b l h i Suoab  S yn d icate

'^ 7 .  Shri N. S. Jain: (u) Will the Minister of A^riOUltlire be pleased to
state how many niaunds of crystal sugar has been lifted by the Delhi Sugar 
Syndicate since the imposition of control till 15th of Ifebruary 1950 for 
distribution in Delhi?

(b) On what basis is the sugar distributed to retailers by the Syndicate?
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(c) What is ihe Belling rate of tbe Syndicate?
(d) What is the rate at which the Syndicate gets the sugar from the mills?

(e-) Are the accounts of the Syndicate checked and audited by some 
agency to ensure that the distribution is made according to the orders of the 
local administration?

The Minister of Food and Agriculture (Shri Jairamdas Doulatram): (a)
2,24,378 maunds from 5th October, 1949 (the date from which Dejhi Sugar 
Syiidioate were appointed as nominees of Delhi Administration/) to 15th 
February, 1950. ^

(b) The Delhi Sugar Syndicate issues sugar to Area Eationhig Depots and 
such establiHhments as get one or more than one bag of sugar every week, 
on the basis of the ration authorities issued by the Controller of Rationing.

(c) The present rate is Rs., 83/2 /- per maund.
(d) The rate« vary according to the grade of sugar supplied. A statement 

showing the ex-factory price for various grades of sugar is laid on the Table 
of the House. [See Appendix III, annexure No, 27.]

(e) The accounts are checked and arangements will be made to have them 
audited.

Passbngbb Teaffio and Inoomb thbebfeom on thb R ailways

72, Shri B. K. Daa: Will the Minister of Railways be pleased to state:

(a) the daily average number of passengers travelling in each of ihe three 
classes since the introduction of the three-class system on the Railways;

(b) the daily average number of passengers travelling in each of the f̂ )ur 
Classes during the year preceding the introduction of the three-class system;

(c) the average daily income from the sale of passenger tickets before and 
after the introduction of the three-class system; and

(d) the nature of complaints, if any, arising out of the introduction of three- 
class system brought to the notice of the authorities?

The Minister ot Stftte for Tranaport and IMlways (Shri Santbanam):
(a) Class I

Class II 69,380
Class III 2,999,137

(b) 1st Class j  ̂508
2nd Class 5̂5 4^2
Inter Class
3rd Class 2,800,977

(c) 1st Clnss 63,452
2nd Class 1,81,000
Inter CIukr 1,51.498
3rd (.'lass ‘ 19,27,884

I 1,14.708
Class II 2,37,420

III 19,60,888
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(4) The complaints mostly related to the inconvenience felt by pussengers 
previously accustomed to travel by Second Class; overcrowding in Class II  in 
main line trams and absence of Class II on Suburban Sections.

P osts B e sb b v b d  fo b  A n g lo -I n d ia n s  on  R a il w a y s

73* Shri Vyauk Anthony: Will the Minister of Railways be pleased to state:
(a) how many posts (and in what categories) were reserved for the Anglo- 

Indian Community in the year 1946-47 on the G. 1. P., E. I ., B. N., B. B. & 
0. I., M. & 8. M., S. I., 0 . & T. and the B. & A. Railways respectively;

(b) how many posts (and in what categories) were reserved for the Anglo- 
Indian Community, on each of these Railways, during the years 1948-49 and 
1949 50; and

(c) how many of the reserved posts (and in what categories) in each Railway 
for Anglo-Indians during the years 1948-49 and 1949-50 remained unfilled?

The Minister ot Transport and Railways (Shri aopalaswami): The informa­
tion is being collecttid and will be laid on the Table of the House in due 
course.

P osts bb se r v b d  f o b  A n g lo -In d ia n s  in  P osts a n d  T blboeaphs
D epabtm bn t

74. Shri Frank Anthony: Will the Minister of Oommunicatioiis be pleased
to state:

(a) how many posts (and in what categories) were reserved, for Anglo-Indians, 
in the Posts and Telegraphs Department in the year 1946-47;

(b) how many posts (and in what categories) were reserved for the Anglo- 
Indian Community in this Department in the years 1948-49 and 1949-50; and

(c) how many of these (and in what categories) remained unfilled for the 
years 1948-49 and 1949-50?

The Deputy Minister of Oommunications (Shri Khurshed Lai): There is
gpeciul rc.servation for Anglo-Indians only in the grade of Telegraphists in the
Posts and Telegraphs Dei)artment. Information required by the hon. Mem­
ber is as follows:!

(a) Vacancies reserved for Anglo-Indians in 1946-47 were 78.
(b) Vacancies reserved for Anglo-Indians in 1948-49 and 1949-50 are 92

and 28 respectively.
(c) Reserved vacancies which remained unfilled in the year 1948-49 were

76 and which still remain unfilletl during the year 1949-50 are 26.

JtTTB Cu l t iv a t io n  a n d  P ro duction

75. Shri B. K. P. Sinlia: Will the Minister of Agriculture be pleased to 
pive the figurts of jute cuiltivation and production in acres and bales, in the 
various States of the Indian Union in the years 1947, 1948 and 1949?

The Minister of Food and Agriculture (Shri Jairamdaa DouUtram): A
statement giving the available information is placed on the Table of the House.
[See Appendix III,  annexvre No. 28.]

The present estimatr^j for 1949-50 are 10,68,(XX) acres ond 27,24,000
bales.
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T aboets of F ood P boduotion

76. Shri T. N. Singh; (a) Will the MiniBter of Ag^culture be pleased to
lay on the Table of the House a statement containing figures relating to
targets of production, if any fixed, for various States of the Union in regard
to wheat, barley, maize, jowar and gram for the years 1950-51 and 1951r52?

(b) Do Government propose to give an outline of the concrete steps which
are being taken by the Union and State Governments for reaching the targets?

The Minlflter of Food and A^culture (Shri Jatramdu DouUtram): (a)
Two etatementp giving the available figures are placed on the Table of the
House. [See Appendix III, annexure No, 29.]

Separate information ui terms of different food grains is not available
These figures are liable to modification ac'sording to the experience gained in 
the working of tho schemes.

(b) The following steps are being taken by the Union and Stat^ Govern­
ments: •

(1) The Union Government in consultation with the States has prepared
a detailed programme of production in each State for which grants and loans
to the extent of Rs. 568 lakhs and 325 lakhs respectively have been sanctioned.

(2) The State Governnxents are implementing this programme by increas- 
hig irrigatioji facilities, use of manure and fertilizers, improved seeds and
better cultivation fa<5ilities and reclamation of new land.

(3) Essential materials like iron and steel, cement, slack coal, fuel oils, etc.
are being suj)plied to the agriculturists through the State Governments,

(4) Cultivators’ committees are being formed for every village or group of
villfiges to constitute a link between the cultivator and the Government in
the work of food production.

(5) Deputy Commissioners or Collectors of districts are made responsible
for food production work by the Governments of the States and they are given
relief from their other routine work and powers of co-ordinating the activities
of other Departments in their charge,

(6) Statistical organizations have been set up in States for assessing
the results of Grow More Food work by a scientific system of random sample
survey.

T blbphonb  Manufaotxtbb Gonoeek  a t  B anoalobb

77. Shri San]iva]rya: (a) Will the Minister of OommunicationB be pktased
to state wliether it is a fact that the telephone manufacture concern at
Bangalore has been handed over to a private individual?

(b) If so, what are the terms and conditions of agreement between the Gov­
ernment of India and thf*t individual?

The Deputy Minister of OommunicationB (Shri Khundied Lai): (a) and
(b). Government have formed a private company by the name of Indian
Telephone Industries Limited to run the concern on commercial lines. About
70 per cent, of the share capital of the new company will be held by the
Government of India, 20 per cent, by the Government of Mysore and the
remaining 10 per cent, has to be allotted to the Automatic Telephone and
Electric Company, Limited of England under the terms of their agreement with
Government.
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CORRIGENDA
to

the Parliamentary Debates (Part II— Other than Questions and Answers), 1st Session, 1950,—

In Voliftne II,—
1. No. I, dated the 24th February, 1950,—

(i) Page 809, line 19 for “ cbroadly** read “ broadly” .
(ii) Page 814, line 20 for “ alsod”  read “ also a**.

(iii) Page 826, line 24 after “ have” read “ got” .
(iv) Page 831, line 12 for “ stile”  read “ still”  and in line 13 for *‘wonld” read “ would” .

( v )  <J«5 % PTW TT ‘t 5»r” i f  I
( v i ) V #  “s s ff”  % “ aftr” f  I

(vii) Page 865, last line for “ 15th” read “ 25th” .

2. No. 2, dated the25th February, 1950,—
(i) Page 884, line 27 from bottom for “ latterly” read “ laterly” .
(ii) Page 898, line 11 for “ fact”  read “ feet” .

(iii)'Page 901, line 11 omit “ a” after “ had” .
(iv) Page 903, line 10 from bottom for “ low”  read “ law” .

3. No. 3, dated the 27th February, 1950,—
(i) Page 950 , line 5 from bottom for “ alternation”  read “alteration” .

( i i)  755 ^  ^ # “«ft 1̂ 0 "fto r ^ ” % tc «̂<> «fto
Tf I

( iii)  ^  \ #  “ >tt” % 7?: “ m” T? I
(iv) Page 967, line 9 for “ ot”  read “ to” .
(v) Page 970, line 9 for “ Mangers”  read “ Managers” .

4. No. 4, dated the 28th February, 1950,—
(i) Page 984, line 11 for “ Mr. Chairman :—  The question is'"read “ The motion was

adopted” .
(ii) Rage 986, for the existing last line read **The House then adjourned for lunch tU lhilJ

past two of the clock**.
(iii) Page 994, line 27 from bottom for “ onse”  read “ ones” .
(iv) ^ e  lo io , line 16 from bottom fo f  “ Mr. Gaganvinari lal”  read -‘Mr. Gaganvihari

5. No. 5, dated the ist March, i 950>—•
(i) Page 1021, line 22 for “ has been callous”  read “ has been even callous” .

(ii) Page 1033, line 25 from bottom for “ on”  read “ or” .
(iii) Page 1053, line 21 for “ Shri Ethirajula Naidu”  read “ Shri Ethirajulu Naidu” .

. (iv) Page 1054, transfer lines 29 and 30 after line 31.
(v) Page 1064, line 4 for “ cadamom” read “cardamom” .

6. No. 6, dated the 2nd March, I950>—
(i) Page 1090, line 17 for “ Hon. Members three minutes” read “ Hon. Members say 

three minutes” .
(ii) Page 1096, first line for “ section”  read “ selection” .

7. No. 7, dated the 6th March, 1950,—
(i) Page 1143, line 11 from bottom for “ fact”  read “ face” ,

CU ;Page 1150, line i^for “ in”  read 
272 PSD.



(itf) Page 1060, line 13 ftom bottom deUu “ no**.
(iv) Page 1164, line 4 from bottom for “ Shri Satis Chandra”  read "Shri Satish Chandra**.
(v) Page 1165, line 26/w  “ Dr.”  Mattriii ’ read “ Dr. Matbai” .

(vi) Page X171, line 2/1^ *‘as”  read “ or” .
(vii) Page 1174* la*t line /w- “ Hudget”  read ‘"Bndget” .

P. No. 8, dated the 7th March, i950>—
(i) Page 1179, line 11 for “ question” read “ questions” .
(U) Page 1221, line 13 for “ by”  read “ but” . ^

9 No. 9, dated the 8th March, 1950,—
Page 1260, line 21 from bottom qfter “ so far,”  read “ but no” .

10. No. 10, dated the 9th March, 1950,—

(1) Page 1306, line 28 from bonom/w* “ gah”  read “ Durgah” .
(ii) Page 1321, line 28 for “ has ”  read “ This” .

11. No. II , dated the loth March, 1950,—
(i) Page 1342, line 23 from bottom for “ panel”  read “ penal” .
(ii) Page 1352, line 3 from bottom for “ Houses” read “ House” .

12 No. 12, dated the n th  March, 1950,—
Page 1385,/w  the existing line 18 from bonom read “ another thing that I wish to 
submit is this. It is but fair that, when the” .

13. No. 14, dated the 14th March, 1950,—
Page 1507, line 11 from bottom for “ Shri A. P. Fain”  read “ Shri A. P. Jain” . •

(ii)
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78. Shri SicLhva: (u) Will the Minister of Railways be pleased to state
whether the Joinp Kailway Advisory Committee appointed by Goveninient to
consider the effects of the Pay Commission s Report has completed its work
and if so, whether the report is unanimous?

(b) When will Government give effect to tlie recommendations?
The Minister of Transport and Railways (Shri Gk)pala0wa]nl): (a) The

Joint Advisory Committee have  ̂ not yet completed their work. Decisions are
taJfen by the Committee, by voting on issues framed and these are communi­
cated to Govcrnnient for their consideration and orders from time to time. In
cases, where the voting is inconclusive and the Chairman does not agree
with either side, he makes his recommendation to Government. In a few
cases, decisionp taken by the Committee were unanimous. In this proce­
dure, the question of a report does not arise,

(b) The recommendations of the Committee are examined by Government
as soon as they are received. As I pointed out during the general debate on
the Budget, of 32 recommendations received upto 22nd February, 1950,
Oovenhnent have issued orders on 18 and rejected 2— 1̂2 are under considera­
tion.

T ean spoet  of Gh bb

79. Shri Sidhva: (a) Will the Minister of Railways be pleased to state
whether any restriclion on transport of ghee by passenger trains exists on various
Railways?

(b) Has any representation been received by the Railway Administration for
removal of this restriction?

(c) What are the reasons for continuing this restriction and when do the
Government intend to remove this restriction?

The Miniiter of State for Transport and Railways (Shri Santhaaam):
<a) and (b). Yes.

(c) The* main reason for continuing the restriction on the transport of ghee
by f)HMsengt‘i or parcel trains is the fact that such consignnients often soil and
damage other parcels oi luggage carried in the same van. Consideration has
recently been given to the introduction of a pa-^king condition which will
pemiii of small parcels of ghee not exceeding ten seers in weight being carried
without Msk to other traffic. The packing proposed is sound sealed ting en­
closed in wooden boxes with adequate dunnage. The Trade Jire now beinp;
consulted nnd after they have confirmed the suitability of the proposal, the
restriction will be lifted to that extent.
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PARLIAMEXTARY DEBATES 

( P a r t  II —P k o c e e d in g s  o t h e r  th a n  Q u e s t io n s  a n d  A n s w e r s )
Monday, 6th March, 19.i0

The House met at a Quarter to Eleven of the Clock.

[Mr. <Speak̂ :r iu the Chair]

QUESTIONS AND ANSWERS

(See Part I)

11-45 A.M.
DEATH OF DE. SACHCfflDANANDA SINHA

The Deputy Prime Minister (Sardar Patel): 1 have the \in[)lensant duty
(A conveying to the House the sad news of the passing away last night of a 
great leader, a leader of great qualities of head and heart. Dr. Sachcbidananda
Sinha who was the pmvisional President of the Constituent Assembly which
(Irnlted the Republican Constitution, slept his last sleep last night and parsed
away. He was r. great leader. While our present President is the maker of
modern Bihar, Dr. Sinha was the father of uiodem Bihar. He was a leader
of the Bar in tlv? Patna High Court, and practised for a long period. He had
a distinguished c*ireer in the public life of India. He was the first Finance
Member of the Bihar and Orissa Government. He was the President of the
Biliar anr' Orissa Legislative Council. He was the first Deputy President
(‘lected in the Legislative Assembly of India. Apart from his great contribution
to the public life in India he was also a great literary man and a great editor.
He founded the famous magazine called the Hindustan Review, and he was
the editor of that Review for a long period. He was one of the great leaders
who wer.̂  invited to give e\idence before the Joint Parliamentary (^ommittee
in England when the Constitutional Reform was to be made. His period of
active unbrok 'n service is a verv̂  long one. Few people have left such impress
on the public life of India as he has done. We aU mourn his loss and I I’equest
rou. Sir, to convey our condoleiiees, the condolences of this House, to the
bereaved family.

l£r. Speaker: I fully associate myself with what the hon. the Deputy
Prime Minister ha-s stated. We all are co-sharers in the mourning and I am
sure our condolencep will go to the bereaved family. The House may ptand
for a minute in silence as a token of its respect- to the departed leader.

BUSINESS OF THE HOUSE
ICr. Speaker: I have to announce that, in view of certiiin urgent govern-

business relating to the conversion of certain Ordinances, which are due
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[Mr. Speaker]

to expire during the month of March, Thursday the 9th March and Friday the 
10th March ]9;30 will be re-alJotted for the disposal of such business. In order 
to complete the required number of days for discussion of the Demands •, for 
OraiitSj General Budget, 1 have further to announce that meetings have been 
fixed on the next two Saturdays, namely, the 11th and the 18th March 1950. 
The Appropriaticn Bill, Eailways, which was to be taken up, for consideratloa 
and passing, on tlie 0th March 1950 will now be taken up on the 24th March
1950, before tlie consida-ation and passing of Appropriation Bill, General 
Budget, on tliat day. A revised programme of days for General Budget and a 
time table showi^jg the time allotted for consideration of the Demands relating 
to various Ministries will be circulated to the Members separately.

Dr. DeshmuJUl (Madhya Pradesh): Sir, may I enquire what date you are
going to fix for piivate Mcmbcis’ Bills, which has been postponed for a long 
time? V

Mr. Speaker: It will be some time, not in the month of March, but in
April.

Dr. Deshmukh: It is very vuifair. Only two days are allotted for private
Membt^rs' Bills, mid one day on which the debate was to have taken place in
Pebrnary hia been postponed indefinitely.

Mr. Speaker: It has not been postpojied indefinitely. It will be definitely
taken up som.j time during the course of this session.

Pandit Thakur Das Bhargava (Punjab): Two days were allotted for this
purpose and one day has been taken away. Now only one day remains. I 
beg of \i)u to ailot two days for private Members’ Bills.

Mr. Speaker: We shall see as to what business we have and as to w’hen
we want to end this session.

siiri Kamath (Madhya Pradesh): May 1 remind you of your promise to
the llou*se that tl.r‘ (Questions winch had been fixed, for the 18th February will 
be taken up on m Saturday, and if so on which Saturday will they come up?

Mr. Speaker: Tht\\ I have in mind and I shall sinvly allot the day.
Shrl T. T. Krishnamachari (Madrjjs); May T Ixuow if the Government is ii» 

n position to tell us how long the sr'ssion will go on in April and wdiether it is 
likely to be extmdcd, as such reports are appearing in the papers?

Mr. Speaker: It is perliaps too early to say. However, we shall see whero
we stajid in tht* ia>t week of March when we shall be able to have a better idea.

An hon. Member: ITas any decision been reached about the change ot
timings?

Mr. Speaker: No, not yet. I undtrstand there have been some discus­
sions o\itsido. B u t ,  I shall have to consider the matter in all aspects and after 
due considerat ion I shall see what is possible. But, T do not wish Members 
to entertain uny liop^ that the change will be necessarily followed. The w'hole 
problem of tiniini:- and work is one which requires careful examination. There 
are mnny a s p e c t s  which have to be considered carefully.

Prof. K. T. Shah (Bihar): May I in\nte your attention to a request I have 
made to the hon. the Leader of the House, a copy 61 which I have sent to you,, 
regarding some relaxation of the time-limit on the discussion of such miportant 

matters as the Budget, and greater opportunities for more full and through dis- 
eusaion of this subject? T have addressed this to the Leader of the House, and.
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as I said, a copy has been sent to you, that the time hitherto allotted seems to be 
inadequate,, and the discussion tends to be very superficial, so that often premium 
seems to be placed rather upon ignorant generalisation than informed cojistructive 
criticism of matters placed before the House. I wonder if you have been pleased 
to consider the matter, and whether any discussions have taken place with the 
Leader of the House and whether the request, or suggestion, T have made, 
would be granted.

Mr. Speaker: Yes, the hon. Member has sent a letter to me. I have not
been able to apply my mind to it because there is the connected question of 
the timings of the sittings of the House and the total number of hours that it 
is possible to put through. Then there is also the question of the length of 
each session, as to liow many days, or months, the Parliament will be sitting 
throughout the year. These are all connected questions, and unless we have 
a close examination of all these questions and a complete picture, it will not 
be possible to come to a correct decision as to what we should do. And, after 
all, whatever we do will be in the nature of an experiment. We shall be chang­
ing things as ;aid when we find that a change is necessary. I understand.......

Pandit Kunzru (Titta.r Pradesh): The new Constitution does not require us 
to pass the Budget by the 31st of March. We have much more latitude now— 
although I know that our Finance Minister wants that the old procedure should 
he follow'^d in connection with this Budget too.

Shri T^agi ( Uttar Pradesh): It is unconstitutional to follow the old
practice.

Mr. Speaker: Order, order. Hon. Members need not discuss without
studying the question and the constitutional aspect of it.

Dr. Deshmukli: Should there not be a Committee to investigate into this
so that the Mc'mbers of the House may be associated with it?

Mr. Speaker: I do not think it is necessary.
Shri Fl*ank Anthony (Madhya Pradesh): Sir, may I make a submission? 

When the scludule of work is announced, particularly regarding the Budget 
disciissinn which we regard more important than Government business, it 
should be adhered to. Some of us have to work outside the House and have 
ninde othei- oiiangements. which means we will not be able to be present at 
tlh? discussion. •

Mr. Speaker: Yes, T do aj»preciate that difficulty and 1 entirely agree that
we shou'ld not, so far as possible, alter the schedule. But there are always 
some difiiculries coming up; they may have perhaps been anticipated or may 
not have been anticipated, but We have to try to adjust, as best as we can, 
to the needs of the situation. Of course, I do agree that once a programme is 

it should jiol be altered unless the circumstances are such that it must be 
chanjfed. However, I think (lovernment are the best judge as to which busi­
ness is more important.

Shri Kamath: Have you not decided as to how many months, under the
new set-np, Parliament will have to sit and whether it will be advisable, like 
the Britiv̂ h Parliament, for it to sit continuously with recesses in b*?tween, 
now and then?

Mr. Speaker: Our Constitution came into force very recently. The n e v / 
procedure which the hon. Member, Pandit Kunzru, referred to has been laid 
down recently. I think, for the first year, there was a provision made by me 
rules which were adapted, that they might follow the old procedure oi^y for this 
year; and that had become necessary in view of the very short time at t h e  disposal 
o f Government from Januarv 26 till now. Whatever that may be, this year
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[Mr. Speaker]
at least, 1 understand, that the programme is to put through the Budget before 
the 31st March. From next year onwards, it will not be so necessary under the 
provisions of the new Constitution and the rules.

Shri Kamath: L am refeniiig to Governine.nt business as a whole, not the 
Budget only. It will require more time.

Mr. Speaker: Tlierefore, as 1 said, even the fixing of the daily time of
the House requires consideration of the total number of days that we want 
to sit— all that has to be considered. These matters cannot be considered 
independently of each other; they have to be considered all together and then 
we have to come to some decisions.

Shri Tya«i: Could it be possible for you to take a Committee of this
House into consultation before you arrive at this final decision? I wish the 
House may be consulted in the matter of changing the time and days of discus­
sion. .

The Minister of State for Parliamentary Affairs (Shri Satya Narayan Sinlia): 
Sir, in view of the very large number of lion. Members anxious to participate 
in the (leneral Discussion of the Budget, may I request the House to sit at 
le&st one hour Icnger all these three days when the (leneral Discussion takes 
place?

Mr. Speaker: T have no objection to the House sitting late only for thri‘6 
days, but it should not be taken as a precedent that, whenever Members like 
to speak for a longer time, the House would sit longer.

Shri Satya Narayan Sinha: Only for tht—j threi* days.
Mr. Speaker: Tin; House may sit for any length of time— there are ŝ-> 

mtmv proposals— 1 have no objection to the House sitting all the 24 hour̂ *. 
The real point was made to some extent by Prof. K. P. Shah, that there should 
not bt* very i;e?ierai spt‘eehes but there should be informed and studied speeches.
I should trv niv best to encoura;,^* all such speeches if possible, and personally 
I  have expivssed it so often, i  do not like a larger number of speeches cover­
ing mcrrly genera’ and va«;uc <>rounds. The House has to be satished with 
fewer speeches and studied discussions it proper work has to be put tiiiouj: i.

That is mv virw— 1 do not wish to enlorce it on any hon. Member 
not M-iv,. witli il. I»it a siiiMll..*r nuiiih.r of speeches more 

. infoimod M.ul >UuVwd w..nl.l b.- pivfei Ml'K-: that is what we .lesive and that
alone will tn,.l-le the ll'>uso, to t..v .niiul, to i-ut the work through in the
proper iiii.niu-r as it should. I. do not tlnidc inoie speeches aiv go>.n;4 to heip 
mnterially.

An hon. Member: Then* are new Members.
Mr. Speaker: Yes, there are many new Members, but I shall appeal to

new Mi^n.bers—even to old if I inav lie porniitted to do so—to devote more 
timo to study and hav«̂  fewer s p e e c h e s  rather than have speeches v.luch aie
really...........

Dr, Deshmukh: We all remember this advice.
Mr. Speaker: Yes, I know scane. Members will resent......
Dr, Beshmukb: No. no. we do n<̂ t resent it ; I only ^aid w.‘ ahvaj w

ivmembcr th'x advice.
Hr. Speaker: Well. I think I need not go into this matter further. It

k  one thing to stav in ti>o Chair and hear all speeches, it is qinte another to make 
a speech and then go to the lobbies. But I need not enter mto that criticism^

1116 p a b m a m e n t a r y  d e b a t e s  [ 6 t h  M a r . 1 9 5 0 ’



I am likely to be misunderstood. However, as an occasion has boen given to 
me by various suggestions, I should earnestly appeal to Members that the best 
way to help the Government in the administration of the country will be to 
study each subject and then have informecj speeches and constructive criticism 
of whatever Government is doing. General criticism may perhaps satisfy us 
that we have ŝ aid, or given expression or vent to, whatever we feel, but that 
will not be able to help the Government or the administration of the country 
materially. So, Jili these factors have to be taken into consideration. If the 
House wants to sit till six, I have no objection for these three days at ail.

I may make another announcement.
Shri R. K. Chaudhuri (Assam): May I make a suggestion?
Mr. Speaker: We are now taking up time from the time for the (reneral

Discussion, whatever the suggestions coming up are.
Shri R. K. Chaudhuri: You have to take into consideration the coming

election.
Mr. Speaker: (Jrder, order. T hope the Members do not take the implica-

ti(̂ n of this remark very seriously.

GENERAL BUDGET----GENERAL DISCUSSION 1117

GENERAT. BUDGET— GENERAL DISCUSSION 
F ir s t  St a g e

Mr. Speaker: We shall noŵ  proceed to the discussion of the General
Biidget, but before doin<x so I have to announce to the House that under Eule 
13*2 1 lix a tinie-liinit for this purpose. What shall I fix? Ten or fifteen 
iniiuites!'

Some hon. Members: Ten un'nutes. 
Some hon. Members: Fifteen.
Shri Hanumanthaiya (Mysore.): Sir. some of us entirely agree with the 

«)l)servations you have been pleased to make. Tf you allot ten or fifteen minutes, 
it will not l)e possible for any speaker to make the points he has got. If he 
studies the l̂ ud.i êt. it is not worthwhile making a speech within fifteen minutes. 
With reg:ird to the Opposition also, small as their number is, they can only 
nrgue their i)uint of view and criticise the Government, if  you give only fifteen 
minutes, it would not be fair. For a man like Prof. Shah to be fixed by a 
time-liruit of ten or fifteen minutes would not be fair from any standpoint. 
Therefoie, for some speeches which are, as you have expressed, studied speeches 
YOU m a y  g iv e  lime aecoi’ding to your discretion. To reduce every speech to 
tei'. or fifteen i . i i iu ites  would be neither democratic nor would it be of any use 
to this Ibaise.

Mr. Speaker: It places me in a very awkward ])Osition. If I try to give
more tiiue to any Member, it will be tantamount to an expression of opinion on 
my part that his speech is a studied one as compared with othe-'s. Whatever 
it rnay be. 1 shall say generally so that all may be satisfied, that the ordinary 
time-limit is ten minutes, and it may be extended to fifteen leaving it to the 
gf)od sens,, of the Member that he should not exceed it. The hon. the Finance 
Minister will be given 45 minutes or more for his reply.

Then, I ?nay again repeat what 1 have stated, that, if it is desired that a 
lar* * numbci- of hon. Members should be allowed to participate in the debate, 
each hon. Mer .ber wi.shing to speak will strictly confine himself to relevant 
remarks and will avoid repetitions and try to close his remarks withm the 
time-limit fixed. .



[Mr. Speaker]
Then there is one other point to which I would like to invite the attention 

of the Members. That is as regards the scope of discussion. I shall invite 
attention to rule 132 which follows exactly the rule which existed prior to the 
adaptations— there is no change, so far as this rule is concerned. The rule 
runs thus:

“ On a day to be appomtud l>y <he Speaker subsequent to the day on which the Budget 
18 presented and for such tunc as tlie Speaker may allot for this purpose. Parliament ghall 
be at liheity lo discuBs the Budget as a whole or any question of piinciple involved 
therein..........." ,<

Hon. Monihers will get opportunities of voicing specific grievances and 
moving cut mol ions for discussing [jarticular subjects when the Demand& 
for (irants are taken i p. They will again get other opportunities when the 
Finance BiJl is taken up. So the scope of the (ieneral Discussion will be to 
discuss ' ‘ the Budget as a whole or any question of principle involved therein/' 
We shall now begin. ]

■rf^^ 5TfT A  srm rr ^  f  %  srtq’# '

^  ...........

Faodit Tbakur Das Bhargava (Punjab): Sor, 1 tiiank you for giving me
the first opportunity to speak on the first budget of the Kepublic.

Then, to tlK» Kinance Minister I would.......
Shri H. V. Kamath (Madhya Pradesh): The Finance Minister locks anxious  

and w orried!

Hon. Members: Speak in English.
Pandit Thakur Das Bhargava: 1 congratulate the hon. the Finance

Minister for his iniconventional speech. It made it possible fo r  a layman like 
me to understand the full implications of his Budget. It is a Budget of extra­
ordinary value, m one sense if I may say so. It is a featureless Budget. It 
has no spectacular aspects. It is all the more reason why I congratulate him.
He has been (juile brave. If he chose, he could have put in things which
would luive elicited the admiration of the general populace, but he has put all 
the fuels before us bravely and tried lo diagnose the disease, at the same time 
suggesting remedies for it.

According to him. tli(̂  disease is that thert' is no incentive for ihe public
to invest. Ifo has described it on pages 9 and 21 of his speech. In his own
words, there was “ intlation”  and the onl̂ > remedy for inflation is more pro­
duction. Production can only take place if there are savings, and sa\ings can 
only take plaoe if there are good incomes, and if persons save, then alone can 
persons invest. That is liis reasoning. According to him, tlie general level
of taxation is not one -which the country can bear. He has proposed certain 
renu'dies for it. It is quite true, frankly sp e a k in g , that the Budget can not 
elicit any praise for him. People are not satisfied. They want sonie other
things. They want reduction in the price of matches and kerosene. They 
want relief in other things also. A layman like uie would like that the general 
level of taxation is raised and relief given to incomes below Rs. 4000 or 5000.
I would further like justice to be done to the Joint Hindu family. The dis­
placed persoi^s >\ ant all the money to be spent on their rehabilit itiou. Other 
people want other things. We want more money for the Bhakra Dam tnd 
other eonstr\ictive projects. There are people who want that, the pattem of 
the society should be changed by a revolution. The tme worth of this Budget 
hes in the fact that the malady has been diagnosed and a remedy has been 
suggested. If you do not agree upon the malady, or upon the treatment offered^
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then there is gfound for complaint and grievance. If you agree upon he two 
things, then the hon. the Finance Minister like a good doctor, it may be said, 
has not cared for the patient but has only given the right remedy to cure the 
disease. His argument is flawless. ’

M̂y humble siibmission is that we were very greatly mistaken in thinking 
that when we got independence, it would be a panacea for all our ills. We 
forgot that we have been slaves for centuries and that slavery has left its 
marks upon our body economic as well as body politic. When the Britishers 
leit India, there vvas no Navy in the land, in spite of our having m coastline of 
five thousand miles. We had no locomotive plant although we had 40.000 miles 
of railway lines. In all matters, so far as our economic position was concerned, 
we were left absolutely helpless. Similarly, our slavery for centuries has left 
certain characteristics in us. which do not stand us in*good stead todav. We 
have to ch<*nge the whole thing, but it cannot be changed over night"

Then aguiu I visualise today how, sitting in the Constitution House, we 
studied the Liaquat Ali Budget of 1946. That Budget had been a sort of a 
bomb shell, so far as our internal economy was concerned. Speaking on it,
I said in this House that all our reserves in the industries will vanish and our 
industries would be shattered. We see today that my words were true. It 
took our Government three to four years to efface the whole effect of that bomb 
shell. Still, the process is not complete. The business profits tax imposed in 
1946 is now soueht to be removed. Then again, we were given the Income 
Tax Investigation Commission in 1946. This is the other thing which requires 
to be looked int<'. Out of the 1365 cases referred to it, only 116 have been 
settled so far and an income of Rs. 2:} crores has been brought to the coffers 
of (iovernnient. Originally, it was estimated that only 30 cases would be 
referred to it and it would fetch an income of something like Rs. 500 to 600 
crores to Government. We see what is happening today. There is so mach 
uncertainty in the public rnind in India about various matters and this m?»kes 
the capital sl iy .  The real cure of our disease is to remove this uncertainty. 
The one panacea for removing this uncertainty is to do away with this Income- 
Tax Investigation Commission.

Shri B. D^s (Orissa): Hear. hear. [ agree with you.
Pandit Thakur Da<3 Bhargava: If you want to infuse more confidence in

the investing public, then don’t bother about this palti-y sum of Rs. 25 crores, 
which the Commission if successful will bring to you. You will gain more by 
removing this uncertainty. On the Republic Day, even persons who were 
undergoing capital punishment or transportation of life were given amnesty. 
What if tax evaders were allowed to write upon a clean slate again. I do not 
plead for the tax-dodgers. I want every pie to be collected from them. At 
the same time, 1 do think the removal of this uncertainty is the more radical 
remedy. It is the better cure. This is by the way if uncertainty i.i to be 
removed. 1 was submitting that after 1946 our Government was faced with 
a great many difTiciilties,— the Kashmir trouble, the Hyderabad trouble, the 
relief and lehabilitation of refugees and now the East Bengal question, which 
has come to the forefront. There is no time for us to see that our economy is 
rehabilitated in the right way and on the right pattern. We are, as a matter 
of fact, following a policy of drift. Our Government announced their policy 
on 6th April last. All the same, I find that during 1949, their policy has been 
one of drift. The grim realities of inexoarable situations have resulted in this 
lX)licy.

What has happened to our sterling balances? On account of the Open 
General Licerjce Scheme, our steriing balances which were £1,.)37 millions at 
the end of the war were reduced to i^820 millions by the end of June 1949. Of 
course, out of this amount about £187 millions went as Pakistan’s share 
of the balances and £296 millions were paid to England, thus totalling £48S
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[Pandit Thakur Das Bhargava]

millions. But what of the rest? As the hon. the Finance Minister said we 
have been hvino extravagantly. VVe ought not to have spent our hard earned 
sterling balances in the impoit of luxury articles. If the sterling balances are 
allowed to be dissipated in this manner, as the hon. the Finance Minister said, 
I  do not knoA’ where we will be. The policy which was subsequently adopted 
of restriction of imports and the intensification of exports is the right policv.
I hope the hon. the Finance Minister will stick to this policy for a long tir^  
and bring happine.^s and contentment to the people of this country.

So far as the question (jf change of pattern of society and having an altered 
social outlook, tl;cy are all questions which will arise subsequently. I am very 
glad that thi* (lovernnif-nt have appointed a Planning Commission and at the 
same time anolln r comrniltue for finding out the national income, etc. After 
these two cunnnitttts have ivptjited, it will be time for us to see in what way 
we should plan and what should be the futuie structure of taxation. I thaiik 
the hon. the Kinance Minister for assuring us that we have turned the corner. 
But I havt‘ 5̂̂ )t my ow)i teais; I anr still doubtful as to whether we are com­
pletely out ol th‘j \‘ (.od. Natuially it is impossible to expect any (iovernment

woi'k wonders wifhiji a ve?v short time. Our Government has been in 
oftice only for th'? past two years and a half and it is too much to expect tiiem 
to put <>ur shatt(‘u:l resourct '̂; and shattered economy on sound lines. But 
all the sjime it we adopt the principles and methods w’hicli we \vere taught 
by the I'ather of th(» Nation and by our reverend leaders, I have got every hof>e 
that our econoniy may bt> placi‘d on quite soujid lines and will be able to rise 
to its full stature.

No v, so iar as the ordinary principles of progress an* concerned, We have 
to adopt th(' piinciplc of austeiity and th<̂* principle <jf tlevotion to work, if we 
want tfi redeem ourselves. Unless and until we adopt these two principles,
1 think nobody will be able to hcl[» us— not even our wise Finance Minister. 
UnleS'5 We makt‘ deterniini'd etTort to live an austeie life, unless we decide 
that uc shall n«'t import anythin;: which smocks of luxury, unless we take a 
vow t') Work \(‘ i\ hard and to cii'ate wealth ou)‘ futuri* will be dark.

So f?u* as the lion, the Finance ^Jiuister is concerTied, he as a doctor has 
tried to set* that India does not sutler from the disease of inanition. It appears 

fi'om his diagnosis that fresh blood is !iot being created in India, in that there 
is no investmei't of capital. It is to infuse fresh blood that Ik̂  has »iven 
relief to business and industry. People are l)Ound to differ on the question 
of the best method of îiving relit*f. All the same I bow' to his su|)crior wisdcm. 
Ag a good doctor he has stuck to his conidusion not caring for what the patient 
Pays.

I congi-ntulate liim again and hope that the country would recover and grow 
more prosperous’ in <*4.)urse »>f time if it adopts the piinciples which ^Jahatmaji 
taught us.

Shri Shiva Bao (Madras): Sir, I shall try my best to compress my obser\vi-
tions on the Pud.^et into the tim^ that you have been pleased to nllot to me.

My first »)bservation on the Budget is that whate\er view’s hon. Members 
of this House mav have on specific la'oposals contained in the Budget, in res­
pect of one matter the hon. the Finance Minister and the House are entitled 
to derive a considerable measure of satisfaction. Last year, speaking on a 
somewhat siiinh:* occasion, I had pointed out that in the Budget statement 
which he presented then, there was considerable variation both on the revenue 
tnd on the expenditure side as between the original estimates and the revised 
Miimates for that \ear, on both sides the variations being in the neighbourhood 
of over Bs. SO crores. This year, the hon. the Finance Minister has been
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much more aecurat^ in his forecasts. So far as revenue is concerned, he was 
out by only Es. nme crores and in regard to expenditure the variation was 
about Rs. 18-̂  crores. 1 think that is a remarkable achievement, having regard 
to the fluctuations both in the economic and the financial situation durir^g the 
year. The variation has di-opped from 2q per cent, to about three to four per 
cent this \ear. I do not know whether it was a fortunate coincidence or 
whether it was the result of more accurate budgeting. .

In any case, it seems to me that I may renew the suggestion which J ruj de 
last year that the time seems apj^ropiiate for the establishment inside the 
Finance Ministry of a section for j^lanning ;md research.

Sbri B. Das: A duplication of the Planning Comnjission?
Shri Shiva Rao: So far as Finance is concerned, 1 do not see why one

should wait until the Planning Commission has completed its laboin*s.
In the beginning of in's speech last week the F înance ^Minister gave us a 

lucid account of the economic an l financial background fur the year m order 
to justify the proposals he placed before the House. Hut it seemed to jne 
somewhat surpi'sing t:hat at the end of his s])eech in which lie described the 
Budget as a human documo-nt, he himself failed to give the House any appre­
ciation of the social background. That I consider to ha\e been a somewhat 
serious onjission. ]t seems to me that the Central (loverinneiit should, appro- 
pj'iately. at budget time give the House a comprehensive account not only of 
the economic and the financial situation in the year, but the ^lifferent trends 
including the social and political ones. In this connection I would like to make 
a suggestion to the Ministry of Information and Broadcasting. Several years 
ago it nsud to be the practice under the old legime for the Ministry of Informa­
tion and Bioadcasting— Depai’tment of Information as it used to be called—  
to is^'ie a>) annual leport snnnning up the salient features of administration 
both at the. ('entre and in the pi’ovinces. 1 would suggest to the Ministry of 
Infoijnation ai'.d Broadcasting to revive that practice. The ^linistry of In­
formation has an ex])rinding Publications Division and it undei'takes the publica­
tion of a iMnnber of pei'iodicals and journals which, from my point of view, 
fall legitiniately within the s(‘ope of private enterprise and should never be 
undertaken by a Ministry. On the othei' hand, it neglects what seems to me 
a most important ;ji(! essential feature of the work of a Ministry of that kind. 
I would like tlu‘ ^linistry of rnformation to piepar >̂ an Annual Year Book of 
the kind that is issued, say, by the Austi-ali.ni oi- Canadian (lovernments or 
the Govei’ninent of the Free State r)f Ireland, giving the main features of ad- 
minisfration both at the Centn' and in the Pi'ovinces.

So far as the social back-ground is concerned, not finding anything in the 
budget of the hon. Finance Minister, one was nec-essarily compelled to turn to 
the budgets presented by the Finance Ministers in the States. So far as those 
budgets are concenied, it seems to be the same story everywhere, of slackened 
progi’ess in the social field. Education, medical relief, public health and all 
the so-called social services have suffered somewhat seriouslv during the last 
twelve months. The Finance Minister spoke to us for over an hour and a half 
last week and he was applauded several times in the course of that speech. But, 
tlie most applauded passage in his speech was the one in which he referred to 
the item of defence expenditure. He went on to add thai heavy as was that 
item, absorbing abo\it half of the total reveinies of the Central Government for 
this year, he would have no hesitation in asking the House to sanction an even 
heavier defence expenditure should there be any attack on our liberties or any 
external aggiession. The House gave him unqualified support ŵ hen he gave 
expression to that sentiment. I too joined in the applause which greeted that 
remark. But, I would like to add here that the danger, to our liberty is not 
only from external aggression; but there is, it seems to me, at the present 
xnoment a graver, because it is more insidious, danger to our liberty fi-om inside.
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[Shri Shiva Kao]
Since that budget Bpeeeh was made on the 28th of February, we have had some 
distwbing incidents in different parts of the country revealing the existence of 
anti-BOcial forces at work. We had the tragedy of 25 policemen being killed in 
Rajasthan. We had the deniilment of the Madras-Calculta Mail two or three 
days ago. There has been a clnsh between the police and the communists in 
Kanpur jail. Without adding to the list, one would have read too the resolu­
tion of the Hyderabad State Congress in which it asked for vigorous action 
against what it called the alnrniiii^ growth of communist influence in certain 
parts of Hyderabad. These anti-social forces, as we have chosen to describe 
them, are well organised; there are powerful brains behind that organisation 
and their tactic is one of infiltration into students' movements, into the Univer- 
eities, into the trade unions, into W omen’s conferences, in fact, into every kind 
of organisation, whether it is non-official or even official. Its leaders not only 
believe in fishing in troubled waters, but they deliberately trouble the waters in 
order to be able to fish in them. Tt seems to be a very serious omission in the 
Finance Minister’s stalement that he took hai’dly any account of the danger 
to our liberty from inside. This House has not hesitated to give the Executive 
strong powers to deal with situations of the kin<l that I have just described. But, 
hon. Members of the House, at any rate, several of them like myself, have been 
frankly distressed by one aspect of this situation. During the last twelve 
months, almost every lli^li ( ’oiirt in tlie eountiy has passed adverse judgments 
on actions of the Executive^ in depriving citize»is of their liberties without due 
regard for legal proprieties or processes. Therein, it seems to me, lies the dan­
ger not only to individual liberties, but to our newly established freedom. We do 
not want in this country, in the name of the establishment of law' and order, 
any type of dictatorship, whether it is of the right or of the left. The basic 
principles of our Constitution are rooted in a social democracy and it is for that 
reason that I have chosen to draw the attention of the House to this aspect of 
the problem. Tt seems to me, the Finance Minister lost a good opportunity 
when he had a siirpl'is bud;.iet in not giving adequate funds for social purposes 
such as a vigorous housing [)rogrannne. Two years ago, the Labour Minister 
speaking at budget time s])oko of a million houses to be biiiit in this country in 
industrial centres in the course of ten years. 'H e has chosen, probably ])rndently, 
rot to disclose to this House wliat progi-ess has been made in regard to that 
particular plan of his.

An hon. Member: Nothing.

Shri Shiva Rao: 1 have mentioned this ht*cause we have an announcement 
of u Planning ('onnnission. its terms of leference and other details 
have not been disclosed to us. I hope before the House adjourns this session, 
we shall have an appropriate opportunity for a full discussion of the scope of 
work of the Planning (j>mmission, what it proposes to do and b.ow it proposes 
to do it. There have l)(‘en some meagre details i)i tliê  speech
which the Presidv*nt delivertd on tlu' opening day. I think he spoke
of the Planning Commission havinj  ̂ certain social objectives in mind. What 
those objectives are, we have not been told. It was encouraging to be told 
m that speech that the Plannin" ( ’ommission will strive to tjie utmost of its 
power to secure the maximum non-official support and enthusiasm. When^ he 
made that remark, I thought to myself how far has it been applied in practice. 
I am Borry the hon. Minister for Industry and Supply is not in his place today. 
I was present at a meeting of the All India Cottage Industries Board-only a few’ 
days ago in tlaipur. I am compelled to say, judging from the pr<^eedings of 
the Cottage Industries Board and its most disappointing record since it was 
set up, I could not help coming to the conclusion that the Cottage Industries 
Movement which has immense potemtialities not only for the internal market^
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but also for foreign markets, is languishing, is almost being stifled to death—  
only for one reason, because, the officials connected with the Ministry of Indus­
try and Supply have adopted an unhelpful attitude, even an obstructive atti­
tude which borders almost on contempt for non-official support and advice. 
It seems to me that if the Central Government is going to put any vigour and 
life into the Cottage Industries Board and the Diovement in this country, it 
should be separated from the. ^Ministry of Induf^ry and Supply, because no 
Minister who has large-scale industries in his clifirge can do justice to cottage 
industries.

Shri Kamath: liight you are.

Shri Shiva Bao: And this movement has m  future for it unless it is placed
n the hands of those who have faith in its future and are zealous in its support*.

[M r . D eputy-S peaker in the Chair]

Shri Sidhva {Mcidliya Pr^idesh). What about the Committee appointed by 
the Ministry of Industry and Supply?

Shri Shiva Rao: That Committee met for the first time in 1948 and met
hgain fourteen months later, only for the Ministi-y of Industry and Supply to
announce that it would be wound up. It was only on an urgent appeal from
the Members of the Bonrd who were present at Jaipur that it was pleased to 
pump in a little oxygen into the dying movement.

What I said about cottage industries also applies to Agricultural research.
I am finishing presently. The Council of Agricultural liesearch, on which I am 
one of the representatives of this House, is suffering from the same spirit of 
bureaucratic ligidity as the Cottage Industries Board. Very little attempt is 
made to bring the results of agricultural research to the notice of the cultiva­
tor. Let me take the instance of the All-India Cattle Show. This used to be 
held in the old days in Delhi and, this time, as a change, it was sent on to 
Lucknow. It is my firm conviction that if the results of research, particularly 
In these fields, are to be brought to the notice of the masses, there must be a 
more vigorous attempt to go to the masses rather than hold these shows in big 
cities for t'lie delectation of Members of Parliament and a few educated people.
, These are the points which I wanted to bring up in this first general discus­
sion of the Budget. I have given notice of cut motions in respect of several 
matters and I hope there will be suitable opportunities next week for a more 
detailed discussion of the work and policies of the different Ministries.

. Shri Tyagi (Uttar Pradesh): Sir, may I know if it will be proper and possible- 
lor you to summon the Ministers who are absent from the House? I feel that 
during the general discussion of the Budget it is sheer arrogance on the part of 
the-Ministeix to he absent from the House. There is no use, I am afraid, having 
a general discussion in their absence.

The Minister of Finance (Dr. Matthai); My hon. friend Shri Shiva Eao refer­
red to sonie matters connected with the :Ministry of Industry and Supply. 1 would 
like to explain to the House that my hon. Colleague the Minister for Industry 
end Supply had to accompany the Prime Minister to Calcutta on very urgent 
and important business and he has asked me to take note of any points relatmg 
to the w(jrking of his Ministry so that I might get into touch with the officials of 
thn Ministry and be in a position to reply to those criticisms when my turn 
comes for replying to the general discussion.

Shri Kamath: Have the other absent Ministers also requested the Finance' 
Minister to make notes similarly ?

Mr. Deputy-Speaker: If the speeches are sufficiently interesting, surely 
the other Ministers will come in and be present to hear them.
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8bri ^ a g i :  May 1 suggest that we have a conventiou that during the general 
discuBbion all the Ministers must be in theii: seats so that the resjpect for the 
House is observed?

Mr. Depu^-Speaker: They are generally expected to be here. If they are 
imaToidably to be present elsew^here, they cannot be here.

Dr, Matthai: I will t.ike the earliest opportunity of conveying the sense of 
the House to my hon. Colleagues.

 ̂ ‘Shri Frank Anthony (Mndliya l^radesh): While 1 feel that the hon. the 
Finance Minister deserves tribute fur his undoubted ingenuity in b.ihuicing the 
Budgjt. J pio|H)se to u)iderline the attention of the House in respect of one 
matter where I feel that Government has fallen d̂ ŵn and faJlcn down badlv. 
That matter is the veiT urgent and vital matter of ecf^iomy. ‘

I an not pointing a Hnger at the hon. Uie Finance -Minister when I lell him 
thati there is a gene ral feeling—and it is generally regarded ns a well-founded 
feeling—in the country that during the last two years the Government’s
attitude towards sp(*nding has bttMi characterised  ̂ bv what has been described
as fi(|’.iander-mania, an irit'sjionsibli* and extravagant misdirection of public 
finances. 'I'his charge has be-n levelled, and levelled from the most .'uthorita- 
tive (jUjirlers. )jot oidy against tiu* (,'enlial. but also Mgainst the proviiic'ii 
Governments. My hon. fritMid. jierhaps, in replying, may take the positioii 
t)iat t|i(‘ Central (Sovfrnment is not res|)fnisible for anrl c?inr br held r< s-
pOT̂ sible for tli:* short eoniin̂ ŝ ol’ tlu* piovincial ( ioV(‘rnni;nts. Rut mv )• e-i
IB that the ( ’entral ( lovirnnient is invrstod with <*ntiie authority to ‘jrack th<* 
fimnieial whip and nmke the ]>mvin<*e tot* a n asonable lin»* in lln* matter of 
Spend ini<.

Theic is a .slron;̂  l'̂ •l'lih•̂  ̂ and it is growii*g rapidly, that tlu*rt‘ is no ir.elina- 
tion or tondeney <oi tbo pari oi the Ciovi‘rnm»*nt (o fXiMcis,' o\'on ii-.-sonable 
ei;onomy. On the f»tlH*r hand, uhatmcr information eomis to th(‘ ]<nowje.i;̂ e 
of Members of thi> Honsr aiul tlu‘ membiMs of the pnblii*. all nndiM’line the 
faet that tluTe is m̂ t on.lv a relnetaniJe on tlu* part of tlu* ( eiUi;il (i »vermnent, 
but more I'm I ienlat ly. rrsistant-e on tlu- part of individual Ministei s to any 
attempt at riasf.nabli' economy. In order t«i support this fei'linp poo]>le l>oi)it 
to the ill-fated K(*onomy ( 'onnnilter’.s rt‘eonmu*ndations and. also tn the piĵ ĉon- 

. holing of the .\yyangar rceonnm ndations. All lluse icronnniMidati »ns were 
directed towards the long ovcr-dnv and urgent mea'sures ol oconnniy. but ♦Iv̂ y 
have been put into cold-storage. '

The H o u s e  will want to know and want some justifieation for the present 
level of c‘\p< ndil\u*i‘ with rt'jjard to rivil administintion. So far as the tiomvs 
are available, ihty show that the rxpmditure on civil administration in 10 :J0  
was in the r̂ *gion of ihirtrcn crores. Î ast yi-ju* it was forty crore<? nnd thif̂  ̂
year it is more tlijm .*)0 cr<̂ >res. I know niv hon. friiaid will say that the 
vetv neci'ssaiy i'xpansion ot tlu‘ <lntn's of tlu* (Government ha\e nmde this ex- 
pansi.m of finaiU’ial liabilities inoperative. At the same time there is a feeling 
that your admiuisUation is unduly inflicted aiod ĥat unduly inflated condition 
has led to this tremendoiis increase in your expenditure on civil administration. 
And there is a feelii^g—my hon. friend will have to admit it—that vested interests 
in the civil administraticin are responsible for maintaining this inflated budget. 
When T reftr to vested interests T am talking about the senior offieial«; Tt is 
alleged, and there jv'e ground  ̂ for helie.ving it. that the senior officials, in their 
own interests insist having inflated staffs believing that their seniority and 
their official status depend ui>on the degree to which their staffs ar- inflated 
and that a n y  îttempt to cut down the staff will mean a certain derogation from 
^ e ir  official status and their earing  ̂ as officials.
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Theve i>; verv bitter criticism in the matter of governmental spending, both
Central and provincial on grandiose schemes for nation building. No one will 
attempt to point a finger at the Central or Provincial Governments for trying to 
lay do\m schemes for national development, for trying to evolve satisfactory 
multi-porpose and other schemes for industrial development, but this charge 
is made and I  feel that my hon. friend will find it utterly impossible to refute 
that charge or to refute it even pai'tially, tliat there has been utte r ii responsi­
bility, complete absence of even the semblance of any rationalization or plan­
ning in the multiplicity of grandiose schemes which are being evolved from the 
brains of your Provincial Governments and the Central Government. No one 
is however able to nail the degree of extrava.gance, the criminal waste of pub­
lic monies to the counter, because we are not in possession of specific details.

But, we have cei’tain overall figures. T was reading a book tlie other day
which issued lYoni one of thu (Mianibers of Commerce and I have no reason to 
disbelieve* the fî Miies and there 1 found that all these numerous chaot c schemes. 
un-planuv‘d, witlnuit any ovt îall b.isis of rationalization, t ntail an over all expen­
diture of more than l»s. 200 erores. This pnmph.let went on to say it was hoped 
that all these scliemes would c.'jnie to fruition or they would be implemented 
within ten or twelve or fifteen years but because you are so utterly bogged 
in this morass ô ‘ irresponsible expenditure, without any semblance of co-ordina­
tion and planning that it is not humanly possible for you to attempt to imple­
ment these i ]̂'andi()se schemes within a pei’iod of twenty-five years. What has 
been the result? Each Province has thought fit to preen itself on its competence 
by ]juttinL̂  out m luunbe.v of grandiose blue-prints because the Central Govern­
ment has not attempted to introduce a semblance of co-oi'dination; the.result has 
been this that you now cannot possibly implement all these schemes in a 
pt̂ ri(ul of *2." yt‘ars: b(H*ausc you cannot get the machinery. To begin with, you 
have not got the exchange resources either sterling or dollar to be able to imple- 
inent these schemes. What has been the result? Your schemes which should 
receive the highest priority, schemes vital to the continuing economic w’ell-being 
of this country have either been pigeon-holed or abandoned and with regard 
to other schemes, even the most vital, you have had to adopt a “ go slow*’ 
policy.

The otlier figures available show that with regard to your Damodar Valley 
Kc-heme. you contemplate eight dams: you have not even completed one dam. 
Last ve.u- the budget expenditure contemplated was Rupees nine crores and 
because of this invsponsible spending you now propose only to allocate Rs. l.o  
crores with the result that tnrget date has to be put back. With regard to the 
l^aklua iUKi ITirakud Dams, if you wiinted to reach or iruplement your target 
date of 195<-. you should have allocated Tls. 1'. crores: because of lack of
finance vou have piovi.lod for far less and the target date of 19o0 has had to 
be put back perhaps to 1066. Your Raiiiapadasagar Scheme m Madras is st̂ ll 
in an embrvo stage. This is the result, as I say of utter irresponsibility m the 
n.att( r of fo.n.idating schemes, in evolving schemes, fhe-e is not, as T .snid a 

semWance of â v.- co-ordination of pla.ming. With regard to the provinces the 
a sor, i. r one. S.>n>e of the allegations made to me for m

mv own r.rovince—they are not allegations but they are facts—the way that the 
Aluminium factory was handled was nothitig short of a pub ic scandal. 
If private individuals handle public money in this way, they would be put be- 
L r C l  T e L l e  people in governn,ental positions do it. you either b ess

concern and said it would inv s . j. Government has taken
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the Government on to the unfoi*tunate man in the street, with the. result that 
■they have spent Rs. 88 lakhs on this Aluminium factoi*y and it has not yet beerun 
to function. . ,  ̂ o
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With regard to the Sindhri scheme it has also been said that Government’s 
ineptitude and basitaTicy cMrne in th(» way. I believp the Dairy (Commission 
stating' tfiat the Sindh?i Fertilizer Project could have easily been built it in four 
years: but the time was extended beea.use of the Government’s feeble handling 
■of it. Your ori '̂final estiujate of ten crores has now t<) be inerea?^ed to Rs. 20 
orores. People want to know how you are spending this money. Because of 
the hesitant and halting methods that you adopt these major in-ojects which 
ought to have beon completed take twice the tinie and your estimates 
come to twice the onginal figure. It is the same story with regard to U. P. 
and other Provinces. We want to know what lives are going to be saved, hew is 
the economy of this country going to be improved or stiffened if you spend lakhs 
and lakhs on purposeless and idiotic investigations like your \mder-ground B.ai'1- 
way for Calcutta. Is that something which should receive a high priority? So 
long as the Centre does not choose, as I say, to crack the financial whip, you 
will get this utterly reckless expenditure of public monies by people who are 
handling it in a puerile and juvenile manner, people who have absolutely no 
-experience of administration and less experience in spending of public monies. 
Bir, I have spoken strongly because there is a great deal of strength of feeling 
in ihis country. Yes, you need money for your nation-building prejects, for 
your nation-building services. Give it to them. But Health and Education 
today are stai'ving and are not even receiving what they were getting before. 
All your schemes, as I say, reveal the same ston% because you have induced a 
gonerai paralysis over all your schemes by trjang to undertake something which 
is not humanly possible. I suggest to the hon. Minister that he brings all 
these schemes within the pm*view of this Planning Commission. Let 'priorities 
be given by the Planning ( ’onunission. CoiMje.ntrate on one or two of the most 
vital projects, your Damodar, Bakhra or ITirakud schemes and put others into
.cold stovage. Si e tbnt no more bikhs and lakhs and croivs rre s]^nt on (‘xplo-
ration iukI investigation. C'oncentrate on three or four vital schemes and push
them thiou;^h if possib^*. »*\en ahead of vnur tar;j’(*f dafrs.

^  fto  ^ ^  ^  fap ^  ^  (clagsic

sense) ’qr, ^  ?>tt ^
^  ^  ^  ^

?Tt»5qrm 3rk qfr^nr ^  trTT i f t

wtfm (social contents), t ^  ^  ^
(raaximum utility) ^  \ m r w  % fR" ^

wsfE ^  ^  f  ^  ^  ^  t  f¥ ^  11
^  fiTPmtt % (Capitalist budget)) ^  ^
T̂T ^  f  (industrialists)

ftPT (big bupiness men) ^ ^  iprrm w  f  i



i  11  ?Ti; ^'<■'91 ° ^  wppfhr rw»<;r<H^ ^  #  ift w  w
fT3  ̂ ^  ftnrr «TT arR% ^  ^ftJfif  ̂ (Socialist) r̂srH" r̂flr ^  f  

•<f5(V»i H *1̂   ̂ ^  (Socialism) ^  +<m ^  i f̂+H
3)4)̂ 'l« ^  slid 5 ^  •S|l'< «(<,!«(' ^  +'<M ^int 3rr
t sftrf r̂ ^  ?T>=r5 stptt ^  (Capitalist ) f  i

?T3r : f^5iTT^^3T# m  ^ ??r ^?*T ffr 'TrfWnr ^ ?rg1f | i

^  ^o trq-Q #5: ^ ^iTT%zff ^ 3tY?: (big busi­
ness men) ^ p t t  ^ ^  ?r|m ^  ^  i ^

'T5T f  ^  JTff t  < ^  3TRT*T
4 sRn sp ^TH ^ 3TT̂  ̂  5 '̂p^sT (inflation) ^  m ,
3ftr qfnTPTT ^9ra:^ f ^ | i  ^3^  ^  t  (taxation)
^  5ft (level) t, ^  ^  5ft ??tt I, ^  5j^ f  fifT
?ftT ^»TTfiTJff ^  3Tf«î  ?yr*T 5iff tm ^?ft^ ^  fe#
^rrst 7# ^  '?)iTT??T fW r^m i|5i ^
3 N ^ T m 't^ ft  ^  ?T^t y ift irr f^  ^
frcsaff ^  ^  3T«f ^ r T ^ ^ ^ T r J T

% ^  ^ f^ i^ iT ^ ft  (agree) ^ »r  i t  ??r wtcT^ »rrfmT %  f T ^  ^ ^  
3ftT^^ (p rod u ction ) ?«tr ftm  f  1 (in fla tion  )
“̂t |T r̂?7T % (p rod u ction ) r̂pst i'lPwilw'l =#? flcft t  ^

^  sft^f5H (produc t io n ) ^  ^  f  frt ^  ^  ^  f  f^ sft^^ r̂r
f  I snr̂ sT̂ T y'a>iMfd | 1 sfts-̂ F̂ R r̂wr f^?R 'isft ^  otst wt

srrPTw f  ^ <m«i ’srf’T̂  13PTT ®srfir̂  ^  ̂ 5 ^  t  ^  sfts^^pr ̂  y+di
I  apT-qr I f ’ ’■'T Pra% d>  ̂% f?: w <T3m1%q1 % gr«T f w w
^  r̂r T^r 5 1 '^h+  ̂ ^tir % f'H K  ^ tittst f^ r̂r t̂̂ tt f  1 'ioI'jii
^  |3Tr, f»T t| 11 f  fw=TT 5ft5f5r̂ T ^  ? ??r% ^  «rfiT^
9RT % ?TT«T f  %J •)ft l%#T fŴ TcT !T^ #  ipft ^f^-T r<li?: ift ^^PTIw ^TmT ^  |T 

ff^TT t̂ A ^«fr f t  »rt 11 ^IfiT ^  ^  ^  ^frT# 3fTr snri i 
fJT^ 3Tf ?ft^^ f^  ■'ĵ T̂ 'r f t  ^  %■ p̂gTsj 1 «rPi^
^  ^  fn> ^'nr % f̂ nr ^  Pjicihi '*ft jfl< ^  'TT si«  ^  ^

^  'J'ilKI q<il*i<r jR" rRT f^>d'1't'l ^  3T^  ̂cTTf % !T ^  ?  I Wtft> 51̂  
«Tf>T̂  I  fV :?^r^ ift ^  55rr r*r?yaT t  ^  ^  ft  ^  ^
^  ^  ^  ^  I 5TJT R»TT ^»rr f^ ^  hV<«r

^ ^  >ft m ift^ i, ^3^ ^  f5Tw»rr ^  ^  jtw i

^  #iT 3T«ft 3nq% f w  t ^ ^  ’ft ^
’^sr 3nrm«rR«r̂  ^ i f t ^  ^m r̂sTffti
^ 9 R R T  ^  WRT ^  gsTT f  sfVr fWTT STSTPT *F̂ ft 5fr aft?: fT IJV
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inr ^  'T ^ ,  i  *TsnT w  wr^r w  11
# ^ ^ 5 T R  i T H 4 U  ® T R  #  'T3T, a r k

^  (White Paper) f̂r f  ^  i WT
?ft *THW ^  ^  f55̂  ^T^ppjfir 3TŶ  ^  9TRT «R1̂ T̂  *Tf ^ 311t

s p t f t n j r ^ » r t 1 1  sr|jr «ft ftrf^r3T3r : ^

* i« n T ^ 5 ( lT f= F 5 T  TTtTTW ^  %?ytjff ir s r r w

# ift VTRT w  t % wrftT % arfW WTT (surphis) w  >m t 
< f i i r N r f i r f R S T : g r ^  =^1^ fH^^r ^

% rthfl ^  ^  ^  T̂W 3T̂ T >̂7% I ^  ̂  5TR  ̂>di<̂ l l+*n H«t>K ^  ^
»T^ ^ r r ^  aftr ^  ^ r^rt ft ^m si%  ^  i

(States)
%  5P3i^ ^  ^  f  »T #  > r ? ^  3 ik  ^  f c r r  1 1  ^  a i k  ^  ^
(su p er-ta x ) ^?TfnT^T7%, frftw ?<\ I ^  #  %
«  %  f ®  3Tf?T^ mm 5 T ^  ^  t  3fT ^  %  T T ^  t  I aPTT w  W t ..........

(English Iran^lafion of the above speech.)

Sbri D. S. Seth (U ttar Priul(rsh): If “ Budget”  in the classic sense wei'e to 
be the estimate of statistics of revenue and expenditure, then I should like to 
congratulate the hon. Finance Minister for his ability and hard work. But in 
this changing woi-kl, when the financial structuie is becoming more and more 
va»t everyday, the test of the l^udget lies in the fact that how’ much social con­
tent it imbibes and whether or not the society derives the maximum utility 
out of it. If W'e see this lHudj;ot from this perspective, then 1 am constrained 
to say that we have to disappoijitinent. This Budget can l>e very honestly 
described as a capitalist budget, or we can say that this has been designed for 
^ e  benefit of the mill-ownei’s, industrialists, and big businessmen. Sir, thougll) 
bitter, yet true it is. Altiiougl' the I'^udget presented by the hon. Mr. Liaquat 
Ali Khan before this House in the year 1947 cannot be described as a ‘ Socialist 
Budget’ yet there is no doubt in it that it certainly marked a first milestone oa 
the rund to socialism. Hut it is a matter of g.’ eat regret that it was given a com­
munal tinge and everything is being done continually to retrace the forward 
step> that that Budget took and this year’s Budget is a cent per cent capita­
list budget.

Shri Raj Bahadur ( liajasthau) : Mr. laaipiMl Ali Khan has not taki*n suclr
steps in Pakistan.

Shri D. S. Seth: 4lus Budget does not envisage any relief to anybody 
except the industiialibts and the big businessmen. The labour which produces 
all this wealth does not find any place in it. Not only this but ll)e hon. Finance 
iiliniBter has during the coui*se of his budget speech changed the meanings, impli­
cations and tiL'chnicrtlities of the term inflation’. He has stated that the level 

’ of taxation is so high that it does not confer much benefit ui»on the industrialists 
•i\d the capitalists and they cannot save sufficient funds to î owt new industries. 
It is posslbl ‘ that this might he the pei-sonal opinion of the Finan'^e Minister. 
But T have not got the least doubt in it that except the industrialists and barring 
the iew 3lcK>ges aH the lenowned economists in this country shall never agree with 

viaw held by the Finance Minist< r̂. I admit that pit)dwction occupies a wery

1 1 2 8  p a h w a m e n t a b y  d e b a t e s  [ 6 t h  Mak. 1 9 5 0



. g e n e r a l BinxjRT—tGbnbral i>idCus^ioN 1129
important place in every country. Production plays a dominant role to counteract! 
:̂be inflation. But along with tiiis when we talk of production we have to think 

who is the producer. The industrialist is not the producer. It is the labourer 
who toils and produces and also contributes to the production of wealth. If the 
labouring classes are satisfied it is only then that the production can be increased, 
otherwise not. We have seen that since the last three years many concessions 
sre being granted to the capitalists in every budget. They have oeen considerably 
relit^ved of the burden of taxation.. But what was the outcome of all this ? That 
we are seeing. How far did it help to increase the production? On the reverse 
we saw that even though no special concession was given to the labouring class, 
yet there was an appreciable reduction in the number of strikes obviously on 
account of their patriotic instinct. During this year they resorted to compara­
tively quite a fewer strikes and disputes. We ought to take a lesson from this 
that w’e should make special efforts to appease them. In spite of the pressure 
that we might put upon the labour to produce more, we cannot achieve our 
object so long as we do not satisfy them in every possible manner. Because, 
when a labourer finds that he gets a fixed amount only irrespective of the fact 
how much work he may put in, then he loses the incentive to wOrk more. He will 
increase the production only when he knows that he has got a share in that pro­
duction and will be fully remunerated and not die of starvation.

Just as I hav3 stated above, this Budget does not contain anything for the 
benefit of the laboiirers. Not only this much, the common man also does not 
find any place in it. We constantly hear this and our Prime Minister as well as 
every Minister always express their sympathy towards the middle classes when 
ever an opportunity arises. But I have very carefully gone through the speech 
of the Finance Minister many a time and also scanned through the White Paper 
with great attention. But it does not at nay place contain any expression of 
sympathy towards the middle classes nor grant them any relief. And, moreover 
no such attempt has been made to provide them any relief. It is not due to 
the reason that there was no scope in this Budget for the grant of any relief 
to the middle classes and the lower middle classes. This Budget provides foi 
a surplus of over Rs. nine crores and if the Finance Minister wished and had 
some feeling of sympathy in his heart, be would have surely done something 
to provide for relief to the middle class and the lower middle class. But on the 
contrary he does not perhaps like to give them any sort of relief and nor does he 
consider it necessary.

Alon r̂ with th ŝ, I should also like to mention that this Budget has disturbed 
the States’ budgets and made them ‘unbalanced’ . By reducing the rate of 
income-tax and super-tax, there is a loss of approximately Es. 15 crores. These - 

fiftoon crorc's comprise of little above Es. seven croi-es which belong to 
1 P.M. States of this Count.ry. If in this manner.......

Mr. Deputy-Speaker: It is now one o ’clock. The hon. ^lember has taken
six minntes. I will allow him another four minutes, if the House will kindly 
consent to sit.

The Minister of Transport and Railways (Shri Gopalaswami): There are
three days, Sir.

Mr. Deputy-Speaker: All right. The House will nov/ stand adjourned to
2-30 P . M .

The House then adjourned for Lunch till Half-Pa§i Two of ike (llock.



The House re-assembled after Lunch at Half Past Two of the Clock,

[Me. D e p u t y - S p e a k e r  in the Chair.]

Shri D. S. Seth rose —

Shri Tya^: Sir, may 1 again make a request that the Ministers be sum­
moned? After all, what is the good of any criticism when the Ministers con­
cerned are not here to listen to the criticisms in the House. Only the Finance 
Minister is present here. The policy of the other ^Ministers also is under con­
sideration.

Dr. Matthai: May 1 submit, Sir, that my co l̂leagues are anxious to 
be pre/?ent in the i-Iouse as much as possible consistent with their othe ’̂ duties. 
In the meantirrK?, I nm here lepresenting all Ministries.

Shri l^&gi: It is not i-nou^li. I must submit, Sir, that if they have other 
duties, they must postj)one those duties. It is their first and foremost duty 
to be present in the House whoii the B\idget is being discussed. I submit 
that Nvo must agree; on a convention of this i-.alme that the ^linisters must be 
hero when general discussion on the Budget is being held.

Mr. Deputy'Speaker: I!on. Members will kindly note that for one month 
the (rene'*!i! Hudgi-t and llu' Dtinands for (Iranis and also the Finance Bill 
will be under discussion. It is oj.en dining the general discussion on the 
General Hudg(‘t an<l th-,' Kinancc liill to to evrrv matter relating tc Govern-
meaifc policy. Oiiring lh«' mt m )lions ihe Ministers have nece<;sarily to be here. 
I can assure the Meml)ers that l othing will go by default. Everything will 
be notod <lown and carrird io tlic indi/idual f̂inist.Ms eoneerne<l and then it 
is for them U) roine lieie and explain. When individn.al -leparirnenfs are 
under consid(‘raf ior. ny iiie l !oi;-i\ tl:<*y will eiM tainly be preseiu here along 
witli thi' Finance Minister. Tlu‘ Finance Minis(t*r has i)it]*odneeil the Budget 
and he has taken the responsibility, and therefore the onus ‘s his, w’henever he 
thinks necessan. to eall in i]\r otluu* AJinis.ters to explain matters. He will 
certainly see t(̂  i|. iliat noiInner will r̂ f) hy di'tault.

Shri Kamath: Sir. may \ submit that there are fewer "Ministers ]:>resent 
in the ITouse now than \w tb(' ’u<v*ni.>Lr. wliich seems t<'> sucjgest that they 
have not taken seriously whit was srii.i in th*̂  ITouse this morning and are 
even indifferent to it?

Mr. Deputy-Speaker: We must aeeept what the hon. the Finance Minister 
has said. ITe is n<'dhing down everything.

Shri Tyagi: l^o yon not think. Sir. that as far as possible it- is desirable 
to ask them to come?

Hr, Deputy-Speaker; C"ert,*iinly T agree with the hon. Member that as 
far as possible, consistent with their other diities, they must be preserit here. 
Tf it is possible for them to avi>id leaving the Parliament Chamber, then certahi  ̂
Jy they will do so. T am sure they will bear this in mind.

Mr. Damodor Swamp Seth will kindly continue.
. ^ (1130^



#■ (relief) ferr >rqT 1 1 ^ ^ r c » r  iif JT|f ̂ ^rnrr ̂  ftr

^<+r< % 'TRT WT #  'WiPti siTTRTff ^  #  3 T f ^ ^ ^ iF T T  jnrr
«TT 3ftr 3iin: y <'fir< =̂ t̂  ^  ^  #  jtsiht ^  sftr Tparir ^  ^

f f ^  ^  m  «ft I 4' 3 iT ^  f  ftr fg ' ? iT ^  #  =P  ̂ ;^ iw  ft> ^  n,

#■ 5ft ^  ^  JTf t. ^̂ T#5r (Telegraph charges) #
5 f t ^  >if §^^?Tw(trunk calls) # ^ ^ ^ » T 5 1  ^5fT»ff %
? y n T % f^ t i
arhftfjRT ̂  afrr szrmfW ̂  ^ ^  i (common man)».
arm ^  f ^ p t  ^  ?;> ?nFirr i

^9% 3f^T^ 't)l̂ '1*t(' firPlti*. ^ ^  <rtl<llf ^  3)|h<a'i 1 SW  3J1T
t w  ^  ^  ^  »rf t  'FSf #  wnr 3)K w

^ ^ '=5n̂ 'T sTPiTT irr̂ 5T̂  <̂+r< ^  m̂rr i ar w  arm^ w  r̂ % 
fvfqrzx ?TT̂  jf sr '̂f ^  3FR#)F̂  (uiibalam ecl) ferr 11 a rw  

3Tf «rr % ?t?ff ^ i#rr^r stt# Trnff %, am sr̂ f̂f % irsiTq- aftr Pn=r 
TTEJnr ^  ^  13ih:3fc^w>3;pw?f^vTf w ^!T<^% 5r'm ‘ iF5fl'^5g’^ p ^ ^
^ #?nT g r ^  ^  ^  sn^fm r >ft ^  f  i

s r ^  3TWT5T iT^Rzr, ^ ^ ^  31^ ^pfernTTW ^  S|ft
g'<TT??T % ff5  =rff f w  t  5 T ^  ^  ^  ^  f  I
3 if^  tTt^pt ^  fsrwrf ^  i ann: jrtk ark ĵtt̂  r̂t̂ n:
<j3fr^ '̂f afk €r fi^ sî p̂  ^ ^ r  ^ ?rr«r <K'rrc ^
^  =gTfTT  ̂f% ^  % ITI;  ̂ ^  5?t»T ^  yrq% ^  |, ?TW
^  m w  Jnpr-’' ^  r̂ n̂iRfr t, ^  w tt ^

f  Pp  ̂<+r̂ ' ^  ^  qr ^  trt  fi ^ n r  i •

^  Jrr4'm't f?' ^  ? # 5 P T  ( T a x a ­

tion C o m m i s s i o n )  5fT^ | S K T  ^r <T5?r^ ^  5Rf3'

if ̂  jpTrTT, ( c o m m o n  m a n )  ^  'Jfr f?J g’̂T  ^  i ^

Jii-ifli irrt +r,i  ̂ *T̂   ̂ ft' 5rriT'< JTt¥3T f*iPttĉ
?n^ cpT f̂. srrî fr 11 anK ^  t ^ ^  ^  ^  ^

flrarrR-̂ iTTnTT̂  ’<RJiKf7 3TraTiT?:3nnr
?fr'=5T t 3T ̂  '^P'TT fiffN^^X ?TTf^ W  ^91^ ¥1" cTTTj ^^TPT ̂

f% 3R Hr 5fi T̂ H î *ft i=Ti'fr?5T ^  Pp fjr̂ r̂  aiT»T sprtt
«rf*R> q|  ̂ I

{English translation of the above speech.)
Shri D. S. Seth: I was saying that this Budget does not envisage th&

grant of any relief to the middle classes and the lower middle classes. Thi» 
cannot be attributed to the reason that the Government lacked funds becauB*
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under the head ‘ Income* a sum of over rupees nine crores was shown and if 
the C^vernmeut debirtd, that money could have been utilized in the form of 
giving r^ief to the middie class and lower-middle class. I  know it will be said 
ini this (bnnection that all this reduction that has been naade in the local 

rat̂ es, telegraph and telephone trunk-call charges is intended for the 
4'i6Uefit of those very persons. But I do not see eye to eye with this. ^Cy 
•st^x^sion is that the reduction in these rates will only benefit the industrialists 
Mnd the business eommimity. The common man will not be able to derive 
iwjy benefit out of this.

Apart from this, the reduction made by the Finance Minister in the rates
Income Tax and Super-tax recoverable from the people in the higher income 

!{g]^up8 will result in a loss of rupees fifteen crores to the Government, and out 
f)i these fifteen crores approximately haJf of the amount would have gone to 

•file States. Bo by reducing the revenue in this manner the Finance Minister 
unbala jced the States' budgets.' Otherwise it was possible that the States* 

Finance Ministers would have surely given some relief to the middle and lower- 
tniddle class people in their respective States and, if I mistake not, the Chiet 
Minister of U. P. has also severely criticised the Central Government in this 
Tei^ect.

So, in this way, not only that no provision has been made in this Budget 
for the amelioration of the condition of the labouring class and the eonimon 
man, but the hands of the States. Government have also been cut off. Its 
ultimate result does not seem to be goorl. If the situation eonti)nies to remain 
iK) and our (Jovernrnf^nt constantly goes on patting the back of the industrialists 
itnd the capitalists, then vvitli all duo respcct, 1 sliould like to warn thoni that 
tAS soon as the cup of patience of the labouring class wlio produce* the wealth 
fig fnil, a grave situation can eirjer^e here which will bo followed by serious 
repurcussions and it will become difficult for Government to eoinrol it.

It is, therefore, that I stihinit that the Finance Minister sliould make some 
«uch changc.s in this Budget tlirough the Taxation ( ’omruission contemplated 
to be set up by him as would confer sonje relief on the connnon man. 1 do 
not know how far my information is correct, but 1 have heard that perhaps 
llaiR is the ia.st Bu<lget ot the present Finance, Minister. If this is; so, tlien 
much »aS I would have desired, he should have prepared this Buuget in sueh 
li. fonn as woul 1 have i,nven it the outlook of a connijon man’s hudi:et in the 
real sense and it vVDuld have served as a souvenir of his Ministership. But in 

my uifoiinatioa is wrong, then I would like the present Finance Minister 
to look to this aspect and mike all possible changes in tlie Biidget even at 
Ihls staije which nuiy afford tlie necessary relief to the connnon man as well 

the labouvinf’ clnss.
Shd Goenka (M^?dr'is): I ^Wigmtulate the him. the Finance Minister on the 

v̂ ‘rv I'niu manner ui which hi*s carried out into practice his convictions. Tf 
1̂  SiH’Utinise eritically the Hu'iyet as present'd In him. t ilo so not because I 
doubt his sincerity even for a monient—in fact, his honesty, integrity and 
fiir eerity are proverbial—but because I feel that tlie c«>nc]usions he has arrived 
at are not ba^ed either on favts or on experience. T \mderline the word 
f̂eaq^erience** id this connection. For the last two years we have been givinf  ̂

aoncesaiona after concessions, and in the last budget the hon. the Finance 
Mlniater pointed out that capital’s shvness was the only psychological factor 

was atanding in the way of the investment market boosting up, business 
production expanding and all that. What has been our experience? 

fW any case, if be had presented this Budget, which I call a capitalist budget, 
feA  witii that also go  ̂ rid of the Income-tax Investigation Commission, then 
i  would have understood ^ « t  he was carrying his convictions to their logical
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conclusion. Then it would have left nothing to the capitalists, or the investors 
or . the financiers again to complain. If everything that they demanded was 
done for them, we would then be able to see whether they would play the 
game in future or not. But that was not done. It is only a piecemeal 
business. Let me tell my hon. friend the Finance Minister that his hopeF 
will never be realised, because next year they will ask for the abolition of thê  
Tax »a s io n  Investigation Con"*mission. They would say that because of thi? 
Investigation Conuiiission going into so many matters, which are inconvenient 
for them, they have not been able to put their heart and soul into the business 
and expand trade and industry. That will be put against him and probably 
he will have no answer.

Therefore, according to me. it is wrong to have thrown away Rs. 15 crores 
in the manner in which the hon. Minister has done. Even if he wanted to 
do it, he ought to have done the other thing which 1 mentioned. Before he 
gives away Rs. 15 crores to tlie haves and not a pie to the have-nots he has 
to prove beyond reasonable donbt that that sum is either going to improve- 
the economic situation of the country or combat inflation, or check the rising 
prices and encourage prodiiclion and investment. He luis to prove those before 
he can justify the giving away of Rs. 15 crores. He should also prove, if he 
can, that it will ameliorate the condition of the masses. It is the provincial 
Ciovernments which are primarily charged with the task of ameliorating the 
condition of the poor people and the niMsses. What is the position of the 
Provincial (lovernments so far as this Budget is concerned?

Under the Budget the Provincial Governments are the worst sufferers, and 
1 am not sure whether the Provinces do not resent the treatment given to 
them. Half of the so-called tax relief is at the cost of the Provinces. The 
biggest axe in the capital budget also falls on the Provinces.

I will refer to two or three figures. The grants to State Governments for 
development have been to the tune of Rs. 24 crores, the budgeted figure being  ̂
Rs. 26 crores. This has been cut down to nine crores in the next year. It 
is not a free gift nor a grant but only a loan to the Provinces.

As regards loans to the Provinces including those for various projects, thâ  
budgeted figure was 58 crores, the sum actually given was 52 crores and thi^ 
year the budget figure is only 34 crores. The result is that instead of 76 crores 
wiiich were given this year for loans and advances to the Provinces it has been 
cut down to 43 crores, that is 33 crores have been cut down from the advances 
given to the Provinces. Apart from that Rs. seven crores are practically being 
taken away from the Provinces because that will be their share of income-tax 
if this tax" relief was not given. Actually, therefore, Rs. 40 crores are being: 
taken away from the Provinces.

When tax relief is asked for, the hon. Finance Minister in reply says that 
it is the primary duty of the Provinces to look after the poor people and tho 
masses. I have"given the House a sample of the way in which they are helped 
to do that . . .

Shri Sidhva: Where is the money to come from?
Shri Goenka: Ŵ hy then give awa> ;h? 15 crores? It has been laid dowDt. 

by all the economists and financiers ir- th world-^it is practically a unanimous^ 
opinion— that when there is inflation V'."i must have not only a balanced 
a surplus budget to mop up the superflnous money. I will refer to the,Budget 
speech of the predecessor of the hon. Finance Minister, namely Mr.^ 
Shanmukham Chetty. He said:
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. [Shri Goenka] ;
-u a tune oi ir.flation the liudget should not only be balanced but there should be a 

'Comfortable nurplus for mopping up the excess purchasing power, and to encouiage econcmy 
via private  ̂penaiiig.” ^

What are we doing? We are giving away 15 crores relief to the Laves. 
.Also, today we are giving 41.5(5 crores which has been in depoj^it with the 
^Jovemxnent of India on account of E.P.T. and income-tax. This money is 
i>eing pumped into the market. If that is not going to add to tJie inflation, 
I  do not know what else it will do,

JiCt rne now come to the investment part of my story. The Finance 
JliniBter said:

“ There are two general considerations which I wish to mention with regard tc these 
'taxation propoHals. I have for sometime held the view that the present l<*vel of taxation 
,in this country i» uneconomic in the sense that the economy of the country cannot bear it.’

What is the economy of the country? Docs it consist of only about 10,00i) or 
"20»000 people who are assessed for tax on an income of lls, 10,(UK) or more? Doe.̂  
not the economy of the couiitry consist of the rural areas, the masse;  ̂ and the 
tniddie class people? I'he Kmance Minister lias come to the eonclusiou that 
this hea%̂ y taxation is inlhitiojiary rather than disinflalionary. I do not under­
stand the argument. If iuone\ is pumped into the luarket, aceoiding to me, 
it is infiationary. Tliat is what 1 uuflerstand These are Ihuinccs. I
feel that the hon. Finance Minister came to the concinsion aufl tlien tried to 
addnets arguments in support of it. 'Phis is how it api>oars to a %iy map. . .

Shrl B . I>a0: Not so simple.
Shrj Goenka: 1 kno" it is uoi so simple. Me talks of the iuvestiit̂ » public

^ d  savs that his proposals will i*iu*ouraf.;c investment. In his Budget s|)t*ech 
the hon. Finance Minister sai«l:

“ As far as I ain tibU; to jud ;i* Ihc ac tivity î  ̂ the invt i»trticnt innrktt 1 anj puriit ularly
thinking of the stock exchungeft -it is sitjl omfined very largt'ly ti‘ praft‘rs-i«ni-'j| opt raU rs.
I ikm not for a luoiiicnt »uggc?ttiri;r iluii pr«fessTon.i! oJ'*er.'jHons ire nrccssaril;' : 5 ut

' tlfilê H tho activity of tht* proft*i«HionaI operator is .‘-uppUmentod ;uid ?*ormteiI ny tĥ - aciiviiy 
of the genuine investor, the inve t̂inent m.*»rket will not be s-ufncirntjy bioad l>asod. ’

I do nOfe know who are the j^enuine investors Mr. Shanvjud<liam t'heily in 
,hi9 speech said:

" I f  analyse th  ̂ bVt nf AhfuehoidrrH of a nuitd**’ r of cfunpanies you will tTiid that
proi>aMv not than TO or 75 pc?r ceut. of th%̂ shareholders tan really be fl:>s<;iried as middle 
class people.**
It is the inid<i1e class peopî  ̂ 'vho are the backbone of the investing public. 
If that is so» IujW does this tax relief to the higher class of society, whose iucoturt 
13 over Rs. 10»00(1 and go«^ up to lls. 10, 15 or 20 lakhs, go to encourage 
investment? How Is he gomg to atdtieve that by giving' tlie tax relief to the
liaves? Acttially, tlie niid<Ile class people are penalised in this Budget in
regard to investment. .\ man who does not pay taxes an<l who has a couple 
of thousand rupees goes atid buys twenty shares in a company. When the 
dividend comes he is entitled to a refund to the tvuie of the income-tax paid 
by the oompany; it was five annas before, and has now been reduced to four 

tUDDits. That is to say. he gets his dividend plus four antias of tlie dividend 
omotmt instead of five armas as i)efore. It works ouf to about five per cent, 
o f the diridend. Ts this the way of ^encouraging real and true investments?
I f you analyse the Budget ^gures, you will find that the hon. the Finance
Minister, instead of reducifig the Corporation Tax, if lie wanted to give relief

tibe companies ^vhich it was his intention to do, has increasied the Corporation 
What is the i-eason for it? It is because the five .crores of rupees which 

*aie gets by increasing the Corporation Tax comes to the Central revenue, while
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•the I'eduction in Income-tax is shared by the Provinces. In other words, ^  
takes money from the Provinces and gives it to the haves. He takes Rs. sever 
crores from the Provinces. By the increase in the Corporation Tax he gets. 
Bs. five crores. Part of what he has to pay he gets from the Corporation 
Tax, and part of it he puts from his.pocket. But the Provinces have to pay 
to the tune of Rs. seven crores. I think i have been able to establish thai 
the Budget neither ameliorates the condition of the people, nor helps in the 
economic recoveiy nor combats inflation, nor checks the rise in prices. Sa 
far as investment is concerned, it is certainly not going to encourage invest­
ment except the investment of the haves, provided this Income-tax Investi­
gation Commission goes. If the Commission remains, take it from me thajj 
evwi the class of people whom be is helping will not come forward and place 
their money in the market. •

Let me take the question of production. 1 ask in all seriousness what is 
the increase in production which mv hon. friend thinks he is going to achieve 
by this process? The real production needed in the country today is of food­
stuffs and raw materials for our cotton and jute mills. Cotton, ]ute and tea 
conslitr.te 80 per cent, of our exports. For that we want raw materials. It is 
the raw material which stands between us and our exports. Production has 
been cut down by the mills simply because they have no raw materials. Where 
is my hon. friend going to get the raw material from except from the agricul? 
turists? Where is he going to get foodstuffs from except from the agricultu­
rists? Therefore, ho ought to have applied his mind to see how he could
enconi;)^i- liow he c-ould expedite and accelerat<  ̂ the irrigation
scheTHCs; he ou^ht to have seen that tliousands of tube wells are sunk all over 
the countr}^ so tliat the agriculturists get water and with that water they 
could produce jnore of jute, cotton and foodstuffs which are the necessity of 
the iiour. As I said, tlie jute and cotton industries, which are the main
in(Iustt‘i(‘s. Ikivi* not i)eL*n pi»)du('in̂  ̂ iiiore— in fact less— because there 
is )̂ ) raw inatvrial available. TakiiiLi again the (piestion of export 
of <->ilsei (Is, have wr* donr anylliijijj to i)roduce more oilseeds for 
oxi-o-’ t? TIh- ])iiee ot edible oil lias ^̂ )ne ii|) i times. My hon. friend 
may iĵ ive me an index figure and say “ Ac(.'o*’ding to this indfx Hi;iu’e the 
prices are stationary'’ . Hut the faet remains; that th )̂ugh the index is based 
on SOI tie 'igures, the fi"ui’es are  ̂aken not from tlie real market but from the 
nonu'nal paper prices which you have fixed. Then the index figures and their 
basis ehange from flay to <lav and from time to time. ‘

fn rê ârd to production, can my hon. friend say that with this Es. 15 
crore-: he is goin^ to have more production? This iTioney does not neecssarily 
go In the industrialists, it also goes to those Hajas, ^faharajas or thoŝ e who 
have got crores— two, five o’* ten crores—and what is the "iiarantee that all 
this juoney which we pun?p (>ut to the tune of Rs. 15 crore*̂  is going to come 
baelc for investment? T expected of the Finanee Minister to keep these 
Rs. 0 {•i-Mie'̂  and allow the Pi*ovinces to have the Rs. seven crores of the
divisible pool. With Rs. O-OO crores he ou ĵht to have investigated where 
he could get more revenue from the cotuitry, because it is necessary that he 
should Iiave a big surj->lus budget to cope with this capital rleficit. I have not 
c o n ie  to the capital defieit becatise T have no time to discuss tlip capital budget. 
He oupiht to have fcwrnd out wavs and means of raising more money so that 
he could meet thiR capital deficit. As you are aware, Sir, on the recommenda- 
,tion of the House, a Devaluation Committee was appointed and the Committee 
'met , once for an hour, and another day for another hour. Certain suggestions 
were made in the Committee and it was promised that Government would
e,^niine the propositions by which a sum of Es. 30 or 40 crores more a year 
^ u ld  be secured. But though three months have elapsed, the promise thafe
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[fflbri G oe iaks]

tibdBe things will be gone into and that a note from the Government would be 
giyen to the members of the Committee, was never carried out. I am referring 
to jute and tea. I can prove beyond all reasonable doubt, and we have the 
evidence of the President of the Jute Mills' Association, of the Brokers’ Asso­
ciation and of the Shippers' Association, that while the price of jute in this 
country is Bs. 55 (jute hessian)— and that is the ceiling fixed by the Commerce 
Ministry— in America the price is round about Es. 75. What do we do? We 
say. that you must sell it only at Es. 55! Either allow them to sell at the 
rate at which the buyer buys, and take the Es. 20 profit or a share of it by 
income-tax or levy a duty on it so that that money comes to the State. One 
of the two things irinst happen. Today it is an open secret that every mill- 
owner in the name of somebody exports jute to foreign countries and that 
goes to foreign countries at the rate of Es. 55 and is sold there at Es.71 or 72.

An hon. Member: Could you find a market at that price ?
Shri Goenka: C«Mtainl_v. I <)rM\ buy an<l market even 10,()00 tons. T was 

pointing out that these facts ;\nd H»rures were placed before the Finance 
Minister three months ago a!id riovernrnent promised to go into them. The 
price of tea in this country is only 50 per cent, of the price available in foreign 
countries. Still we sell it at Hs. 1-8 or thereai)ont because of our agreement 
with the Hnited Kin;̂ <̂U)ni. Why should we not raise the export duty on 
lea and get a little more uiontn? We can secure Hs. o() or 40 erores oii these 
two oommo<litie3 alone. If tlu* Finance Minisler thus saves Rs. oO crores, that 
will meet his ca[>it:il defieit ;in<l he can accelerate all the irrigation schemes.

With regard to loans, in HM8-4rt we estim;ited for a loan of Es. 150 crores; 
we actually got 50. In lOIO-.V) we hudLjeted for Rs. 85 crores I)ut got 45. We 
are now budgeting for Rs. 75 erf)res and (Joel knows what we shall get.

Take the questitin o f  pui-eliase o f  securities in llie market. On page
of the Explanatory Memorandum, you will find that in the Issue

o p Department of thi* lUstrve Bank of Fndia the securities have gone
* * up from Rs. »j50 crores t-o Us. 415 crores— Rs. 65 crore worth

Blip 'O securities liav(* bet‘n added in the lleserve Bank of India. [ would like 
a staU*)uent from the hon. Ministrr as to what is the amr)unt of securities 
which (lovernment Inul issued in the last two years, what is the amount of 
secunties which they had paid in the last two yrars. and what is the amountJ 
of seeiuMties which they had houj^ht from the op -̂n market or from their own 
iSBue either for the Ri-servi‘ liauk of India or for the (lovcrnnient of India? 
If these figures are forthcoming, then and tlu n alore c an you say what is the 
amount which yo\i have borrowed from the market, and also whether you have 
actually borrowed from the market or vou have actually lent to the market. 
From the figures which I find here. \ am convinced that we have practically 
borrowed nothing because the lU'serve Bank of India was the biggest buyer 
of securities all these days with a view*, probably to maintain prices. That is 
why from Es. ii50 cron's, the securities held by the Issue Department of the 
lleserve Bank of India have gone up to Rs. 115 crores. I can only quote these 
figures. If there are any jnanipulations between the Government of India and 
the Reserve Bank, 1 do not know; it is for the hon. the Finance Minister to 
explain.

Shri M. V. Rama Rao (Mysoiv): Sir, a time-limit of ten minutes has been 
fixed by the hon. the Speaker for a speech on this Budget, and when I 
remember the somewhat rigid classification that the hon. Member, 
Prof. K. T. Shah, made of the kinds of Budget speeches that could be made, 
as either ignorant ^nernlization or informed criticism, I am afraid that it 
would be rather dimcult for a new Member like me to develop the high^
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potential of informed criticism within the time-limit of ten minutes, and there­
fore my only endeavour would be to steer very w'ide and clear of the oth^ 
category of speeches and to liope that those observations which I make will not' 
be classified as ignorant generalizations.

It is not my desire to ventiire upon any analysis, mathematical or statistical, 
of the Budget figures that have been placed before this House by the hon. the 
Finance Minister, and that for two reasons. Firstly, the hon. the Finance 
Minister has warned tlie House that these figures cannot properly be compared 
with the corresponding figures for the previous financial years by reason of the 
fact that the integrated States now enter into the financial computations of the 
next year. The second !v a so ji is that the hon. Member, Mr. Goenka, in his 
very lucid and expressive speech has just shown to the House how dangerous, 
if not difficult, it is to stray into those figures. And for one like me, who is not 
versed in the teohni(pu* of ])robinir into the mysteries of the operational side of 
practical pul)]'c finance, [ m u st  c o n fe s s , it is .extremely difficult to get any clear 
and useful information out of these figures, nnich less to make any informed 
criticism l'>ased upon tliose figures. I v.ould, however, venture to make a few 
general observations on th is  Budget.

First of all, 1 sliould say th;it the key-note of the pro[)Osals that have been 
placed l)efore the House .wouid appear to be that we are budgeting for security, 
that we are cei-tainly n(̂ t l)udueting for welf.ire. A reference was ma<le by one of 
the lion. Members ea' lier in the day to tlie applause that greeted the speech of 
the hon. the Finance IMiiuster ou one particular occasion when he addressed this 
House, and that was when a leferenc'e was made by him to the fact that Govern­
ment would not hesitate to .\̂o before the country and ask it to make additional 
sacrifices to inaiiitaiii the security of the State. I really think that these Budget 
proposals have mainly concentrated upon the security of the country much more 
than upon any other thijig. because it seems to me that the whole atmosphere 
is surcharged with some kiiid of impending, umisual possibility, either about to 
hap]ten or eontemplated by us. Having regard to the characteristic feature of 
this Budget as a secuiity Budget. I am not at all surprised that we should be 
spending as much as or more than 50 per cent, of our revenues upon Defence 
expenditure. J3ut then, when we !<̂ )ok at how the other 50 per cent, of the 
revenues are proposed to be spejit, 1 am rather surprised that the hon. the 
Finance Minister has choseii to step down the revemic surplus of Rs. nine odd 
crcavs to a littU' over a crore by the taxation reliefs that he has placed before 
the Ifouse and which he conternplatc's giving effect to in his Finance Bill. Ai»- 
the lion. Member, Mr. (loenka, U)ok pains to point out from the Budget speech 
of the hon. Member, Mr. Shanmukham Chetty, the then Finance Minister, 
in th‘- year l'.M8, it seems to be an acce])ted canon of public finance that during 
infiationary times Govenuuents l)udget for a surplus and boldly do so, and 
during periods (>f depression Governments boldly launch upon very expensive 
schemes an<l df> not hesitate to budget for a huge deficit, if need be, in the 
interests of the nation. Therefore, it is the more surprising to me ao to why 
there should have been this anxiety not to have the surplus of nine crores and 
odd and to reduce it to as low a figure as 1‘31 crores. Incidentally, the kinds 
of relief that have been granted in taxation are such that they really do not 
constitute any measure of n lief to the bulk of the people in this country. I 
am constrained to say that the common man, in this vast country or ours, must 
be pardoi.ed if he does not enthuse over these Budget proposals. Not only is 
he not able to enthuse, but he is rather disappoint<:‘d to some extent that the 
huge finances of the country, that al! the resourcefu!ness and talent that is 
available at the head of this Government, are not harnessed to the task o f  
making the burden a little more light for the common man who is not able to - 
live upon two square meals a day and clothe the nakedness of those whom he-- 
has got to support. -
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' [Shri M. \̂  Eama Rao]
A very detailed and elaborate reference was made to world movement of 

J>nees in the speech of the hon. the Finance Minister. I do not propose to go 
anto any one of those details, much as I should wish to, for any reference to 
them would not only require an amount of time w’hich is not available to me, 
but 1 am also doubtful whether I shall be able to make myself understood if I 
venture to go into those details within the time at my disposal. Therefore, 
I  shall merely pass on the next point. My next point is that these taxation 
relielg are proposed to hr made by way of inducement to the investing public 
to be niore responsive to the (jovernment’s programme of borro\^ijig in order 
to finance their eupital expenditure. With regard to the poor response, 1 am 

. airaid that this poor response has been a characteristic not merely of the 
current year but also of the previous years, and whatever inducements have 
been offered—and many have, in fact, been offered during the ijast year and 
tlie year before that— they liave not succeeded in eliciting that degree and 
measure of response which vvas expected fnjin the investing public. When I 
heard, and again took the trouble to read througl), the hon. the Finance 
Ministers speech and read through the White Paper etc. that have been 
Supplied to us, I vvas not able to find out what proportion of the blame for this 
poor response is to be placed scpiarely upon the institutional investors and what 
proportion accounts for the ])Of>r response of what has been called tiie “ geiniine 
invest< )̂r". It is very donbthil if the poor response is lot dne to thf' decreasing 
res]>onse o)i llie part of the institutional investors. Tii.U' would be very strinige 
because among the niost injportnnt oi the institut r.iial investors are the 
ineurance conipanii s and the banks, and it is a lior ) ous fact that insurance 
companies have lu*en making huge profits, phenom.- il profits, frorn their 
preiniiun-incomes and banking companies have been lioing very good business 
indet-d except when, latterly. th<'y have been restricting tlû ir policy of granting 
loans against goods of a p;»rtieiihir kind. Ther»*fore, it really amounts to this, 
that the poor response has to ?>î  further investigated and the causes determined 
before lh<*se reliefs are given by way of indneement t*) evoke greater response 
to ( lovrrnment’s borrowing pmgrairnne. •

■llu> s,>cond point that I would like to n fer to is that a great deal of enn̂ )hasis 
was laid upon the fact iiiat the problem before the eountry is, increased 
produrlion gentaally and |)rodnetion of foo<lstuffs more than' everything else. 
Figuit's have been tpiotetl to show tliat ther̂ ’ has i»een a gemiine inereasi in the 
production of fo«Mlstulfs. 1 have t?»ken pains to study ilie statiHties published 
by till' (lovernment of India ami they are as follows: For a period of one year
landing the ‘iOth Ju!ie. P.H7, the total area uiuli v food crops was l'>0*177 niiflion 
acres. For a cornsponding j>eriod during 194S, the Hgure diminished to 
18(VS51 million acres. I'ur a eorr<sponifing period diaing 1919. the figure 
further diminished to IHl 17;» million acres. Hie pr«)duction of foodstutfs *̂ was 
a>; follows: During 1017, it was million t >ns. During 1948, it was
5‘J'l.Vi Mullioii Dming l\M9 it was 47.9<3() million tons. 1 infer fi:m
these hgiire« that there has elearlv been a pjogressive decline I'̂ oth i:i the 
.acreage und r̂ cultivation and >n the j'toiluctJon of foodstuffs. This is a vei"̂  
ularming ftaturo. 1 vivniure to sulunit, because we have to remember that the 
population is steadily inereasing. inuring VMl it was 8;>S‘ 7.‘> millions. During
1948 it was 342*105 millions. During 1049 it has l*e n estimated roughly at 
34(> millions. 'Ihe rate of increase in the population is as follows: 1947
—0 09 per cent.; 1948—(V8;» per cent» and 1940 (th:mks to the exeellent way 
in whieli the Ministry of Health has been discharging its duties) l*t̂ 2  per 
cent. By the time we take the census in 1951. it is possible that the popula­
tion may well be millions. WH)en we remember these facts, T think that 
•much more eoncentrnted and coordinated effort- must be made for seeing that 
We prod ice enough food in this coiintrv for the t-eeming millions. This does
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not, of course, take into account the millions who are likely to come into ludift 
either from the east or from the west owing to those things that are happen­
ing and to which a reference may well not be made here.

Mr. Deputy-Speaker: The hon. Member has already taken sixteen minutes*
Shri M. V. Rama Rao: 1 would just say one sentence and (conclude. Now 

that we are budgeting for security, it is very good for us, but in the years to 
come, we may have to budget for survival. That is a fact of which we all 
should take note n*̂ w. legt it may be too late ’

Shri Ehandubhai Desai (Bombay): In the first instance, I would like to 
thank the Finance Minister for the appreciation (albeit belated) of the efforts 
or the working chiss in the matter of production and of economic recovery. 
Unfortunately, however, the giand patriarch has given this appreciation, which 
is very dry, not associated with som e gifts and concessions as have been 
TiK-ted out U >  ( I'hoi* friends, a b o u t . whom the less said the better. The other 
.friends, who to have assisted the couiitry in its economic recovery^ have
somehow oi otiier been sitting quiet, sitting tight. In spite of that, very 
geuerous gifts and c'oiveessious have been showered on them. As far as the 
working is t*oi cerned, in the last tw’o years they have re*Sf)on(ied t̂ o the
call of the natio!! uncond't^^nally. without asking for anything. They thought 
it th(.u- |;atrioti'! ilnt\ to lielj) tl̂ e counti'v, and they have done it.

Xc;w, c'oini'iL; to th(' lindget, this is the very first Budget of the Indian 
Eepubi'u*. \[ is very diiTunilt to give an opiin'on one way or the other about it. 
J would, lif)wevei\ hk(‘ to place h fore the House iny own reactions to it. My 
first leaction is that it is not a Finance Minister’s Budget, or the Budget of the 
cusio(ii:;.i of Cl!.- (fjiintry's tinanee^. Thougli, on the face of it, it lr,oks very 
logical, it is one oi:' the ino' t i]i(\£»;ieal Budgets tliat I have ever seen. Tt is, 
in short, a sort of book-keepe)’ ’s or a Cliief Aecountant’s Budgc't. The Chief 
Aef'dinil.inl. a; ine er:d.of the year, is very niuch wori ied as to how he is going 
to deal wiiii hi- su? i Ins in luidgot. Si]uilai‘ly, the hon. the Finance Minister 
wanted to give .nvay his surplus to soiue!M)dy and he has given it to those who 
neitlu r desi  ̂vrd it (} desired it. Thai is the reaciion on my mind. At the
sanif? time. In- Iims also puj th(* Stal(s into diffitMdty. The rurphis that he
lias i;ot is not his ow)i ahs >hite sur|thk̂  which he can dispose of in any way 
he like-. \i is ;■ s;ni)lus to which the States are also entitled. Whenever 
the ouesrioM ( i i 'cDnsfrucfion or the (*0]istru(‘tive programme conies up, the 
GoV'unncnt <>\ Indio always s;»ys that it is a provincial business. True, it 
is t\ ])ro\in.'-i,!I ' J<;( ss. hut \vh\ sliouhl \ ou not allow the* ProviiK'e? to make
any protrre'-̂ . hv tukmf, riway llu? nionex ffoni them to which ihey are legiti-
njatr-ly entif led.

I.ei: us look at the trend for the last twr> years. You will remcnrber that 
this i>̂ the third Piidget after independt nce. The relief to ihe clas^e  ̂ to which 
this Budi^et also ojveh; concession^, has been to the tune of about crores
during the cour=-e of the last three vears. There is one thing for wkiich we 
should be grateful to the Finance Minister—he has not. v,̂ hile giving these 
concessions, increased the burden on others for the first time. During the 
la<t two years, there had been an additional burden on all t-xcent those to 
whom these ojfts are again been given. On the other hand all the rest are 
suffering ^he burden, imposed on them. They are suffering under th's burden of 
about Ps. .S6 crores out of which 11 plus 13, that is "Rs. 24 crores, were recently 
imposed in the form of excise duty. Tf there is a surplus in the budget, why 
should the excise duties which have been imposed during the last two years 
not be reduced to that extent.

Then the question is whether the condition of the 95 per cent, of the people, 
t o  whom these concessions or relief, whatever you inay like to call it, has not
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been given, had iniproved to any extent. According to the figures which he 
has given, there has been a slight reduction in the corst of living in the beginning 
of 1948. Then it has gone up again; then it has gone down and he is happy 
that it is going down. But these are only seasonal variations and I do not 
know what, will be the position after two inontbs or so. Xow v ith the ndc*:: 
ligure at 38(), or 371, all others except these five per cent, are suliering on account 
ot the additicnal burden of Ks. 30 erores which were the excise duties which 
wen* iin|ujhL(l dnrin;  ̂ the last two year?̂ . Is th’s the way lo create a proper 
xslirnate for eeon<jinic recovery? I think not. I'he entimsiasni of the masses 
of tht whole conjitry is necessary for the ecoiiomie recovery.

rJi'i hon. the Prime Minister stated that we are now launcfiing on an ex­
periment in democratic planning— possibly the first experiment in the worid. 
Th<"ro have been planning in Russia and Tiermany, but they have b«.< n plan­
ning under dictatorship. An<l when jjla-.niing under dei*ioerae\ is lO be
ejcperimenled on, the enthusiasm of th*- people would liavt' to be wiiipped np. 
Has the Finance Minister done anything in the Bu<l^et with iniaginatloii to 
wliip* U[> the e^ithnsiasni of the masses? N'f). The masse.' have bt.en left en­
tirely cold by this l^udget.

Ti)e question that naturally arisis is: Whal should be done? Of course*
the Budget h;is been pr; sent d ; norm;dlN il will through, as it nnist. But 
there is no li'.pe of the econr>nre recovery in the next year us he lias envisaged, 
i f  lie had i: surplu?> of l»s. nine ei’or« s. it e<<u!d as well hav»̂  been lu.tUr utilised 
for tt:e irrigation projects, as in;my of the prexious speakers have pointed out. 
Why f)as he not done so? Hi>w an* the industries and othu- establishments 
going to function witliout the i;iw mater.als? 1 think the whol** of the surplus 
shouKI have ix̂ en utilised for tinancing those*' sehemis which have bee': pro- 
iniBed to the eoimtry. He has not doju* that. On the eoiitr:ny. tliey liave been 
curtailed and the pace of tlie schemes has been sloW(‘d down. 'Ibis :s not 
the way for proper econj)nue piogriss.

H’here was one point which .\lr. (loeidca niintioned and to wliich I think 
in fnirness I nnist reply. I ’hat is in reganl to th;* ^̂ nving away of tin* excess 
proHt?» f IX deposits to the manufactuii rs. 1 think nothing wrong was done. 
Tlie ê ■(*ê K profits <leposits I think win* n leased for putting up. eciuipments 
and plants for additional production and to that extent it is not inflation. It 
\yas given away to produce more.

Now, I wtjuld like to say a word or tv.o about the Plamnng ( ’ommissioin. 
As f said, tliis Hudgi t has not createii ilie proj) r atmosphere for the Planning 
r ônnnissij-Ju. ff anythin«̂ ». it has ri‘tarded liopes '\hich some of us held when 
th»̂  J'lanning ( ’ornmissi(iiii was announce<l. The Finai’ce Miiu’stei’ thiidvs that 
thin will bring in capital from th..* nvestors. I do not Oiink it will bring, as 
our I xperM'nce during the last two years has been rather disappointing. It

again prov<* to be a concession at tlu’ nv ioh;̂  e.u!. \Vh le giving
tlit> concessions, when tliere a surplus. I think the best coarse hê  
w>uld have adoptid was to give relief to the income group of Rs. t,000 to 
5,0(K) The exeinptiou limit slioidd have been raised up. It is these people 
who are sutTering the njost. He has not been al'le. as promised during the
last two years, to bring d>wn the prices. We all were thinking that possibly
the pi ices would be brought down and there would be some relief. The prices 
have not been brought dinvii nnd he is reS|)onsible for it. It is his failure. He 
should have been abb' to discharge his re*<ponsibilities piT>perly as the custodian 
of the interORts of the {Kor people. Whe’i lu has failed, he shoidd as well 
have now said: “ Well, I tried niy best; some people in the country, a section
of society, have not responded, as I thought they would respond. So, hero 
H 18. I have got IV̂ . nine erores. I will give away Rs. three or four croresi
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in granting exemption from  incom e tax in the lower categories and spend the 
rest of surplus in subsidising grain in rationed areas.”  These are some of the 
points which I  have attem pted to place before him, not for consideration this 
year, but with a view, if I  m ay say so, to changing his mind a little for the 
future.

Shri Satyanarayana (Madras): For a long time I used to treat this B udget
Session, when I was not a M em ber of this august House, as a great event, as 
I  used to. see a good deal of emotional appeal in this B udget Session through­
out the country. The businessmen, the merchants, the industrialists, the stock 
broker, the share broker and all of them used to wait and see what the Finance 
^Minister will bring out. The amount- of activity I  used to see was so great 
that I  used to be tem pted to study it. All this activity was only among those 
people who had great stakes either in the industries, or business or heavy taxes 
or something like that. During the last three or four years, the Budget has 
come to attract the ordinary com m on man. This is because everybody began 
to expect that the Swaraj Government that we have got will bring some new 
prosperity, new relief and new activity in the country. Last year, when we 
discussed this Budget, we ali felt very glad that the Finance Minister had pro­
duced a balanced B udget and therefore there was no necessity for any kind 
o f panic that our econom ic structure was collapsing. This year, I  expected the 
Finance Minister to do m uch better than he has done. I  am sorry to say that 
I  am very m uch disappointed. 1 am disappointed for this reason that this 
B udget has not at all stirred any emotion among the general mass of the people. 
I t  has not created any kind of psychological atmosphere or impression on the 
people that this first Swamj Republican Budget has brought something to them 
either by way of relief or by way of prosperity or by way of anything for which 
they can feel obliged to Government or pleased. I  am  not considering this 
B udget either from the point of view of an industrialist or from  that of an 
incom e-tax payer or from  the point of view of a trader or businessman. 1 
want to glace a few  observations before this H ouse as I  have tried to study it 
from  the point of view of a com m on man as it is said, or in other words a 
consum er or a producer. ■

I t  is generally argued that the Central Government has nothing to do with 
provincial subjects and the com m on m an ’s lot has to  be properly guarded or 
protected only by the provincial, now State Governments and that the business 
o f the Central Government is entirely different. I t  m ay be so. But, I  want 
to  know how the tax-payer or consumer is benefited, because, all the 350 crores 
o f rupees, that is, the incom e derived by the Central Government, every pie of 
it is paid either by the producer or the consumer. '

Mr. Deputy-Speaker: Less talk in the benches please; we are not able to 
hear the hon. Member.

Sari Satyanarayana: Therefore, whether it is an increase in the tax or an 
increase in the excise or any increase. that is made or any tax that is collected, 
it is paid in some shape or other either by the producer or by the consumer. 
Therefore, the first attention that has to be paid whenever relief is to be given, 
whenever a prosperous view of the whole Budget has to be taken, is to the 
consumer or to the producer. I  ask how has the Finance Minister fared in this 
budget? H e has fared just- exactly as he has fared before this B udget was 
introduced. W e have to consider how exactly the B udget has supplied new 
incentives either towards greater production or towards giving relief to the 
consumer who has been paying an enormous price on account o f inflation. In ­
flation has often been mentioned by the Finance M inister; he says that we 
have got into a spiral o f inflation which we are not able to get rid o f on account 
of so m any circumstances, which are m ostly outside our control due to inter­
national events. I  do not know whether this is true or whether it would be 
possible for us to get rid o f that or not. That is a quite different m atter. I



[Shri Satyanarayana] ‘
want to examine the B udget from  a different point o f view, the paint o f view
being how exactly we stood last year in the matter o f production of wealth in.
the country. ’

I  do not think we have made any headway in the matter of production o f
wealth. Last year, as the figures showed— I do not know whether these figures
are correct; I  have culled them out from the literature that I  could get hold
of— the national incom e of this country was estimated to be somewhere about
4200 crores of rupees. Out of this 4200 crores what exactly is the proportion
that is paid by way of taxes by the com m on man either as a producer or a
consum er? It  is in the neighbourhood of 600 crores. This 600 crores o f
rupees is being paid for the purpose o f defence, for the purpose of administra­
tion and for purposes of various other amenities. I  do not know whether this
600 crores is a good ratio or a bad ratio. That would have to be examined
either by comparison with other countries or by the capacity that we possess
for paying this 600 crores. B ut, the real question is how we are spending
this 600 crores and what amount is available for development purposes. Out
of this 600 crores, roughly 180 or 170 crores is spent for defence. That is, on
a rough calculation, we give nearly by way of taxes to the Government Us.
2 0 /- per capita. Out of this, five rupees are being spent for security, rupees
ten for administration and rupees five only for welfare work.. Is this enough?
It is not. It will be argued, how would it be possible for us to reduce the
defence expenditure? The Finance Minister would say, or the Defence M inis­
ter would say or the whole Cabinet will say, we cannot cut down the defence
expenditure. W e cannot also argue it because it is a m atter which we should
not argue in the public interests. Take administration. W e are spenlding
rupees ten per capita on administration. Is it possible for a poor country*
when our whole national incom e is only 4200 crores for a population of 34
crores, to spend rupees ten per capita on administration. It is quite
obvious that we cannot afford to spend so m uch. I f  we cannot afford
to spend this amount, the only alternative is that we should cut down
this. B ut, how to cut down? It is said that it is not possible to cut down.
W e cannot bring any cut m otion and we cannot make any suggestion because
in accountancy, unless and until the person in charge of the finances is willing
to agree, it is not possible to  convince him. This is a matter of experience.
The only alternative therefore is to increase our national incom e. W e  can in­
crease the national wealth only by supplying such incentives which would make
the people begin to act more, produce more, and which would bring about that
psychology, that atmosphere in which they could feel enthusiastic. Is there
anything like that in this budget? I  have tried to examine this and I  m ust say
that I  am very m uch disappointed. There is nothing like that in this budget.
The mills are there; the big industries are there; the people in charge of those
big industries alone are given a little more incentive; nothing else has been done.
The best thing would have been for the Finance M inister to view the whole
thing from  the point of view of national wealth, greater production of wealth
and the creation of an enthusiasm in the people by  which the whole country
as such would feel enthusiastic and produce m ore and more in this country.
A fter all, what is budget ? The budget as I  consider it, is _ not a
collection of figures; it is not mere accountancy; it is not m erely adjusting
this and that. I t  is not mere balancing, how m uch m oney we have to provide
for this and how m uch .money for that. I t  is not mere taxation. I t  is a ques­
tion o f taking the whole, country, all its resources, physical, material, psycholo­
gical, together, co-ordinating them and placing them on a plan by which
every citizen in the country would feel enthusiastic and put his maxim um
effort in the matter of production. Unless and until we keep in mind this
point of view and create the enthusiasm, it is not possible to increase the naC 
tional wealth. Considered from  this point o f view, I. am not at all satisfied
and I  feel disappointed.
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Coming to smaller details, it is said that the industrial sector in this country
has been showing a certain amount of non-cooperation and therefore to extract
co-operation from  them, a greater incentive has to be given to them . Quite true;
they have to be given greater incentive. B ut, I  say that m oney can never give
the incentive to anybody because there is nothing like the last word in the
matter of m oney. W hatever m oney you give, more is expected. Therefore,
the only thing that you can do is to appeal to them  to becom e more and more
patriotic, more and more human and more and more social. I t  is only in that
way that you can give an incentive to them. I t  is argued that unless and
until we give some relief to these people who pay a higher tax, it is not possible
for them to contribute to capital form ation and expand our industries.

I t  is quite true as far as the industries go. Are there industries alone in ■ 
this country? W hat is the incom e derived from the industries in this country?
H ow  m any people are engaged in the industries? W hat kind o f managerial
strength we have? W hat kind of organisational strength have w e? You will
see that the industries play a very insignificant role in the production o f national
wealth in this country. The most significant part played in the national wealth
produced in this country is by 85 per cent, o f our population and they are our
agriculturists. They produce about 2,500 crores or about 5.4 per cent, o f the
total wealth of the country while the industrialists produce only 21 per cent,
o f the total wealth. Thus we have the situation that 80 per cent, of the popu­
lation o f the country produce 54 per cent, o f the total wealth. And what have
you  done to increase the facilities for greater production of agriculture, cottage
industries and village industries, and for house-building, road-making, or any of
them ? I f  we ask for m oney for these things, we are told that there is no
m oney. Of course m oney is only a means. The end is the human activity
^rhich has to be whipped up. Unless this is done it will not be possible for
this country to rise.

Now, a sum of Rs, 180 crores has been provided for defence purposes or for
security purposes. Are we not secure in this State? There is peace in the land
and is this not to be availed o f for increasing production? I  feel that this is- a
sad aspect of the B udget which I  feel bound to draw attention to and express
m y disappointment.

I now com e to the levy of incom e-tax. The rich people who ought to pay
higher incom e-tax are to be given relief according to the B udget proposals. It
is stated that these people deserve this concession, while the country at large and
this H ouse have no sympathy for them. This relief will not go to the general
tax-pnver, the producer or the consumer and the provinces stand to lose m uch
of then- income. The provinces have nothing with which to develop local indus­
tries and they will all protest. In  the fact of such protests all roynd I  do not know
how the Finance Minister can enthuse the people to support his proposals. I
hope next year at least the financial proposals will be favourable to the interests
I  have mentioned. Then alone the wealth o f the country can be increased.
W ith these few  words I  express m y own dissatisfaction and also m y hope that
in the course o f the discussion of the Finance B ill something better will be done.

Jsft 3TRo m  % 3THTJT ^ ft ^  srrfsrsr | I

arsf Tpff ̂  f#' srcr̂ FTr f  %  ̂  sfa? ^ 3 w  «rr,
^  fsrr f i ip? 3T?r ?r 3fT ?frr>r f fa w ^ ^ftf

3ft |3tt11 w  sr̂ st rre? % | fa ̂  (autumn session)
# ftrcr ^rfr spt 'nfwTFP" f t  «rr, ^THm ft *ft fa  ^
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[«ft 8rrco
*IT ?raf TT̂ ierfVrr i f% »̂ir art

:k «ftifr tn n  % *n^ t  f ®  ^  ^  t  w r  Tfr, ^  ?cht

- 13rm  ^ri^yRTt
. (taxtilee) aftr ^  (Jute industry) % #  q^R R
;pft4, ^  > t  3nWr <i<»ir<+«)R t?JT i  I ^  ’ft »RT t

. sh^i^ (agriculture produce) ^  ĥjkt ^  ^  <tt r̂ftgr ^  fjff
ftr q? ftre i  I 5ftT?}̂  ^  iTTH ^  f q i t 'm  ^1f ?rm  ^  t

ftr arrâ  ijr anrr am ^  ^  3TTf«nr 5Rr wsptt f  afk ?Tf r̂nr̂  =rr̂  
f  ftr St?JJJ5T ^  ^  ^  t .  ?*T W  #  t  ?TT n'S ^ t ,  aTTT̂ > ^  ?r N>T
f i r v i w T T f ^ F T O  % 3ii^s *iiw*i ^  i 3itth ^  «icr5ypTT’  f%Pra%
ftm ?*n̂  (exports) 3tVt (imports) ^ Tfr,
^  ^  1^ ^  (sterling balances) <̂Kt f,

am f̂FcTT 5T̂  ^  3TVt >̂t5T ^ ^  T^ =̂ tM
*15 qft # 5 ^  f  sr? ^  ^  f  T 5TH i  I •:TT'l̂ 't JTf =^T^
P (f3rn F ?T ^  3r4»T?’ft ^  ^  ai'r̂  ^fjfr 3T>-)-^wrT%
5 ^ , *nrt3RT ^  ^  ^  f̂ *T MTOTt ?5'rr^ ?, i s m ^  ^  ’ t t ^
a n w  "TRT f ,  3rtT z h  Prg f^ a r  ^1 ?r?l t ,  ^rPr ^?rf 11

^  ^  ^  *T^ ^  \ irr€-T ^
(tight) T ,̂ fft ^  5ri ^  i  i 'rrrf̂ fT fjrpfpr̂ '̂  ^  ?r? ??ftt t Pp
r̂tipTT- spt f t̂rT  ̂t^ r ^  m^^’TfT'TT Tt, '̂. ?fl

jj f v  ^ 3 ^  ^  SFT*r*n? =T?f J<T?% i' rrsfr ^ f t  qWTipTT'^V t  I ^m n V T R i %  ^m7"T

. 3ITT f  3  ^  JTffr ^ . z  ^  s h  ^t^tp: '̂r -̂ =pf.T ^
aftr FT ’ ft H rar=T ^  f w  sTrJi— ifr rnv:i';̂ T #
^  ^  I n̂r »rni  ̂ f=f ■?nm n  3TT<r?f ^  ?r#'f i
Jt^«T O 3ftt^^nft?R ^ 't% 'T W ^''m pT !T f ^^TTTJ^g^'TfTTrTiiTf f. , ^ 3 ^
< R [5 W  i  5ft^ ^'r fT'=fjft --ft.

^  ^  'ft ''^ ^
If  ̂ g'<fc<<TFT PT̂ :̂ >TTfr ^  n w rw  T?rf ifv ' i-TT-TT̂I ^
p̂?TT 3TTT TTJfr̂T'T (Planiiiii-- ( ’ )i'.nni :̂>iMn)  ̂ !TOI5

^ ^  «pir€t ^  ^  ^  ii 'FTT f=̂JiT-ir i
aftr ^  €rJT# ?rr?7 % ^  i  t  r̂-H ^  i ^

^ft«^t5rw^ frmj:# =rif̂ rFT Tf f^!¥r^r fjr̂ r̂ r (|>.TS 'vnneI)
(annovuicc) !>nn, w im?{ -̂rr  ̂ f^ ?=r -^Tif  ̂T^mn % 

«rr«t^ % ̂  ̂  aftr ̂ ?T ̂  ̂  5Tfr onrtr «ft ^  ̂ rirfr t-I n 
; %n% ««tPw:«t% '^rPin ! [ t *  ^  ?h  ^  ^  r r r ^  x m ,  ^



TX’S W  t r s n ^  ^>T % ^  ^  ^  ir;?r ^  ^  sftft f  I ^  *T
anf % 'rfeff m arm ^  ^  ^  f^ ,

^  ^  3TN  ̂ Ĵrit stktt 11 t  3TPT# q;3STT f  arrf^
'yif̂ r̂ i anq# ^  t- ^  wt ir  ̂ arR̂ ft ^  ^ f ^ ,  f̂ rrr
R «̂ra ĴTT̂y ^  ?y i am ^  cwrrî r arrr  ̂ r̂?7ft f , ?ft ^3^

?ft ?rff ft arm anf o ?fro trg-o ^ f^ , ^  fir̂ lifK i»̂ ftfŴ d2T
^ 5Tflr ft g w  i ^  t̂pt f>rT i anWt qfw
r̂ffJT ftf 3»iH«*it r+ti TT '-'̂ iT̂ l̂ +<.'1 ^  f , ■»ll̂ sTI«'»n
(Gandhian ideology) qr =̂ Tf̂  f, t̂ arrr  ̂t# ft arRift

^  ’Ttf̂ TzpT anfW^^  ̂ îPhH) ^  «A<, OT*r ^  aftr tt ani^
ft I ara- vft armr'T f , ir  ̂ qr ^  5iff% ^  T# I ft, JTfr ^  l r̂ft

anf^tfe^ ^  W(T̂  f  eft f# ^  5 I

3R  ̂ arm t , aftr A armft ̂
r̂ktt f , A gTRmr f  % fl̂ rr<+'«iR ^  ^  ^  f, ??f fr̂ mrrf

^ (integration) ^  % fan f, ^3^ arm?t ^  <t;rd̂ '<t f , aim
amt ^  qrrrtnft (surplus) f̂ ^  t '
ĤTRT, qf^ # tw5R ^  % wnr f  anq fJiT R̂iKT i %?r qr ^  arrt^

f , ^  anq̂  ^ ^l(z % 5T̂  STR’ qsgrr i % +g'ii hsu f  1% ̂ rfnq!' anq ajq^
ftrPr̂ FfN’ % (expejises) ^  q?t tJjsfiT-
f^f^R ̂  T̂ f̂%q, qf f  q^ % qJT f  I 1%fw siWH % ̂  ̂  ̂ <1S

 ̂ gfPTT f  I anq fq%5ft qm^t % qfq^ % ̂  qft I iTH ̂  f:»q fi?TT f  % fqr^ 
imq:^ qft m irqr ̂ Hqr I qrrf ^  ^   ̂ r̂rq 31̂  fqrrr iwrqrer ̂  ft, ??ft^
iPrqr ^ fqpT ^  ^qr, qf m an^  ^  ^xm | ft? f̂t stt q -q^ q  ̂ qqr 
f iw  q̂  '̂r qrf >̂r qf q ?rq#' % qf w  f  qff^ qiy-<i< ?rq̂ ' i 
anq qrfT #  w n  ^  qrr??RT T̂f̂  f  %  fq f , fiT qiV.'iH, f  f̂ HERq q # ^
qf f  fV fq ftq qr ftq <i<i«(t ^  aftr ■qr Tf  ̂ i q' qq̂ rqr f  f^ ?q qt̂ r q̂

^frq anqr Tfeq̂ l̂  i anq qf q ^  % ^  qf anq̂ qqr | qr?5 qf 
q^ q m  qr=rr q^ f  i

TfT qqr  ̂ (capital) anirr qq i qfq ŝft f f  f% arq snqqn ^
am^ fi?5q- qq T̂iq ft qqr, m  anqq m̂sr f w  f% ^  anq̂ 't f%rRr ^  sn Tfr 
f  a ftx^  ^qm f^  anq^q^qqiqif I anqq fqw *n̂  ^  (loans)
V q r ^ a n w ^ v t q ? v f q ^ r  I a n q q  vsH qr̂ tf xm-f iiTqqimrf f% 
anp- qft qtfq 7ft f̂i anq w  qq ^  w q qqwq qft fiq i anq f  #fq- 
sf^2^ (capitalists) ^  qr^ i # q̂ifqr f  f% anq qf ars# q^f qq?r ?r ^  
% apqr ^  q^ qf?q>  ̂» qrrt? qqqr Tfqt f  aftr -jqq anqqt q?r *3[q> H>r*i«i
qr̂  5ft 3nq q> q  ̂qrn? <^fq^ ftqt f  i q> anq it#t ?q?tt' qqr^ ftr fsRT̂  m t
5Rqr anqqft wrt ^ qqq q̂ qr «̂ rMdr̂ f4̂  aftr (industrialists) ^
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STTTo OTiBTIH]

^  T5 ^  *Tft I sIImH 7«hJsH ^ r<.s't»i<i (reduction) l+̂ ii 5 
?fr 3Ts®T f , 3irT irmsrrf ^  1 ^  1 1 %f%q- arrr
^fe^ftr3jirrf^TrT(ft3tTqr3ft’̂ T ^ | :T ^ ^ iT K 5 ft3n i%  ^TMarrr w r f r ^ i  3m% 
*iiw 3rn% TRT Vtf '>î M ^  r«<4 ̂ 1̂ 11 I sftr stTT T9^SWi 1 dt *T 't>̂ «ii •̂ î ai
f  ftr afk f»rr?f %f%^(8mall savings) ^ rrft% =̂ rf̂ ,

?r(t% » fr ^  ?nft iprm #  arrr w 1 ?nn^
%*rm% ^  3nK*mrf (States Unions) ^  fq

?T w  ^  ^  ^  » t ^ w  f^rr f  1 arm  ftro ^  ??f^r ^
i?Twft sp m  f w  t  îTO t  ^  ^  ^  3T5^
^ 1 5^Pn % +MM #  Tft 3im+l ^>rat ^nrr '=5^ aftr ^  >̂r*T ^  firo at^

I f% 3n T T ?^ T d^ #^ = ^ ^ ’ ^fr^^gf%nr^3fr»5trr^
f  *1? I n̂rsT !5Tî  ^ >̂T*T̂  <,<311 -<iif̂ M aftr
w »r inhrrft ark fr trip q^f ^ ? 1 f̂ rwRrft
^Tf^ f% W  ^ ^  ?1f ^  ^  aftT’TR Ĥrnpr
f«hd4>l ^  I 3TTT f?r 5FT>T ^  ^  I ffT # ?T*I3T?rr | ^  fTft% ^
^ T̂irr f*p7 *tw  # 3f?m f>T7 1

jjw ̂  ^  ^ ^  f® ĝ5TT 1 13fm \<i ftr f^  (34 million
dollars) ^  ^  ?vRhvlfTe3r (locomotives) ^ Ptjit % 1 3pp: sttt

arrwt
sift I I 5»ft ^  ^ p7̂  3TTT ?'i<HiM'̂  WHhxt 'F'»? (Interna­
tional Moni'tary b'lind) % w n  ^ 1 ^  ^  ^
%5n Jtft «mir# ̂  r̂nrr 1 ? ofirf̂ â T tft»t ^  ĵrf jtti# whrft % f%qr
t *̂T !TT? % fJTpT̂T̂ TFt4 frr ^  T»T »TT̂ I iTfT 7m fr 
% fwa 5T  ̂ ?  I J»T^ JT?mt ¥t 5T? 3ftr SJIPT ^  ?T W ^  f  tr ^
7 ^  3tV ■j»t ^  ‘f̂ 'T 4 wtjt T̂Tmir T̂̂ rr 1 "ir̂ ftr arpm ^  aik jr»i^
^  ^  ’Tiff f*Tw 3tVt vrT̂ ft ;jfr»TR ^T# RTfPrrr # fr ^  TTf
%  ^  TT SFt I

4 fiH7 3(k I ^  3fm PM+iH f w  t ^  ?Tf girT Hm STFTt |
tip anisT ô aftr ^r^ ^  î̂ HT srni mm ^  arm r«rfr?5 (middle 
class)  ̂13r>rr ^ ^  firftw ^  3rrmzrf ^RT̂ tfwr (criterion)
f  ?it airwT HPT arrfw ^  ‘M’t  ̂i ^  ^ ^
% 5fPT t  # 3i% ^  % ?Ttn 11 ftfVw ^ ^  TT 3rrr ^
ĵT̂ rer q| î  n 1 aim ^  ftrssH sTTt̂  t  ^  ^ ‘ir<+ tt ^  arwr ^

tri  ̂ t  ’T ^  ^  ^  ^  ^  T̂̂yr 1 1 tfrntnr zrr Mvhr an 51̂  ¥t ?iv ¥t 
vt tz w  VT ̂  t  w»rc»r imrfw vt ^  VTW iT̂  ft# W T 1 1 fft^arrwijft 

ftf Tft fw lift f^TRRT ?ir»̂  ? «?, *»r fv aiWf # ^  1 >ft ft?
an»n̂  ^«wf »̂r»TT  ̂ «nirfTv fw  ^  ’i f f  f w  | 1



{English translation of the above speech)

Shri R. 0. Upadhyaya (KajasthaD): The couuiry has been faced with a 
imancial crisis since the very coniniencenieut of the current year. The hon. 
Finance Minister has told us that the crisis had become fairly acute during 
the middle of the last year and we were gratified, after his speech, to iind 
that the crisis had abated to a certain extent. The very Urst thing he has 
disclosed is that the delicit in the current year’s budget amounts to only three 
crores and seventy-tive lakhs. J fully remember that while the 1949 autumn 
session of the Parliament was in progress there was a lot of whispering going 
on that a deticit of seventy, eighty or perhaps ninety crores in the budget of 
our country was anticipated. Jn view of this I would say that the hon. Finance 
Minister deserves our gratitude that whatever deticit has been caused during 
the previous year is not much.

The hon. Finance Minister has stated that there has been an increase in
production this year. He has told us that bai’ring the textile and jute indus­
tries nil others have ic-^istered an increased in prodnc,tion. For that too I wish 
to offer him my congratulations. It has further been stated that there has 
also been an increase in agricultural production but I would not rely on that 
information as it is basud on guess-work. We have no system whereby we 
could pii‘cisely ascertain whetlier agricultural production has inci'eased or 
decreased. lienee, I would suggest that in future if you want to make a 
correct estimate of the economic position of the country and to know whether 
o;i!- pi(xluction is rising or falling, whether we are going at a protit or a loss, 
then you nnist evolve some n»et]iod whereby ^ou might be able to ascertain 
correct figures of production. The hon. Minister has further remarked that 
our exports and imports during the previous year reveal a very unfavourable 
rrade l)alance. This is extremely deplorable. Since you happen to possess 
considerable sterling balances you are not worrying over this and have been 
increasing your imports. You must remember, however, that these sterhrig 
balances are likely to be exhausted vei-y soon. You must also consider the 
fact that otliei- finance ministers will come in future, there will be other 
^governments and new representatives of the people and that you have to leave 
soniething to help them tide over a possible difficult period. Your argument 
That since you have sufticient sterling balances there is no cause for anxiety 
belies an entirely wrong policy.

Refening to the c(;nditioi; of the money market this yeai- the hon. Finance 
.Minister remai’ked that it nMuained fairly tight. Xow, this is very much to 
be regretted. It is the main duty of a Fijiance Minister to provide the Gov- 
€^nment with whatever funds it needs and 1 find that the hon. Finance Minister
has not i)een successful in that behalf. In fact, this is an outstanding failure
on his part. You might adduce any reasons to explain the causes of this 
failure but it is an established fact that the Government suffered a set-back 
by reason of the money market being tight. FiVen these limited funds yoir 
have not e xpanrled judiciously. The (piestion which Shri Anthony raised to-day 
was of givat importance. It is clear that the investment m industries was 
not made after due deliberation. I. as well as other Members, have received 
a pamphlet issued by industrialists wherein they have shown how hollow were 
the Government’s plans and what considerable funds of the country they 
wasted. Having read that and also having heard the speech made by Shri 
Frank Anthon}^ I would request that, with a view to ascertain the errors we 
committed during the previous year as also the course of action we should 
adopt during the coming year, you should appoint a committee under the 
direction of the Planning Commission so that we might be in a positioo to 
know how best to utilize our funds and the country might derive full benefit 
of our experience of the last two years.
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It is a matter of immense gratification that the Government have appointed- 

the Planning Commission the personnel whereof has been announced. But, 
let m e,tell you that we people and the country had great hopes in regard to 
thi? personnel of this Planning Commission. We thought it was going to outline 
A plan of the future eccuornic set-up of our countiy which was to be developed 
gradually. The aiuiouncement of its personnel has, however, caused a feeling 
of disgust all over the country. We anticipated that it was going to have a 
majority of the protagonists of the Gandhian economic philosophy while, in 
conformity with your usual tendency, you have made it just a hotchi)otch 
affair. 1 ask you what kind of planning is it that you have decided to embark 
upon? How is it that whereas you take one man belonging to the Congress 
you take another professing a contrary viewpoint. If you are going to set 
about this planning from the Congress point of view it is untenable that you 
should take in some l.C .S. people and some other clever administrators. This 
if uot going to serve any useful purpose. This shall not serve any uselui 
purpose. Von must decide beforehand what is the ideal on which \our 
Government is going to broadbase this planning. If it is to be based on the 
(jandhian ideol<jgy yon m u st  hrivt' on it onlv '^uch |j»‘rsf>iis as are conversant 
with that ideology, have faith in it and also abide by it in practice. You still 
have an opportunity anti you should appoint such a person to the place that 
is still unfilled. If, however, you are inspired by a ditierent ideology you had 
better say so frankly.

Your budget for the nexi year discloses a surplus on which f might compli- 
uienr. you but I feel that there is nothing tiierein to merit a compliment. This 
gjrplus results from the integration of the States and does not give evidence 
of any achievenjent on your part. You have not revealed any rare "ift on 
ycur part in bringing forth a surplus budget. Of course, no fresh taxation has 
been proposed, but, then, is it not fairly heavy already? What more could 
you have added to it? That the counliy is in tlie gi-ip of an economic crisis, 
the expenditure side of yom* budget does not reflect! I am grieved lo draw 
your attention for a while to tlu* exp(Muiiture being incuired bv your Ministries, 
the expenditure incurrt‘<l over tlu* Secr;‘t.n iai, the expenditui e involvt'd in th? 
civil administration. .All that has incn'ased and there has heiMi no leduciion 
on any count. The expenses on civil .Hhuinistration have increast<l by over 
ten crores. Also look at the expenditure incurred by the External Atfairs 
Ueparttnent. It distresses me to obsei ve that our ( loverinnent sutlers from an 
obsession that there sh(>uld bt‘ no count*y left unprovided with an Indian 
embassy, and that this alone could raise our prestige in the eyes of the world. 
1‘hia resembles the case of tiie Juan who is starviiiL̂  at home but spends simply 
to represent to the world that he is not destitute hut well off. You want to 
. îve it out to the out<‘r world that you are not poor but wealthy with the 
result that day l>y day we are rec(‘ding towards indigence. I think you sliould 
stop that and change your mental outlook. You will say this is essential in 
the country's interest but nobody is going to concede that.

As for the capital budget, I am greatly pleased t o  learn that you have at 
last come to form an idea of the c«'»untry’s real condition. Y’on know now how 
much capital the country is ^oing to advance to you, and you have formulated 
your budget accoi-dingty. Out of the amount of S;") crores provided by you 
fM\ account of loan last year less than one-half was subscribed. This year you 
have provided for 75 crores. I feel that if vou pei*sist in your present policv 
you will not succeed in attaining your objective even this year. You are looking 
towards the capitalists. 1 want you to realize fully the fact that the country

not inhabited by just a few capitalists hut by 30 crores of people and if you 
to awume five be the average number of members in a family the total
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num ber of families living in the country com es to six crores. H ence, you
should so formulate your plans that the entire people contribute towards your
loans. You will not achieve your purpose if you sim ply keep looking towards
the capitalists and the industrialists. You have made a reduction in taxation.
W ell and good. You may afford relief to the wealthy; we shall not grudge
it B ut you must consider, if despite all that you fail to m ove them to act
•in the way you desire ,. what is going to be your course of action next year.
You will not have any explanation to offer next year and then you will regret
it. H ence, I  wish to suggest that with a view to secure loans and to encourage
■small savings you should think out and devise such means whereby you may
be able to persuade the entire people to effect small savings and to secure loans
irom  them. In  the matter of small savings, I  am very sorry to observe that
although it is long since the States Unions were established no savings depart­
ments have been set- up there. You have introduced the agency system in
three States .only. It is clear that the agency system is the best way to attract
savings. B ut it took you so long to establish that agency and that too in

.just- three States. I  feel that if work goes on in that fashion even the target
of savings amounting to 28 crores is not likely to be realized. In  my opinion,
one week should be set apart in the year for that work, when all Government
officials as well as publie workers belonging to all parties should be invited to
lend their co-operation. It should be their responsibility during that week to
visit every village and every home and collect as m uch savings as possible.
L et us all undertake that job. I  am of the view that in this way you will
be able to secure greater amount than you could get through the industrialists.

I  have also to say something with respect to the International Bank. You
have taken a loan of 34 million dollars for locom otives. I f  you have to take
a loan you should do so for such objects as the purchase o f capital machinery
etc. which you cannot obtain in the ordinary course. Only for things like that
should you draw m oney irom the International Monetary Fund. I am, how-
•ever, unable to appreciate the raising o f the loan of 84 million dollars for loco­
m otives. A  loan of ten million dollars has been taken by you for agricultural
machinery and in this way the total loan taken this year com es to 44 million
dollars. Out of this amount not a penny is meant for industrialization. Also,
in view of the conditions of its repayment and the rate of interest, we must be
cautious and make the most sparing use of that loan. A loan of that kind
should be availed of only for the acquisition of such capital machinery as is
not available elsewhere and the absence whereof is likely to affect industry
adversely.

I  will take just a minute more. In effecting reduction in the taxes you seem
'to 'h ave designated the income-groups ranging from  10 to 15 thousand rupee?
per annum as the middle class. I f  this is y?our criterion for the determination
of the middle class in the country then your entire conception of its economic
set-up is erroneous. The ten to fifteen thousand income-groups do not fora
the middle class in this country. On the other hand they stand m uch higher.
Y ou  are affording relief to capitalists in the name of the middle classes. The
reduction proposed by you is not at all going to affect the com m on citizen who
is not going to gain anything thereby. Nor is he likely in anyway to be bene
fited by the reduction in the rates of telegrams, telephones or the local post.
H ence, I  must say, as others have said already, that by whatever reductions- 
you  have made j7ou have done nothing for the com m on citizen.

Shri S. 0 . Samanta (W est B en ga l): The chief necessities of life are food and
■cloth. Our hon. Finance Minister in his speech has referred' to these things.
H e has stressed about the production of industrial goods and production of food.
H e  is very hopeful about industrial production and he thinks food production
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is also encouraging and from  figures, he has proved it. J ain very m uch satis­
fied w ith the speech because Mahatma Gandhiji in his prayer speech on October
10, 1947, said that there should be no control and the people should produce,
but our National Government could not follow  the instructions given by our
honoured leader. So we have been put to difficulties. Now the time has com e
when' the Governm ent has realised the situation and Government thinks that
there should be no more import of food, at least after 1951. In this connection
I m ay say that the Governm ent may feel that production is encouraging but the
path which they are following is costing very much. At the cost of agricultur­
ists, they are having production, but they are not being helped as much as they
deserve. They ought to have the necessities of life which are very hard to get
and as a result tlu>y are becom ing Communists. I  am speaking from  m y expe­
rience of the place from which I  hail. There are Communist pockets and those
Communists are turning those agriculturist into Communists. So, these poor
agriculturists are being forced to be Communists. In this regard I should
respectfully submit that Government should do one thing for these agriculturists
at least at this mom ent. As there is an Industrial Finance Corporation' for
in industrialists, in the same way agricultural relief corporations should at- 
once be established to help these agriculturists so that they can be snatched
away from the clutches of the Communists and then they- will be the real
producer.-- o f the fon 'itrv .

There are acres and acres of fa l'ow  land, cultivable land which can be
utilised for the production of more food, and this could have

4 p. m . been done if only the refugees had been given, say ten to twenty
acres of land each and the requisite m on ey : the food production

could also have been enhanced very m uch.

And now let m e com e to defence matters. Referring to this subject, the-
hon. Finance Minister observed : .

“ I f ,  how ever, contrary to our expectations, events so develop that the pi’ace and security
o f  this country are endangered. Governm ent w ill have no hesitation in raising whatever
finance m ay be required fo r  m eeting the situation ."

Though we have allotted about, half the revenue for defence expenses, yet
our hoi:.. Finance Minister apprehends that he might have to spend more.
In this connection. I may odd that that emergency is coming and is at hand.
You all know what the papers like The A man and others are preaching in
Pakistan. On 8th of February last one Pakistan paper published the following:

"P a k ista n is, be prepared to occupy the rest o f  Bengal at the beginning o f  M arch when
there will be w a r / '

Another paper in its editorial entitled “ Hindu. Kahani"’ writes as follows;:

“ T he real enemies o f  Pakistan are H indus. H indus are not reliable. Paltistani: M uslim s,
always keep w atch over every H indu house.”

This was published on 8th February last. And probably the hon. Finance
M inister and also the hon. Prime Minister had gone through these papers and
thev apprehended that some such things may com e. The attitude of Pakistan
is evident from  this that when these papers are carrying on propaganda in this
manner— in a manner detrimental to the interests of both Pakistan and India.—
the Governm ent o f Pakistan has not contradicted these utterances. On the
other hand; you know. Sir, when the Leader of the House, the Prime Minister
gave us an account of the actual happenings in Calcutta and gave the number
of M uslim s killed there as twenty, the Pakistan broadcast gave out that ten
thousand M uslims had been killed in Calcutta. And this com es from  a Govern­
m ent which is under agreement with India that all possible steps should
be taken for the protection of the minorities in .their respective places.



Therefore, at this juncture, in order to defend ourselves, in order to save India, 
we Will have to spend more if the time comes, if such a situation arises, and
I thank the hon. Finance Minister and the Prime Minister for their foresight 
and for informing the House that we may require more money for this purpose.

Then, 1 come to rehabilitation. This year the Government have {illotted 
more than six crores of rupees for the rehabilitation and relief of refugees. I 
think the Government should be prepared to spend more, because we are 
always hearing and also seeing from the papeis, the way in which minorities 
in Pakistan are being treated. From Sind, from the North West Frontier 
Province and from other places people ai*e coming in numbers. From Eastern 
Pakistan they are trying to come, but they are not allowed to come. Still, 
more than 55,(X)0 people have come over to West Bengal., On the way, we 
have read, those men have been tortured, they have been looted, the honour of 
women insulted and what not. That is the situation. So vve must be pre* 
pared to welcome those friends of oiu’s. We all in good faith thought that in 
Pakistan as minorities their rights would be preserved, their rights looked 
after. But they are not being so looked after. So we must be prepared to  
welcome them, if they come. We not encouraging them to come. But 
every maxi s tolerance has a limit beyond which he cannot go. When the man 
finds that he cannot tolerate a n y  more, when it passes this limit, then he leaves 
his l:earth and home. Leaving one’s hearth and home is n ot a play. One 
does it only when forced to do so. These ’people are forced to leave, and so 
they come. But as I said, they are not allowed to come either. They are 
detained on the pretext that “ they are Pakistani nationals. Why should 
th ey go to h)iy other country? Ts it to save themselves*?”  “ W’e -will save 
them”  it is said, and we know the samy l̂e of how this “ saving of minorities’ ' 
is being done. Those, whom we have left in East Pakistan, you will remember^ 
from 1905 t-r 1947 they wnv at ont* with us, they were with us for the achiev- 
insr of i7Klei)endriicr*. They sacrificed most, even more than we have, be^^ause 
they sacrificed themselves, even thei.r Tntlian nationality in order to make us 
independent. And on the occasion of the first Republican Budget, let me 
remind you of those friends who have sacrifice their all for us.

Shri Ipakshmanaii (l>a van core-Cochin): I rise to support the Budget
presented by the hon. the Fijiance Minister nor in a wholehearted fashion 
blit with mixed feelings. As the first financial statement of Republican India, 
this Budget has got a very special significaTice. Indian finance is passing 
through a new’ phase. It was with much satisfaction that we heard the hon. 
the Finan(.*e Minister saying that he had been able to take the measure of this 
problem and that he v,as confident that Goverinnent will be m a position to 
meet and solve it. I wouVl wish he were in a position to do so, hut I am 
not so optimistic as he is in the matter. On a careful analysis of the financial 
statement before us, one would find that in the final event, giving all allowances 
for the nation-building schemes which are providt‘d for here and there, the 
Budi:et is essentially a veiled attempt to prop up the toterring edifice of the 
order that is passing. It is indeed correct to say that the main economic evil 
of the day is inflation. 1 agree wn'lh the hon. the Finance Minister wlien he 
stresses that the only method of combating inflation is by stepping up production. 
It is highly gratifying to know that he has bestowed the highest attention to 
the question of production, but the real factor that ultiTnately bears upon this 
question of production, as he himself has told us, is the position of the 
investment market. This again in its turn depends g.reatly on the psychology 
of the potential investors who no more come from the higher strata of society. 
The general reasoning which he has adopted so far is, to my mind, flawless, 
but the real question is what measure has this Budget adopted in the matter 
of inspiring confidence and creating that mental condition which is so essentiial

GENERAL BUDGET— ^GKXERAL DISCUSSION 1 1 5 1



[Sbn Lakshmanan]
to encourage and foster investment? The tax remissions may be pointed out 
as the condition that will foster this mental outlook. On a careful analysis 
of these proposals, 1 am afraid, one would not agree that the benefit of the 
proposals would really go to the middle class public who really constitute the 
potential investing class toda>. That is the very reason why I say that the lion, 
the Finance Minister has not based his policy on sound lines. The surplus of 
9*62 crores which h<‘ had been able to make as a result of the vigoious economy 
drive has been reduced to 1-31 crores as a result if the concessions given in 
the Budget to various interests, in fact, if the entire Federal revenues are 
taken into con.side.ration, the loss that has been sustained as a result of these 
tjoncossions, is much more. The abolition of the Business Prolits Tax costs 
the exchequer Rs. eight crores. The reduction of the company rate of 
income-tax (X)st« 10'50 crores, and the reduction ol: the niaxinnim rate of 
incoHiC-tax cost:- (j-5 crores. Taking; all and '■̂ unilry, the ti^nire will conie to 
3( -̂16 crores. The returr)s in view of thesi* < <>ncessions :\re estimated at 
11*2 cr»̂ )res in the shapi* of incre:ised n ‘tnms in snprr-t.ix ;ind other items of 
4ncoine-tax. Whether thesr expectations ire >̂ oi)î  ̂ to nialcrialise is to l)e set-n. 
It has bet*n said that tliî se concessions are ^iveji t«) iin|>ro\e the 
position of the investment nuirkct. Wli.it L’ ii;irant4‘e is tlit re tli^t the 
ftur])lns mone>\ if at aM then* is :i sn-pins. will How into llie chainiel of useful 
investment? So !on '̂ as con<lilionj< here :md abroad are as shaky a> tlie\ :U'e 
today, it is only natural that this sta^rnation in the investment ni.uket will 
•coHi|jlinU6. Tn my humbl»‘ jud;;menl, the surf)lus ot ‘^0") cron‘s which we had 
been able to nui by shonltl have bei-n >*i*taine<l aiut instead of • fritte.’ iiiL* it 
away in the sliape of conc<^ssion ,̂ it sh‘)uld liave been conM-rved, and that 
to>»eth''r with the :i() lC» ci-ores which havi* been lost to th(» exchequer as a 
result of c^)ncessions would hav»‘ come up to nearly 40 cron‘s. I'his .nnoiint 
coidd have been better spent on n.Mtion building activities, activities which 
would have produc'cd tMnî 'ibh* ;nitl direct ic'^ults in the mutter oj increased 
prod net io! I.

A n o t h e r  matti*.*' w h ic h  I w o u ld  hk(‘ to  refer to  is th(* lMainu!i}.' ( ' o n n n i s -  
sion. N o  d o u b t ,  a Planning" ( ’o m n n s s i o n  is a ver\ i*s>eiitial thinj,' if w e  are  to  
a d v a n c e  tlie  m ater ia l  p r o s p e r i ty  o f  oui- c o m i t r y  in a  s c ie n t i f i c  an d  (^rderlv w a y .  
but m u c h  d ep en t ls  u p o n  th e  t^*rms o f  refen*nc»* th a t  we oivt* to  the  P l .n m in g  
( ’o m m i s s i o n .  I ’ n ’ ess  tiu* s c o p e  n f  tht* ( ' o m m i s s i o n  is w idt  i‘ non j ;h  to  vMnbmco 
q u e s t i o n s  o f  s o c i o - e c o n o m i c  nat ure  :is w e l l  an d  f«>r th.i t  m . i t t e r  ;dl quest  ions 
t h a t  d ir i ' c t ly  ;m<l in d i r e c t ly  tot ich  npot i  th e  m a ter ia l  well  IjeiniT o f  on*- p e o p le ,  
n o  u se fu l  p u r p o s e  is "oinLj t o  b e  starved b y  th e  (\ )n n n iss io i . .

Tn prtssinj; T may be p(‘rmittod to refer briefly to the one burning question 
of the d.'iy. that is. corruption. K vt'u  if we do the best tbijij^s for our people, 
the corrupt ofl’cers wou*d prevt'ut the benefit froTti re.ichinif th» people.  
Therefore it is hi}.jhly necessnry that provision imist be m.ide for an Anti­
Corruption Hoard in this country. T wou^l say tliat and until drs>1ic
st^ps are t^ken to root out this virus from the administrntivt* >ervic('s of the 
country which is eating into the very vitals of our polity, no i;ood or ben.efit. 
whatever the niensures that w'e adopt, will reach the conmion man.

With these words. I support, in a qualified manner the financial statement 
that has been placed before the House by the Finance Minister.

Shri Sivan PiMiy (Travanoore-rochin). The main thin" that the ho?), the 
Finance Minister said in developinj? his thesis is that pro<luction hâ ; to be 
stepped up in order to combat inflation. He says in his speech that the 
crux of ihe problem in our country is increased production, and he goes on to 
say that he does not believe that tJie monetary factor in inflation is nearly aa 
important in this oountry as it is in any other. In another part of his «peech
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also he very emphatically says that the oi’ux of the problem is production, 
more production and still more production, and then when referring to the 
export policy of the country, in order to conserve our sterling balances, he says 
that whichever way you look at the economic difficulties of this country, over 
and over apain and at every tiirn, you come up against the problem of 
increased production.

As regards jn’odiiction, there are two kinds of production; one is agricul­
tural production and the other is industrial production.

Analysing the industrial production also ultimately it comes to the pro­
duction of the raw materials that supply the industries. Therefore in the 
ultimate analysis production means only ])roduction by the I'iaom who are 
distributed in the villages. '

The Fiiiance Minister talked veiy encouragingly about the food 
production of this ooiint.’ y. He- said that in 1048 it was 41 million tons, in 
1010 4M million tons and in 10r)0 he expec'ted 2-8 millions more. As Mr. 
Rama Hac) |)f)inted out, I also went through the monthly abstract of statistics 
supp1i.‘d to us. PuttiiiL* togethei the produ"tion figures for nee, wheat, 
cereals and gram \ find that in 1040 the production of these fou.r items
amounted to 42 and odd million tons, in 1040 it amounted to only 89 and odd
million tons. If you take groundnut and <jiir also into account in 1948 the 
productio 1 altogotluM* was 52 million tons anti in 1040 it w'as 47 million tons. 
Therefore in this backgjound F flo not kjiow h( w far the expectation of the
hon. Mini' t̂er for lOoO is going to be fulfilled, unless the Hudget looks upon
this problem from a paiticular angle. F would have b(‘en very glad if the 
benefits so laboriously made out in the Budget had been turned to the 
a gr i c u 11 u r a 1 prod u c er.

As hon. Memboi’s who spoke befon- niî  sju'd, it may be pointed out that 
this <pie>1ion is a matter for the States. But wh.at about the Tentre helping 
the States? At h‘ast â  ̂ it*gai*ds Tra\aneoie-rochin, which is a maritime 
state wi- had many taxes tf> our credit bt fr,re integiation but now the States
h.ive lost iMU(di of their )ev(‘mi(\ Thi*refore for development purposes they 
ore looking towards tlû  Centre foi* h(‘lp. .\s .Mr. .Cloenk.M pointed out in the 
budget e-;timat(̂  for 1040-50 the gnmts for States for development purposes 
w a s  tlu‘ hug<* s u m  «>f !»s. cron s but it has dwindled down to 0-50
ciores. Out of this ‘ji-?int in the budget c'stimate for 1040-50 there were 
sî ecial provisions m.irle for adult education, tench(*rs’ trai)u‘ng. r*tc: whereas 
in this budget we see a meagre sum of Pis. 25 lakhs for adult education and 
thr rest Lri-nerally as grajit for the Slates. Therefon' this Budget should have 
u-ed tĥ ' surplus in this direction rather than in giving relief to the investors 
MS they are called.

My submission is that apait fiom encoui’a.̂ ing the produce of the hisans 
STiiaM scale and eott.jge industries have m special ?ole to p̂ ‘ly in the present 
emergency :ind they should be fully developed with a view to mitigate the 
essential shortages Tn this direction the States could be encouraged only 
with izrants from the Centre.

On the other hand, in the new proposal there has been a subtle leduction 
of whatever the States could have got. The inconie-tax has been reduced in
certain cases from five to four annas. An increase has been made in the
Corporation tax from two to two and a half annas, This takes away the 
amount of tax w'hich would otherwise go to the divisible pool for division 
among the .States. So from the point of view of the States this Budget
really makes them lose more than gain.
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[Shri Sivan Pillay]
In October 1948 an elaborate enquiry was made and opinions of various 

interests ajid persons \\:ere invited to arrive at some decision to combat inflation. - 
The economists, the Congress Legislnture Party sub-committee and other bodies 
also impressed upon the Government the necessity to give due importance to
tbe food drive and aisf> U) cottage industries. But it is strange that in this
budget orjy the business investors have been taken up as the favoured class.
The Budget proposals have been made really with a view to break what the
Socialists call the ‘ strike of capital’ . The Finance Minister is really optimis­
tic. He does not agree with the proposition that capital for tactical reasons
is deliberately declining to utilise avenues of safe and gainful employment. 
The newspaper rejjort that we read about stock market reactions has not been 
as favourable as is warranted by this tax relief proposal. May be the investors 
are shy and the feeling is more psycholo<zici>l that a condition of peace nnd
security has not come to the people. Whatever the reason in s])ite of what in
some quarters is characterised as bril)c* to the big business, T am not so 
optimistic as the hon. Finance Minister that he is going to get any return fiom 
the nine crores that he has given as t;iX relief to that part of the community.

I'l the present position of the coinitry I can appreciate the eireninstances 
and the handica])s under wliich the Budget has been framed. Fifty per (M-nt. 
of our revenues have to he earnirtrked for defence pui’poses, because the 
country is not in a reylly si*eure position. There is the Kashmir probleni. the 
Pakist'm problem and the internal rorninunist problem al>o. Therefc'ie his 
endeavour ha.s been to keep tlu* e()iuitr\ ^̂ oing with a sound and stable economie 
position. In appreciating that p«>sition I ean say that he has at least tried 
to keep the country going in a steady mainier till b**ttei' times will come when 
real benefit to the people can be given.

i  cri- ^ (Budget) (Republic>-ti> ^ 5

^  ^  u><Sk.U, ^  ^yie ,_J^I ^  ctJla. ^  ^

JV~  ̂ ^ ^
unfavourable) ii>5 wif ,jf (devaluation)

_)a. ^  yOl ^yt> ^  ^  (balance of trade
(Dt)llar area) ^

(Sterling) yi. ^  ^

t JJ £  ^ ,L . ^  ^  y yS JU *s-f

- j s x x ^  ^  tJLfeM (hon. tlie Minister of Finance)
i . ^  C fiij tJ,j< a_ytr^

»> ^ 1 }  ^  ^  ^  o *^  lj**
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o®r* ^  ^  i .  L>***

^  ,i4*j u>^ uJj. ^  ^  i_C«5

*3 ^  ^  jjf 2> l«a.l y

))f •>»)-»-̂ -- ^  0-.J.U5 ^  ^  >) <»

(? ^la. ,A j5j-.J j,f ^  ĴA} )j5-i ^  U> Uj Js,+A.

-  ^

L’J)̂ )^5'* ?' j_^f l̂ j' S3liJ.V ^  (J^  a liy i

j j  ^yUU ^iL[ £  (lu x u ry ) ^jjX) „ l  (cigarettes) ts-ijX-. (M otor c a r s )

J*' o«^ l55<̂  l-’'*3

i _ r ^ ' o«^ K- c i ) ^  o-'^ f'̂  ^  cy*iy‘
bA^ dJ ^  J j j o  is.[j Ĵ.\ l .y  e-a ;<  !s -  l<5 l*i l̂ jfcJ

^  ( «20-operation  ) «il~ i .  i .

<i) c/'*^  42-^■» 1̂ «> =  ■» i r  3)>i 9 ^ a .U  j j — ^ X iiU

,—1 ^(ii» j_j«AAJli ^jl*a c:,<«»»j u>^-! (_)i*

|J'*^^H L>** U“ ^ ‘‘̂  (utilize) ^ 1
i  (_;•<■'' ^1* ;«• ») (,■<* (p icb k m s)

«— ^1 ))f - ^  c'j"®} (ta x ) i_r^4^ H 5^

'~='̂  o'*'*- ’  ^  L’ '̂* *i!*'*)** ^  C-‘ A**>

CS* li'̂  )5̂ c**  i  (flirect earning ) lJUJ)I tŜ Sylo », ^*a

>i LT-f ^  wi ^  ^
iS^SJhil i^^i} j .  c_SJU ^  ^  *4i)) (_f*-li i -  ,_r*s>- ^  *>-̂

L,“  ̂ » ' u*'' ‘̂=~S J  y  *'̂ >̂ (indirect tax) ,_r^5

>«-̂  tt'-' ^  c n ^  <£ U )V  lî
,_^*5 K »J ^  U> ^  i_r^*^7 hi H 1  J * ^  ^

^  (su])er tax ^  Ir*,^ )j! ^  [Business pro fit tax)

j j  fS >i c i ’ î  (•* ^  ^  ^  O*^
»‘>W) (produ ction ) ^  l t /  ^  »5 »‘>W) -̂ fe»)) ' îl )h *<U^

i_»4̂ .' jly ^xjl^ ^  <*'t;l'«) u^l )l'i <f(!l-«j*, <5 ^

f~> 1^4* e.y. I--** J fj <£-»*> )/i> \X̂ f <i ^4<»

4;;>^ <:->< ))/ (_V4* i j *  ^  ^  l - i j  )* <* V-®=^

jjl ^  ^  ĵXxS ^  t_£U J ^ j J  )fis J.-J j_pf ^^*»-
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it )Ljb -  i_SL« ^ 1  |_^A «s* la - l i i  *)* v f

^*f,b „U ^  J  ^

^  ».>,^ ^  ( c o m p a n i e s )  ^  ,̂1 ^  J X * - -  UJj^ ^  ^  ^

•)* 0 *ir  ̂ *-i )* 1*4-^' ij*-* ( s h a r e - h o l d e r s )  5> J . V  »j ,3 ?

-  i ;  ^41̂ 1 ^ 1

'-)W i  ^ ^ * 5  ( I n o o m e - t a x )  ^ * 5  ^Ci ^  ^

^  l t I ^  W-> (table) J 4 * 3  K ( w h i t e  ])a]H'i ) (iJfj

*•̂ 3̂ t>*'* 0 “^  } ^ l  ^  o ' ^  (ivSo-*/

^  0.9 vlw »)lj ^  ^i> ui-iU)

*)*^ L>*  ̂ -  Ui*) i_'| l̂ j' ,_ ^ i5  (o '6 )

t (V * v) cyL** ĉ -'Lm. ^  iiJjf 4uVUv

1- / -*"^ t5-’‘^^ U>> uy^ t _ r ^
fiil J  -e5^ '= i- i_ i* iiu  ^.Aif ^S,& wWj

i_r*̂ '6J _̂j.x.a4i <)-i o  I r » —  j'-t̂ - jj { L’neai iied i n c o m e )

11 ^  I r ^  j f j  isjri^ I :♦ ♦ ♦  ^  U i^ ) ^ ‘ '̂̂ ■6*̂  9 W'

V  u r ’^ ^y- *** *‘ '̂1!) Ĵ̂  ̂ SiiUj Jlii. J& ^  I4I Xj

^  ^  ^  LJAirKv:) ^  Ua:  ̂ ^  jy&

^  L>̂ -̂  ‘S? )5̂  ~

«2? U ^  ^  ^ :jl )5>*̂  ^  )5>-o

^  o * *  c5"«^) 0 “  i.;-*'!  ̂ ^  r'r® >5> -

* <» e5 )̂ -=?J i  J h i  f V  ») ^  o '*) ) 'V

4̂  u-l (l>o8tal lates) li-i, Ji-.,^ J U

V  »o*JU ^̂ l ^  ^ 1 ,*  «-i/3 .iLi tS ^

O *^  tS**̂  ^  ))̂  ■ ^  3*-(̂  t.Ŝ Ĵ*
^  J_yj *iU) ,j! ^  LfcJ 1̂ 0 ; i  «a. ^  ^ I j  y  3)V ^

4j»^l) ^  ^  j^ f j  KjJb ^  K ^  1̂  y s ^

U*>U. L>y ^  ^ jS  , _ ^  ci'^iO jj/ ^  »x )l® ^  !̂

r ^  ». ;̂li 1̂  Jjf ^  Jj^lj ^-Lf  ̂ ^  tS ^

U»'^ t-.*”* ^  \J*  ̂ C ^  ^  uJ*̂
«!f u)l o * *  0**i!’̂> '•*—  *4 -  A  *--i~ ( t e l e p h o n e s )
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5̂  yjAi >5

~ ^  ^  U*'̂  5̂  ‘̂ •■̂ ':!‘  ̂ 5̂

^  JiS jj-Â ‘̂1 ^  »  i_XJ c:-->’^

.̂a:L* '• ^ c*"̂  ^  c2--’Ij ^iS

c5  ̂ C* *’ =̂  ̂ c* 'i ‘  ̂ L,'*" 5̂* IjiiJ i^.Je ,_»4*

!.W,l!̂  LvS c_l |j4<* K ii  fi¥ ^)4'» ^  "UJ* *̂ '*̂ •

^**'i |j4'* L^}-^ C**̂  j..l̂ 2>.l<tf j ! )  «4>A^  ̂ ^ U  ^  jy/ jjjA

l J* «!?— c ‘ =̂ *=? ^-f C '- c'^* L><t’ 5̂*=
- .̂ •> i  Ul-Jj »l>t̂ 5 !_>/

U ^  )))«» i5- ^  ^5 i^ W  )<i )X*

U aU
fi??eT ^  fipTS 5t^ I  =5frT JTffi
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J-Xv i ; (rehabilitation) cyLj c ^ (  : - ^ |
-  »£-»<  ̂ U»^*-f'* U-** ‘^^■! 5 TA-rV <ti~ -  ^
(I^velief and R (‘l).abilitation) „! i_i*Jj rf ^ 4̂

(organisation) /jU l=-5)

L>*t̂  '*-)> *3 -  V  I "  ^  ^>*» ijt^l-

 ̂ f*  O*^ i£ ^f'9-f*’A Ai«, .4*; ^  (J’.M. jA

^  (working) cJAJ), sC,iS - ;j,J |o ĵa. ^  l«; sjijj/
m  ^4^ i2--3Xi ^  ^ o * - r i  iU  -  ^  u /  **̂ *̂ 3 iS kJ £Xf

J « ^  -  i *  v »  3)>i ( r  »3lix!| u i  i*5j <*jjj ĵ yS !♦
5jji / cJj,^ ^ * 5  ^^A*Z*Ii+4* |_y) Jjk/ »iAJU ^

O’* "  a * *  *=-)^ Lf̂ f h ^ f)i » l  -  ^  V )
_̂yS ^  ^\f>

i ^ '  ts>! c5̂ V r^lfi L^l cr^ ^  <*̂ '>5 i* >i{;i3 f)-
ij ^ ^LA i-aj K ĵy&*2*i444& iS ^ li( IjS JU ii. - I4S 

o** (slielter) >ti4-i ^  cJ,J t_Sj ^
(refugees) Jl> -̂*5̂ ) ^  ^  ^
I o !tj Ua. l4̂  ( charge) til)S ^  1̂ ĵŷ yi) ^  ,̂1 ^
LiJ »«>^ Ujf IT i_aF uyl{ j.)l̂ ii - ^  ^ 3  *iJjj 0*  J  ^

>3̂ ^  O *^  xj**- LT^ ))f « i  -  >6=̂  -  ^

o * ^  ^  64- M  yi L>*'*
ii.;L} ^  t_£jf Qif* I2#i , _ r ^  <*»)) <•» »t^
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UUj ^  vt O*^ ^  ^  (Department) »j LjS \̂ c

«<jJli ^  (West Punjab) tr i ^  u t»
^  U , v f  ^  »aU, ct«5j ^  U) l îf

y,U«50A*> iS ^  ^  J fh  ^  ^J!^]

)jl (Crown land) iJ*) 1̂ 5!)̂  <a J) v> - u** O*^
Jk<i *.<> ^  1)S (develop) <^,5 is^  1  Jl ^  ^y, (wastelland) oJ*J.

.♦) I ) '-  t r i  5 )^  H lT̂  -^ ))  ^

-  A  < ^ )  )* Ui>2j di*U-«

, ( i ^  ^  X t_r^  ̂ ■ UJ* ^  ( l̂ efen(;<‘) ê W i_tif
**4)> *i -  <*  ̂ WjSJ’ »3 <4«)) >=?»

tS>*̂  ■ us^)’ ^  t /* ^  -  ^  '^’>-! ^  ^J< -S! Ifj*
jjl ji fX Ls-J) ^j.f ( A r m y  N a v y  a n d  t h e  A i r  Force])

o W  ^  ,_5^  uS* L^>< <1! - -i < ^ 1  l>< S! ^  >* ( O r g a n i s e )  ylAjJjl

lSj ii-5) l t ’ i j '^ )  *̂ W —ŝ l j_v6** L ^  ^
^U ^  J ^)U> jjl ^  *S «_$ji V^a. la. iey>^

- ^  IjLjt sS ^  ij iJtkXel jjf yb sj ,..•">! K o>L> jS

U +t' K )>^ ^  c T ^  Lr> )* "  ^
,_;-A#3 |)U* -  i e y i^  |,* i5 ^̂ fiM ^

J^iio l)U* *S UjA) ^ 4̂  jS ^1 A liAa. |«U ja. )̂'-**> ))l • <i 
»S (_r̂  ^ t.l:x l*S ^  ^ ^ ,1  i_$-i

“ ‘i-( T)'‘i'<‘ni e DcpnrhiHMit ) jjJjo JJ A
(j**> ^  W*> lT̂
(bordtTS) )5,l{ 5)1 l̂a. 1̂  (active) jS ^ 1 ^ (militia) l*A*L«
-  ^  ^  ( t r a i n i n g )  ^  ( a d u l t )  i iJ i3 l  oi."j^ ■iiy* cJ^I •̂ \y>

r>* -==• )* z>'‘"
i ^ ’l o*^  -tfj J*) i; (si'a) ^  ^  ^

^  j3,V< ^ j j*  ^ 1  • JS U U . Lji ( N a t i o n  o f  th e  s i i i lo r s )  '- » '

O*^ ^  *>e- -  ^ ) ) '« ' l ' }y  ey**'
(jJ “ ^ “« ji fif f)>< *j >» >• i_CiAê  )jl ft) (Contiden'-e)

^British GoTernment) ĵik3)< ŷ . )jl J*la. U|>o l̂b»Hi ^

KLN.A.) - oJ - .5S' L



4_iai. ^  jjf al»*> ij* ' 0 » “ Lf"̂  ^

1  J  p W ) '  ^  a * *  L>*5̂

‘*̂ M c?«< i  lT̂  - L>*̂  1*̂  ^ (skill) ^  ,jj;
a*^} o ’**) ^  U>̂ 5̂  >5̂  ■

■̂  >̂  ■ 55̂  ‘=̂ *‘ 3̂ U f ^  ^  cr-f ■ fi*'> (_ŝ  if)r^
- ^ ls<-, la. 1*5 J-e<̂  iiLxif !T (public) i_iLsj ^  c)*̂
^jU.* i 5 I-')* ij Ĵf(fj - J* y  J,yS I))i3 If )5jt< ^ 1

^   ̂ '5 '^ !  |»* “ ^  '^)^y* ci-iiUe Jg)|»i4.«

UjA Uia. V"^ L/*"' <-̂ **5 V —  ;.>*•>

^  ^  ^  C1,L} ^ft.f ^  >+a. f i  l_U J.jj» >«i -  ^

^  ^ ) )  i^-* L5-J->j)t«3 fjM S iS U«7W..

Jla. l̂ UJ t̂*> 2 ^  H J  **ii) 1 ^  ^  O*̂  erf ^
- ^  ft> ^)jo j,ir tSL!

UJ* o *^  O rV  LT*^ ))/ ,:#»«•
1̂ ŷ> ^L,  ̂ fcliJi 1̂1 -  fjyt> I4S J »iil<3 iaJj -  ^jA 1*5 ^

Va»> ^̂ lit)i» J, i~ij.Je> ^  jjf ĵA 1x̂.3 >S)^ ^ (j**AiJtj
b  l 2 - ^  i ;  J U  J^f iSi-  ̂ ^  ») ^  Jl iS ^  ^

- J  crf.)̂  ^  1 ^  ‘2-W 1 Jt~ >* i:/^

[Englii ih tnin^hif ion .of  the  ahooe speech)

Giani G. S. Musaflr (LNinj;il)): Sir, it is much gratifying to note that the 
first l-in<]L;ut of JU'puhlic;ni Intli.M ha[)pt*ns to be a surplus one. 'rh(‘ White 
Pap‘*r issued by the ( Jover.inii'nt in this connection e.xi'lains fairly wel! the 
ecoiioi:!i(*. -iluation in the country (hirin<̂  ̂ the interval foll(»\ving llie r>resenta- 
tion cf tile last i^udget Fui’lher. iht* way our ( iovernnjent have overcome 
the ol)viously acutt* rconomic pn)i)lems is, no •loubt. most ))raiseworthy. 
The (-(vinDlfxities arising as an offshoot of the (h*vahiatio)i decision and the 
unfa\oiiral'le bahincc of trade during the outgoing year have. i?i particular, 
been nrovided a very coimnendable solution. Following the devahiation. We 
have had (o deercase our trade with the Dollar areas. This has resulted in one 
good at least inasnnich as to mal\c us mou cautious in the jiiattei* of utilizing 
our Sterling Balances lying with Britain in a more rightful manne.’*. The hon. 
the Minister of Finaiice, rio d<)ubt, deserves to be congratulated for the way he 
has succeeded to manage all these thi îgs.

W hi'e initiating the general discussion on the Budget, this morning, my 
senior c<Jle;.gne, the hon. Pandit Thakur Das Bhargava, had very aptly 
described the hon. Minister of Finance in the role of an expert doctor. I  
agree with that observation and consider the remedy prescribed by the hon. 
\Jinister for our economic ills to be a very eflFective one. The disease too 
has been diagnosed very correctly. In one respect, however, I  have to differ. 
'J’he prescription is, admittedly, a good one and has been suggested a f t e r
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(X>nsiderable pains haye been taken. The resultant medical preparation, 
however*, has, been administered to the healthy person instead of the ailing 
one. In other words, the already strong one has been made further strong 
with th*i ccjnsequent ap[)rehfn«'ion of the already infirm being getting weaker 
naid weaker.

Iij the last year H Budget, there was an estimated deficit which was made 
up, on the one hand, by taxation on motor-cars, cigrettes, and the other 
luxury goods and, on the other, by tfixation on many an eatable, ghee, oil 
and minor items such as the matches of day to day nse to th(; poorer scctiona,
of the people. The presentation of a surphis Budget this time is convinc­
ing proof of the happy outcome of co-opejation extended by the masses to the 
Government which has enabled the hon. Minister of Finance to brinj  ̂ fm h  
a surplus Budget, with an estimated saving of nine crores and ^ixty-two lacs 
of rupees. The hon. Minister of Finance would have done a very desirable 
thing by exploring some ways and means whereby this surplus could help in 
solving the problems facin;  ̂ the country at present. These savin̂ ŝ are 
directliy th«» result of taxing the pooi*. but !u* has, in a strangely nice way, 
distril)\ited oven this money of tin* txjor- among the capitalists. Tn Dtlicr \v(̂ ids 
the reduction and concessions with reganl to taxes has been coulinetl to 
those which relate to the direct earnings. This is a matter reciuiring ordina.’ v 
prudetu'v* to understand that ‘direct lax ’ can be levied only on those who are 
money *d persfjns an<l belong to the capitalist class such as a niill-ownur. On 
the other hand, the indinrt taxes liavt* an effi'ct on tliosr who have to s| i*nd 
their daily earnings by the night. To. provide illustrations, the tirst of these 
taxee which stands reduced in the ]>n'sent Budget, relate to the Business
Profits Tax and the otlier is the ‘ snpei* tax . In this c(^nnection, it has l)een
explained that a concession in the taxes will piovide tin* nt'cessary encourajre- 
tnent to the capitalists to invent th» ir lucney with greater zeal which will 
ultimately restilt in incn ased prjalnction.. T«j iny mind, even this concession 
wiU fail t̂ ) make the capitalists see the reason. I do not imply therchy tliat 
the capitalists and the mill-owners are not the right type »)f people as rule,
i mean nothing like that. One comes across good people as well as had oni*s in 
HTerv walk of life. W’e an*. ho\M-v»*r. \\ell fannhar with tlie capitalistic 
mentality. We an̂  also aware of the scrvic»‘ this type of capitalists hav»* 
rendered to the country in the ]>ast and the service they aim to put in now or 
in the near fut\ire. The h«>n Minister nf Fij'ance inav df\i<i* anv means to 
reduce taxes from them, it will be an ev» n dittieult task to effect a change in 
their capitalistic lea?n’n‘j:s 'I'hese r»opli> will distrihiite the laii;.' protits 
accruing? to tlu* coiupani»‘s anjong the share holdi rs ratlu r than invest the 
same in ciiterpri/es cond\icive to the national welfare.

The third iti*m is that of inc«>me-iax. The tahle on rate'; reilnciton
which is incorporatt'd in the White I'aper. rnakts it cit'.n' l>i\vond no donl>t, that
larger the inct)me of a pei-son. he o*- she stands to benefit more }>y way of the
oonoesion in tllis tax. F»»r instance, the pre\ions tax-rate at •» 0 per ci*nt.
on an earned mc«»me of l̂ s. reniains unaltered. As compared to it.
the rutv' of 7*7 per cent, on an »*arned inc« îne i»f Bs. I.j.(XX) has been reduced 
to 7-5 per cent. Tt means that highir and higher the incidence of one s i'icome 
goes, the more and mr>re »>f tiu* relief hv way o( reduction in taxes affordtxi to 
hiltn or her. Pr^n'iouslv this t-a\ ust d to he levied at a rate of O f) oii an 
unearned aiunuil inc«»UK* of Us. It has hem hroii^ht down to nine
per eent. now. But one with an annvial income of Hs. w r.'(\uired to
pay at the rate of eleven per cent ln>!ertd of t\relve per cent, as r.ŝ 'd U) be 
the case in the prvst, Fmm whatever an^le yon may !.»ok. the persons with 

in com e  stand to benefit more than any other by this reduction. Tl<t
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general public is in no way benefited by the pwoposed reduction and nor caa
we describe it to be a commonman 6 budget. When the masses come to
know of it, a feeling is sure to rise that there should have been some consi­
deration shown towards the welfare of the masses in these proposals. The 
people of the country, in general, do entertain such a hope and expect every 
act of the Government directed to the general welfare of the people.

Last year, the postal rat>es present-ed to us were determined on the
understanding that all mail will be carried by air. There too, only those stood
to gain who could afford to send their despatches by air. Now that a reduc­
tion from nine pies to six in the price of post-card for local use and also in the 
case of envelope is going to be effected, the people living in the countryside are 
once again to be deprived of the relief on this score. I am not opposed to the 
interests of the urban population and neither I seek any discrimination being  ̂
exercisj‘d between the rural and the urban population. What I mean by thiSr 
is. that the rural public will once more be at a disadvantage, as, generally 
speaking, they do not post an envelope or a post-card to an addressee in the same- 
villa;^e. Similar is the case with tfijegrams and telephone. Only those living 
in the cities and towns can avail of these concessions. To the villagers and 
the public in general this is a benefit of almost negligible consequence.

So fur 1 have confined myself to refer to those things only a mention o f  
which has been made in the White Paper. Apart from these, there are 
consideration? to which no heed appears to have been paid. It is my infiention 
to attract attention of the House to these very considerations. It is a mis­
fortune of mine that the hon. Ministers concerned with the things I am 
going to say, are just now not present in the House and the bell has also 
gone. I know that not much time is left at my dirposal to speak. I, how­
ever, wish to submit a few things with tho permission of the Chair within the 
next two or four minutes.

Mr. Deputy-Speaker: Two minutes are all right but not four minutes:.

Olftini O. S. Musaflr: Further I wish to 8ubmit one thing with regard to the?
rf habilitation issue. In the Budget for 1047-48, a provision of 22 crores o f
ruf)ee< for the relief and the rehabilitation work covering a period of onljc 
veven to seven and a half months was sanctioned. The totiil funds, however; 
cfMiid not l)f utilized as there was no proper and complete set-up of the. 
orjjanisfltion to be entrusted with this work. Thereafter, in the Budget fasr 
1018-40, an estimated expenditure of t^n crores of rupees waa provided, bai 
t.he expenditure- actually incurred came out to be 15 crores. Why wau it 90? ’ 
It was because a practical working made the necessity of an increased expen­
diture quite clear. Ten erores of rupees were provided in the Budget for 
1940-50, hut the estimates with regard to expenditure come to Rs. 18,70,00,000. 
In other words while not profiting by the pae-t experience anywav,’ we have 
proviu.'d on\v seven crores of rupees for the current year. The ‘problem of 
rehab'litftfion is still there just like many others withwhich the countrr m 
faced at present. One blathers the impression that the Budget .speech of* the- 
hon. Nfini?t<?v of Finance, or in the White Paper itself, due weight is perhapB. 
not attJched to this issue. The supposition seems to bo that the rehabilitation 
business is alre îdy over. The actual position, howeva^ is different The- 
peopV are still without a shelt-er as ever before. Here in Delhi, fche refuir#^ 
engaged ni various tra îes as ‘ i*ehri-hawkers’ are charged as much as Bs 15/­
to Bs. 50/- by way of rent for the rehris. not to speak oi a shop. Anyway, 
this is a matter of detail and alrea l̂y much has been said on the topic ia
HousP. I have no time left for that. T, however, wish to say that
made available by this reduction in taxes and, in a way. ‘ploughed" b a c k ^  
the capitalistf* might well have been handed over to this Department, 1
1S9 P. 8. Dehtf.
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•IBO convey i| to you that the lands being utilized by the West Punjab and 

‘.Sind at present to their advantage, owe their reclamatdon to the labours of 
these people alone, lying homeless at present in India. We could have seen 
an end of this rehabilitation business by now, if the suggestion to entrust to 
the^o people oil the Crown as well as the waste lands with us at present and 
utilizing of these funds towards the development of such lands had been 
accepted and acted upon. Anyway, I have no time to go further into that.

T have to mako one submission with regard to onr Defence. The total 
ljudgotary provision with regard to Defence come to almost ha’ f of the 
lie venue. It is a m.ittei* of pleasure to note that money is proposed to be 
rtuent on nothing else hut the Defence. Looking from the way our Army, 
Navy and the Air Force are discharging their respective obligations and the 
vray they are being further or̂ ‘̂\nised, one has to feel much pleased and admit 
«he soundness of their methods. There is, however, one thing in this connec­
tion which we are better advised to keep in view constantly. We c mnot 
l>ecome strong till the enemy in our neighbourhood and the people of the 
country within feel conscious and confident about the st̂ *ong charactur of our 
'Defence. The firmness of onr Defence cannot achieve the desired elTeets 
fully till this state of affairs is not forthcoming. Our enemies must be con­
vinced that we i\re strong and so is our Defence. The same should be the ca,so 
with our coimtrymen in general. Out of the funds spent on the Army till- 
dat(?, the Ministry of Defence has done nothing to take the ])nblic into 
confidence. Tt is of much importance to pay attention to this side of the 
problem. Three to four suggestions can be offered in this behaK- Our 
Militia should be con vert etl into an active fiwe and military training shouid be 
imparted to every adult person at our border irrespective of sex. Tliis task 
should be accomplish(‘d in such a manner as to arouse in them a distinct 
oommon senae of a nationhood. To quote an instance, in England those living 
near the sea-shores a.*-e known generally as a ‘ Nation of the Sailors’ . Similarly 
those living at our borders should form into a district nation reaily by itself 

heat the enemy back in a befitting manner at any time. This nation should 
in itself |v>ssess so much confidence and training as to do the job in a thorough 
way ai all times. This matter should receive our due attention. Further, 
the persons retrenched from the Army in the days of British rule, and the 
1. N. A. arrnymen who go about the countrv in a dejecttnl mood talking oil 
sorts of thing-i again>t tht' riovernment and even poing to tho lenjjth of
contesting elections against the ('ongress. should be organised and the martial
skill within them be properly harnessed to our national advantage. We
fthotiM set apart certain funds to be spent on the working of this proposal. In 
addition, military training shouM be taken up also in the schools where our 
yotinj^er elfildren are being educated and more schools of the type should be 

^opened.
These are, therefore, a few î f the suggestions which in my opinion, if 

practised, are capable of winnins? us the public confidence. T am ju.«t back 
after a tour of the border aro!\s. I want the people to be satisfied with the 
strength of our armed forces. We have sufficient power to hit the enemy
harder than he can do in any encounter. All this is quite correct. What is 
needed, however, is that general masses should al?o be convinced about it. 
Our people at the b<irders. in particular, should feel that the Oovemment of 
ihe counti*y is really a strong one. Tt will be much welcomed a thing if the 
*c«omy inte^Uigenoe conHnns the same. T, therefore, consider it to be a very 
desjrable tiling to do, if a part of the funds being spent on the regular armed 
iohsaa is set apart for giving a practical shape to the suggestions offered by 
mUb. This will help in acoompliahia '̂ Ikia ia ^  in a sstia^Kstoiy way. I had
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a few more things to say. I am, however, conscious of having already trans­
gressed my time-limit. With these words, I congratulate the. hon. Minister of 
Finance once again. [ also trust that the suggestions offered by me will 
receive his attention on the eve of preparing the next year’s Budget and, if 
possible, some sort of provision will be made in the current one too.

Shri B. K. P. Sinha (Bihar): I rise to support this Budget. I think i1» is
a good Budget, a wise Budget. There is the stamp of robust realism on it. 
Tlie criticisms against it have been wide and varied. I am sure the criticisms 
would have been lesser if there had been a greater realisation of the fact that 
it is not given to a Finance Minister to budget either on a clean slate or in a 
social vacuum. Budget proposals are a reflection of, rather they are condi­
tioned by, the socio-economic order in which they are laid down. There is a 
<?ertain pattern of society before us. Wo have to look at the proposals from 
a certain j)oint of view : whether these propos.ds tend to tone up this sooiety, 
tend to tone up this particula.r economic order which prevails at present, or 
whether tliese proposals tend to bring down confidence, tend to paralyse the
particular social order. We have put before us a policy of mixed economy.
We have given a place in our economic development to privat-e enterprise and 
['rivat.j initiative. Would it be proper after that to frame proposals in such a 
manner that th.e confidence of that sector of economy which has to deal with 
private* enterj r̂ise and initiative is shaken? T think if we move in that way, wo 
are in for bad days. There have been so many criticisms on the score that this 
concession has been given to this class and that ce-rtain concessions have not 
been given to certain other classes. I :ini afraid we are used to spectacular and 
demonstrative things. T am afraid we lose sight of the wood for the trees. Here 
is tlu‘ niit‘stion of toning up of the whole economic order which is at present in 
a stat."5 of paralysis. Mow can we tone it up? Shall we tone it up by doling out 
certain concessions here and there, or shall we tone it up by adopting measures
which are calculated to j-aise the whole e(*onomic order of the chaos
in which it finds itself at present? Looked at from this point of view, Sir, John 
Matthai’s approach is sound. Any other approach will not have the desired 
effect on the socio-economic ĵ attern of the country'.

Shri R. K. Chaudhuri (Assam): May I know when Dr. John Matthai was
knighted?

Shri Saj Bahadur: He was knighted when the country was benight-«d!

An Hon. Member; You want to call him ‘ Sir’ because he has given t «  
reliefs!

* Shri B. K. P. Sinha: I do not know. Somebody told me that he is a 
Knight, r nm sorr\’ for having used the word ‘ Sir’. I stand oorrected.

Tlie bâ iic principle of Dr. Matthai is to instil more confidence in the 
capitalists and investing public. “ Capitalists”  is a bad word to use these 
days, but Dr. Matthai believes that the money will fructify ia their pockets, 
that it will be invested in industries, that the economic order will benefit and 
that there shall be more prodiiction. That argument is good so far as it goe». 
But life does not move in pre-ordained, logical pattern. There are certain 
paj'chological factors which inhibit investors. It ia just possible that instead of 
investing their money in industries, they may take to more profitable avenuefi 
of investment. We read, of late, of s|>eculation and black marketing in jnte, 
eotton and other sectori. If Dr. Matthai’a proposals are to succeed, we •bould 
make it impossible for people to speculate and pul ibeir money in black macket 

we do that, a large amount of money wbioh i« mean# lo
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flow into industries mky go over to the other Bide. There is another thin^ also. 
The capitalists, instead of investing in industries, may put their money in. 
luxury goods. They may like to enjoy a better time. We have to put a check 
on this too. We should take measures to minimise the o^wsuinption of luxury 
goods.

Assuming that the whole amount that is left to fructify in the pockets of 
the induBtrialists is invested in industry, let us see what are the sectors in 
which they are interested. Mostly, they consist of consumer goods like 
«ugar, cloth and so on. But we require a balanced economy, end there is 
greater need for multi-purpose projects, for capital goods industries and heavy 
hidustrie.  ̂ These industries involve huge expenditure, and we cannot 
expect investors, in the very nature of things, to put their money into them. 
We are imp'orting iron every year to the tune of Rs. 30 crores. We have 
de .̂ided to put up two iron milln, but they require an investment of something 
like lift. ‘JOO crores. There are other big multi-purpose projects. Where is 
lUo tuoney for them to come from? If the investing classes are allowed 
freedom, it is. natural that they wou!d invest their savings in more profitable 
«)hanuelfi, and these chann '̂U are the channels that produce consumer go(xls.
I therefore suggest for the consideration of the hon. the Finance Minister to 
extend the scope of compulsory savings. So ifar, savings hove been made 
compulsory for Government servants alone. But, of late, the large m;'ssos 
of ^ is  country hav*» had largo accretions of wealth, which they are neither 
using properly nor wisely. Very often, as I have said already, they wa^te it 
or luxuries. Why not txtend the scope of comp»ulsory saving to rural areas? 
Also include the capitalist swt-ors. If we do that, wo shall have plenty of 
money which we can invest in those sectors which are not going to be built 
op by the ordinary manners. Otherwise, 1 am afraid our development will 
he lopsided, and those sectors which ought to be developed alike in the 
interests of national dffenee, nutiona! security and e e o n o m i c  development 
from a lont? nuige fx>int of view will not be built up. So much about the 
basic approach of Dr. Matthai.

^̂ ow. to advert to the question of defence. We were given to \ nderst-iind 
that our defences would not be allowed to fall below a certain limit, where our
security will be in jeopardy. The Fmall reduction that has been made will
not, 1 am sure, minimise or affect our security. We have actually reduced
the expenditure only by Rs. two crores. We are spending about Rs. eight
croffS on 8tate Forces, which wss a burden hitherto borne by the States. 
Vrom this point of view, then' is n reduction of only Rs. ten crores in our 
defeiice expenditure. F̂ ven reduced as it is, I think that it will not affect 
our itrength. I am not so much jisrrtin̂ t this reduction as ajjainst the tendency 
of reducinf;* this expenditure.

ferr m  fetrr ^”nT i w a r g #  ?iflf

Bkrl Orton (Bih^u*): Sir. [ may be given one minute. I do not know English.
[Shrim atc D uroabai rn the Chair.'j

Mr. Ohftirman: Ordrr, order. Shri Ratish Chandra.
Shri SAtii Ohandra (Tttar PradeshV. At the fag end of the day T will not 

tax the patience of hon. Members by referring to statistical data in my 
i^osaession. T would like to emulate? the example of the hen. the 

Finance Minister by speaking informally.
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T musi admit that the first reaction of the speech of the hon. the Finwice 
'Minister on my mind was favourable. I was greatly impressed by his speech for 
i;wo reasons: firstly, because he put his case in a very convincing meuiner by 
picking up and amplifying those facts which could appear palatable to the
House, and passing over some of the other hard facts which are contained in the 
White Paper, and secondly, because there were no proposals for fresh taxation 
which had almost become a regular feature of each of the successive budgets 
presented to this House during the past few years. For these two reasons I had 
a very favourable impression on my mind. But later on, when I tried to study 
quietly the proposals contained in the White Paper and re-read his speech at 
heme, I came to the conclusion that the picture was not As rosy as it was made 
out to be. '

T do not know, why that original impression changed. I tried to argue with­
in myself as to why my first reaction which was so favourable had changed 
to one of disappointment. I tried actually to underst<md the working of my 
own mind, and in a reflective mood I thought that it was neither the fault ol 
the hon. Minister of Finance., nor my own, but it was due to the fact that my 
psychological approach to present day problems was naturally different from 
his, as we belonged to different periods of history. While the hon. Dr. Matthai 
was bom i?i the peaceful reign of Queen Victoria,—excuse me. Madam, for making 
this personal reference— I was bom during the reign of her grandson, in the 
midst of the First World War, in the year of the Russian Revolution. Naturallyi 
there was bound to be a fundamental difference between his way of thinking 
and my way of looking at things.

It then occurred to me that I shouM judge this Budget— the facts as they 
have been presented by Dr. Matthti— not against the background of my outlook, 
bat according to his own outlook. I must judge whether his analysis of the 
facts truly represents what he feels about the present day conditions.

T must admit that the proposals contained in the Budget which is presented 
on behalf of the Congress Party Cjovernment, do not conform with the various 
resolutions of that great organisation, or with the economic programme of that 
organisation; yet, in the present structure of society, as it is— (and if we are 
not prepared to change that structure by a revolutionary process- and must out of 
necessity put up with the illogicalities of a difficult period of transition)— these 
proposals represent what I may call sound policies which may lead our country 
forward t-*) prô ’ress. With that mixed feeling I welcome this Budget.

I now come to the nuestio’i of inflation. The hon. the Finance Minister 
has dealt at great length with the subject of Inflation. To put a check on these 
inflationary tencluncies, an eight-point programme was formulated by th*̂  
Government in October 1949 after the devaluation. This House is entitled to 
know from the hon. the f'inance Minister, in his reply to the debate, whether 
those items of the programme have been taken up one by one and whether they 
have been implement^. I know that some of them have received his atten­
tion. One of the items was that Government assistance would be given for the 
extension of banking facilities in nirnl areas. I want to know from the hon. 
Ministc*r as to what step? the Government have taken in this direction. He 
has not touched this point in his Budget speech.

The hon. the Finance Minister referred to the fact that the present economic 
difticulties have arisen due to lower production, because of the wheels of indus­
try not moving, and also because of the money market being tight. 
He hoA diagnosed the trouble and in his own way has attributed some 
reasons for it. In the course of his Budget speech he said that he belonged to 
the same class as we all do. I do not quite agree with him on thi* point. I 
would however, respectfully submit that the main reason why the middle claas 
people are not prepared to invest their money in industrial undertakings is due to
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the Tftgioiefl of tiie managing Agency svBtern and due to 1 ok of confidence with 
whieh the oommon investor looks upon the persons in whose hands th© money is 
to be entrusted. An average man of the middle class is not sure whether he will 
get a due share in the profits by investing his hard earned small savings.

I  will refer io another p>oint in the short time at my disposal and that is 
about the divisible pool of income-tax. The De>«hmukh Award has revised the 
phare, of various Statfs. The share of Uttar Pradesh has been reduced by one 
per cent. It is not quite fair to divide the Income-tax pool on the basis ( f  the 
income derived from ;̂ach of the provinces or States. That should not be the 
criterion for the distribution of the amount. The only sound criterion on 
which that tax should be divided is the population of the State, because, after 
all, it is the consumer who bears the incidence of all taxes that are levied. As 
such, I hop*} th' t̂ the Finance Commission that is to be appointed by the Gov­
ernment and the (lovernment itself, will examine and look into this matter 
carefully.

I may also draw the attention of the (jovernment to grants made by the 
Centre as subventions and subsidies to various /State (lovernments. If 1 into 
that question, it would take a lonp time. Only ?is an instance, I draw attention 
to the fact that the fo(:)(l subsidy of thnn* enures that the C’entrt* is <̂ Mving to 
the State of Madras is not bein̂ z utilisrd for tlw benefit of the eo?isunior or for 
reduction of the foodgrains jirices, but is beinj.,̂  utilised for subsidisin;; the j>ro- 
hibition prof r̂arrunt*. 'I'hr «.̂ rant that tfie ( ’i*nti(‘ ^Mves as food subsidy is taken 
from the consumer in the shape of sales tax levied on food^rains at three to 
lour stages. There are many other facts of a similar nature which I could 
mention but I do not wish to take more time of the House.

( H o u s e )  ^

^  I ^  ^  ^  f t ,  ^  ^ IT T  aPR

^  ^  t- i
^  ^  TT §3TT *TT, flW

^  ^  f<FT *TTT’fhr 3TT 5T 3TR SfiTRpA WJ ^
w»n f  3TT «m  %

^  aftr ^  V 5mwf 5f ^  WJR f w  m  I 
^  T T ^  f  f I ,  3TT6IT ^

wfT ^  tYj nt afk wWr ^  wtw gan ^  ^
iwrt <5T ^  ^  ^  srrar | affr aw ^  ^

l y i  ^  nr? ^ ffTJn w m r i fjrTt ^
^  ^  PfT ■iMm ^  ^  1R7TT ^  >nrT artr srV ftp ir^

Tim  «nn Prinm ?  or i r̂wt % nnnf ^  f  i 3tk

«rr, fw  ^  ^  amiT ^  ^  ^mfr *<<*r  a m  ?»r 'ptw

^  iwrtt ^  ^  ^  ^  ^nfr ^ ^ n rr i ^  jr  ?ft
nW t, pRT ^  ^  iTWi fr  ^ ^  VT ^  ^  5 ^ ^  whrrfV,

wtr wvrft w  !TPit I ^  HHfMi Pr> an?
^  ^  (inflation) 5  1 4  ?nnPfT 5 ftr isr

■ rm r  ¥t «i¥ ^  <rfvff f  1 ¥t snfirv wr #
^ 5TT WVT̂  f t  ^ I W  Vhlrtt TT PHW ft’IT ^  3RT ^  TT
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3PT ITT 5iT5Rr a i R  t  ^  f  a m  ^  ^  ^
I JfTT WIW f  Sit'llRl f ,

,̂ ̂ 7?T yK ¥917 ¥t f  3ftr tniFiT ̂  V 41̂  3'ri^fr ̂ 3TT f  I n̂iw
^  T̂ '̂I'wsi'i *1̂  *rr, *1̂  *ft, ^  9VT f(j>̂ «)l»t ^  '"I'tal ^  ̂ i«n
sV^ ^  3tt «i> ? ^  ^  n  T̂TT 5T  ̂«ft ?

%  wt^T 5f»r 3 ftr  ?T^ T f #  ST ? IT ^nrsRTT f  iT ^  ^  5J!sr>r

^  5 t ^  ^m ?ft t ,  ^  ^ 3 ^  snft^ f w  1 1  ^
3TT jf 3ft > m 'jr  f e n ’ f  w #  t5T ^  arptft- "r^ ro t T t  ^  ^q ’ fh r
a r^ F iT  t ,  a ftr %5T ^  a r r f ^  s?t ^ ^  ^  ^  = ^ n f^  «tt i

^ T ^  = ^ 5 ^ « r r i ^ ? t « t ? t ? r ? r c T T mf t : g - ? : ^  %  ^rnr# sft 
^ r f e r n w  C  ^  ^ T f T  ^  ?rr > f t ^  ^  s p t ^  s o ft ^  ^  i t  ^ h t f i r  t ? t  f t  f  
^  ^  ?nTFTT3ff ^  |J T  ^  3 m t  ^  ^ ^ t r -  q+ri^+ ^
f  I ^PTcTT % 5 r R r f t r f ^ ^ | f w r ^ ^ ^ ? f t  s R f  ?f s t r  %  ^ r w  3 ^  ?t? t  #  

^T5Tf ^  ^  I  ̂  ? q t^  j f t r  #  t s t̂ %  ^
^  ^  ^  f j R m  f t ,  ^  p R T ^ r  ^ * r r r  ^ft ^> , ^  it r t t  it ' T t
^  ^  ^  ^  T R n : | f  sTt I f? r #' ^ | d < r  s o t  ft? ^  ^
3Tpfr iT5% ? T^ >rftw 5niRiT ^  3rrf«r^ ^  ^ t m r t  ^fT f^ r^ R  ^  |
qT 5T^ I q r  5 ? ^  T T  >ft ^  =^wr i ?rf ^  |  P f  ^  ^  s q ^ r  

#■ |^?fT t ,  > r f t ^  ^  ^  ̂  3 P R  ? h 3 jk  % ^rm#
• » ' ^ ,  3 P R  ^  ^  3TT ;f t f ^  iT^' 5 W S IT  ^ r|t #  t ^ r  ^ft ^
3RrTT w  I'Tfrr, a r m  a ftr w f  ^ > t  #  ?TFr ^  m w  a ftt  ^rnff 

3ft 3 I R  #  ^  s r m  I »T>rT w e  #' f ®  •sft am rra’ s t ^  t  • P t ? h  aft 5 t ^  f i f t  fa rr
'TT ^  Pt ^  afTJft I ^  I  ^3?TT^, ̂ ^rrT-f i ^  ^  » r ft^  ^rrrrr ^ft ^
3Ttr ?TPT?r gw FT ^  ft=rq, ^  ^"t arrf^nFT 3 ? ^ r  fr^js- ?Tf t  ftr ^
T T  5TR'?5R ( j ) r o d u c t i o n )  ^ f n r r  ĵTFT, 3̂? m w  t t  f̂ < î ^rnr i «nr'«i y t T R ’ T P r y  

^  f t ,  5r»nwr &  ^ r , in %■ f T , irrfp  j ^ k h  ĴiT #  f t  i a rf^O TT
^ t  ^  IT ^  ^  1 1  ^  ^  ^  ^  ^  ^  ^
T f ^ F f  ^ r ti+ <  3ftT ^  »ft ^  ^  t s n f ^  a r r g j'T R ’ ^  fr? R T  T n r ^ T ^ t s r  ^  arrfinr 
?nwTT ^  5 t ^  5 t ^  ^  f  T qFTT t  ^ ftr an^r h T ^rft ^ W t  ^  ffr i??ft |
3fr T f f t  f. sfrr 55rf%=r » r f t ^  #  s m r  ^r>r^ ’ T 's tr#  f  i ^  'R rfir w  
Jif? f iT  a m r r ^  ^  q ^  ^  g fV  f w  a m  ^  ^ftftr^r ?ft * r r

i  f ^  f^ - ^ R  a m r  » T ^  ^ T r  ^  ?H ktt i BT^nr^ ?t f ^ R ^ t  q m r f J i
^  «p ?TR f ^ r f  q fnsnr »T, 3TffT T f t  T fi*iis 4 1 f ^  ^T^, 5g5T * 1 ^ 1  W  T R  V W ,  SfTO'
f W  !•  5 ^  ^33RT I qfS  ^  ^  a p T W  V T W T T  T fl  V T ^  W S V m  V O T i m T ^
f?P vjc*4K*t ^"t 3 T R  ^ 'l ^  " T m  I ^  ^ ? T T R  ^
f? !*i-p ft  H f t  f , ^ € f t f r ? T ^ f ,  w f % 5 T # q | ^ i f ^ g ? T R 5 T ¥ t ? n r C T T ^ f t f W  
^  f t S T R ^ W ' S T ^ f t f  I m r r T ^ 3 R S r f ^  ^ r ^ < T > T  Tift « f 1 W W  ^

i T ^  %  sTR^ft I  f i p T ^  ?rffiT ^  y q ’fwi i n  t t s ? ’ r f r  t  •
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<nj]
^  VT9T ^  3fT3f 3FTt  ̂ ^  f  ^  ^  >̂T*T #  ^

■'aTRT »̂PT ’ w r c f  if'i * m  a m  ^  ^  trt ^sw r
5 I 97S)TT (̂ »^Wl»l ^T 3̂’TlfhT >T̂  ^  ^ 1

f% *̂1 ̂  [̂TT n?><< ^  *̂1 î*̂ I *1^
4  1 ^  ^  ^  y^>nrr)4l' <F fPT ^  ^  5 R ^  ^  JRT
^  #  V9T VTT9H s -m  ^3?nvr ^  ^  ^  ^  T[fr ^  9 ^  14  ^rasrar
5 Pp w  fJTT Tfl’ a rf^  ?r*T7 ^ ^  % »f«n# n  ^  ^ n w  fsnr^r

3PTT^  ̂ ^  3irTVt «II5<. 4  wi»0 ?H3>TT Tl<.<ai*ri % STTT ^  'THH
«TT 'dWIW ^ « f t  I

3HT ^«€t >nft 5*1 4  a n ^  ^  ?ft ^
J  ft> sniY (w*4 *T 3PT ^  ^  SPTT

Î'l*! ^  sTR^^nr ^  IV^i i ^cf) %
3»r ♦Cl*! ^  ^  3vfhr sq̂ r̂PT aftr g^fhr
Wfl#r v t  vtiiWtfCT tftiw (co o p e ra tiv e  b a s i s ^  itr ŝr (p ro v is io n ) 

fvin t(>Ti I 4 tt RJTFf I  %  w  ?rrf wrPT #  ?r^ ^  g?nvT ^
??  n v  ^  ^  ^ I

3T% 4  »nn ^  5JTT5T T 5TTr ^ r f^  i ^ffr ^|f 11 4  ^mr )t
g  fv  3mr ^  n miz n  ^nrt ^  ai^ f5fhTPT ^  ?fT*r ^
«nrr«T stitit ^  f  ̂  T f^ R  ? tt ^ 3 ^  >Tfr̂ t ^
F̂T?TT i_ I «jfr ^  «Wf<«t 5^ 'JiT^ qg^Rt f  ^  clft% ^ ^'t-

a fhrtf^  tf^nr tt, »#fft 3iYt ^  s r̂̂ w l i ark ?it>t ^>>1 ^  3W »r m^RT
-WSTT 1!T VTsn ?>TT 1 <r>ft ?̂T ^  i  I

{Engluih translation of the above speech)

Shrt 8. H. Das (liihur) : liefoiv oxpivseiii.^ my views on the Budget I wish 
to pluoo a ffw tliiiVL's before tlie House. Had tht* inauj'uration of Republic not; 
)Hieii made on the 20th January then such discussions on the Budget, as we 
jtf« having to-day, could never have taken phi(;e. The attention of the people 

our oountry had not bce!\ f(x:ussed on 20th January as much as on 28th 
Febiuary, when our hon. Minister of Finance pn'sented the lirst iUidget of 

•̂ or Bepublic. Therefore people had specially looked upon this day with hope 
'and expectation. Throughout the ages and ages of slavery- their rulers had 
aever paid any attention towards their plight and misery. When on 26th 
JiMiuary the Sovereign Hepuhlic of India was dec lared, then I tliink a v.ave of 
hope and expectation spre^ul all over the country and the people betran to think 
that after generations of slave»*y the task of rel)uilding of the country has now 
come to rest with the representatives of the people and so all their plight and 
misery would be eradicated. Therefore upon this 28lh February, when the 
hon. Minister of Finance presented the T3udget, was focussed the entire atten­
tion of all the people of our country and they were all along thinking w’hether 
the budget would present before them any way cut of their difficulties or not. 
The people judge the difficulties of the Government in the light of their own 
-^ucpehenoes. But as this was the first Budget of the Indian Republic so it 

expected that through the first Budgel though the Government would not
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-be able to eradicate our entire difficulties and‘misery yet it would giHde on to 
lihe way whereby we would be able to exterminate the age-long sufferings of our 
people and the poverty and unemployment in the country would come to an 
eud. The real source of trouble in India, as has been put by the hon. Minister of 
Finance, is due to the inflation of currency. But in my opinion the age-long 
poverty of generations and generations is the root-cause of this present economic 
situation. This poverty has been undermining the economic structure of our 
country since a very long time. If any economic expert or Government of 
this country wants to even a step further without resolvinj  ̂ t;his difficulty 
then I think that that enterprise or project will never prove successful, i  
think that the plea of the inflation mentioned here is not only the problem of 
India alone but it is a world-wide problem and is a natural after-effect of 
every world war. When there was no inflation in our country was the co'idi- 
tion of the people satisfactory? Was there no poverty  ̂ and unemployment 
in India then? Were not the people at that time ill-fed and ill-clothed*^ I 
lihink inflation to be a symptom of some particular disease, and as an hon. 
Member has just suggested that the hon. Minister of Finance without in the 
least taking into consideration reaction of the afflicted has tried to administer 
the best possible remedy to eradicate this illness. I think that in. his budget, 
speech the hon. Minister of Finance should have made a mention of the 
miserable plight of the 80 to 85 f>er cent, of the poor people of the country 
as also of the correct economic position of the country. He ought to have 
referred to their sorrowful plight. Only then could I have agreed that the 
Government also is in a tight corner and is alive to all situations, may they 
be external or internal or may have cropped up quite recently. Without fully 
taking these situations and difliculties into consideration we cannot eradicate 
them completely and totally. Being a representative of the people and repre 
senting such a constituency where the urban population is very scanty. I, after 
very carefully going through the budget speech had to face the same frustration 
and d^appointment as, >o the story goes, Shri Hanuman had to face on not 
finding the name of Shri Ramchandra written inside the pearls of the necklace 
that was given to him. I very carefully read the speech over and over again 
•n order to find out whether there was or not any mention of the economic 
condition of those unfortunate poor people of our country who constitute 80 to 
1)0 per cent, of the total population. But even after a careful study I could 
not come across any such thing. It is true that the economic condition of the 
i’ountrv cannot })e made sound within a two or three years’ time, but if the 
Government would have before it a clear cut plan for the removal of this dire 
poverty, if the economic condition and thĉ  economic policy of the country v 
would have been taken into consideration from correct ])erspective then the 
people would have based confidence and hope in the Government, and so would 
have who\*-heartedly and actively co-operated with the Government in all her 
plans and schemes. But there is not a trace of any such thinif in the speech. 
Though the diagnosis of the trouble is wront{ yet he has su r̂pested a remedy, and 
this way out is ‘ More and more production’. In order to make the poor and down­
trodden people of our country happy and prosj)erous as al?̂ o to place the economic 
position on sound ba îs it is essential to undertake increased production and stress 
should he laid on more and more production. But the question is on what lines 
the production is to be increased so that this increased production instead of 
bp<joming a curse may become bor>n for the country. The big industrial coun­
tries of the world even after starting huge factories and industries and pursui is? 
continued expert scientific research for hundreds of years have not yet been 
able to resolve this economic unstability and still now there are if not miilions 
then lacs of such people who are unemployed and have to pass iheir lives in 
dire poverty and utter misery\ If we would work on those very lines, if we would 
adopt those very measures to step up the p̂ ’oduction m our country, then I think 
that India would not at all be able to resolve her difficulties. We must leara 
from those experiences that the Western countries have gained after long and
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[Shri 8. N. Da«]
tiresome experimentation undertaken in face of arduous difficulties and priva­
tions. If we would not undertake to fulfil our task in the light of the 
experiences gained by them then we would not be able to resolve our difficulties. 
It is generally said that capital is wanting for large-scale production. This can 
be ^ e  to some extent but I can say that capital is not the only thing required 
for increased and more i>roduction. It is also essentia! to utihze the immense 
manpower ot our country. There are millions of such people here whose 
labour is not at all utilized by the society or the countrj\ There are millions of 
such people in our country who earn their living by agriculture or some such 
work. Aftar finishing their work they get sufficient time say of five or six: months 
when they have nothing to do and so remain idle during that period. Govern­
ment is not utilizing this immense manpower of India. 1 think that without 
utilizing this manpower to the fullest possible extent the problem of increased 
prod jctio i is not to be resolved. Only with that money, that has been heft with the 
capitalists through a decrease in the taxation proposals no big factones and indus­
tries can be set up and thus the deficiency of production cannot be accomplished.
I tlu'nk that what to say of •")ne year, much more time would be^taken up in 
importing those articles that are needled here, and all of them will have to be 
imported from other countries if the Government would take upon itself to 
launch a large-scale production scheme by setting up huge factories and indus­
tries.

Now the bell has gone, therefore I cannot say a lot of things. But I like 
to submit that I would have thanked the hon. Minister of Finance and would 
have surely congratulated him for this budget had he definitely and clearly 
indicated in his speech the steps that he wished to adopt to undertake large- 
scale production, or had made some provision in the budp:et for usefully utilizing 
the spare time of the agriculturists and millions of other people by setting up 
small cottage industries on the co-operative basis. In my opinion by acting 
ypon these suggt^stions the problem of increjised T)roduction can to a great ext<?nt 
be resolved.

I do not want to take any more time of tho House ,'juid there is no time also 
at my disposal. But I wish to submit that \mder the present circumstances sim­
ple assertions that the reduction of the telegraph and telephone charges would 
give a relief to the common people, are nothing short of making fun of their dire 
poverty. If the Government really wish to give relief to the common people 
then the Government will have to undertake this task by organisin^r a^ r̂iculture 
and fully deve!o|»ing small villM'L̂ i* and cottage industrii*s on eo-operative basi?; and 
only i'l this way the prosperity of the country can be achieved.

Sbri Meeran (Madras) ; So far as this Budget is concerne<l. we all know that 
tJiis is the first Budget after the inaugunUion of the Republic. Our hon. Kmance 
Minister natiK’ally took pride in prosent’ng it. Now, as this is the first Budget 
after the inauguration of the* Republic, I would like to scan it from the y>oint of 
view of the principle for which our Republic st înds— T mean the principles laid 
down in the Constitution in unambiguous language. We have taken upon 
ourselves and resolved in our Constitution that we will secure adequate means 
of livelihood t) all the citizens. We have also resolved to see that r.o one suffers 
from undeserved want and we have resolved to see that wealth is not concen­
trated in the hands of a few. Further, vre have* resolved to secure public assist­
ance in the case of the unemployed. These are some of the principles for which we 
stand. In tr>*in<: to see how far this Budget satisfies the principles for which 
we stand I shnll endeavour to sav a few words. I know we will not be able 
secure all these overnight, especiallv in view of the fact tihat we have achieved 
freedom just now afti'i* more than 150 years of slavery. But yet. ( theie is 
any indication in the Budget that this Budsret stands for some of principles.
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which we have enunciated in unambiguous language I will be satisfied. There­
fore I am trying to see how far as whether there is any hint or sign to show that 
we are sincere in the application of the principles for which our Constitution 

, stands.

Now let us examine how the unemployment problem is today. We have got 
st-atistics of the unemployed, though not complete. We have got employment 
exchani^es at which the unemployed may register for employment* at their 
option. We have got statistics of the unemployed for October, November and 
December— statistics of those who registered themselves for employment. The 
number of persons who registered themselves during the three months are 
71,464, 77,317 and 71,819 respectively and the number of those who have been 
found em})loyment during the period are 16,888, 18,508 and 19^505. So alto­
gether, as against 71,464 who sought employment in October, we have i>rovid- 
ed employment only for 16,388. Some 55,000 who sought employment have 
not been found jobs ia that* one month. They are still unemployed. We also 
find from the statistics furnished to us that, in November, some 6,000 and odd 
Government servfmts were discharged from service. This figure represents the 
net discharge. In addition, there are the unemployed in factories and mills and 
tlie like. Is there any |)roposal in the Budget before us to see that this ii’iemploy- 
nient problem is solved or at least mitigated or something done to show that 
this (Government is really earnest and sincere? T would be failing in ir.y duty 
if I do not say that the proposals found in the Budget do not tend to diminish 
the problem. They tend rather to aggravate it. The unemployment problem 
can be solved by various ways. One of these is by applying our mind to increase- 
th(* productio-i. Ther: arc:* many other methods according to our Finance 
Minister bv ^ ĥicll more labour can be absorbed and unemployment reduced. 
From I pcMusal of the Biidi^et one gathers the impression that if any assistjince 
is iroin̂  ̂ to hr jĵ iveji to anyl)orly it is to the (*apitah'st and the highest industrial­
ist and to the mechanised in d u s tr ie s .  Nothing has been sought to be given to 
the unemployed agriculturists and others. I fear that as a result of this policy 
there will bo industrial development of the western type which will increivse un­
employment. Therefore any relief by way of taxation to these high placed 
capitalist will ojily, in my opinion, result in more unemployment. I have my 
own doubts whethei this relief which you proj)ose to give to the capitalists will 
get back to the industry. Even assuming that it does, I doubt very much 
wnether it will solve the economic problem and the unemployment problem.

Now* I would like to say one or two ŵ ords with reference to the uiider-c'm- 
ployed. 1 am not speaking of those private employees alone and I ask: Are 
they paid in accordance with the increase of priccs in the country? The statis-

• tics sho'v that food materials alone have increased by 400 per cent., that is, fhe 
statistics of other materials also have increased since 1938 to 400 per cent. I 
ŵ ant i<- know whether the hon. Finance Minister is satisfied with the w iges of 
the employees o.̂ ' the Oovernment or private agencies,— T am speaking of the 
ordinary middle class or lower middle class— and whether their pay has been 
incre.^sed suflliciently to increase their standard#of life and if it is not increased, 
what steps have been taken to see that they get an adequate standard of living? 
h are not able to secure to the citdzens the minimum standard of comfort 
m Me. ^ood, cloth, shelter, etc. in our State (indeed we feel proud that we have 
achieved our ^dependence) it will onlv mean change of masters from one hand 
to anoth?r Of course, I know the time has been so short that we C(.uld not 
work wonders overm^ht but at the same time I want to k-now whether there 
lb any inaication m the Budget to offer relief to unemployment, to Increase the 
XV ages of those who are already employed and to see that they are goin? to get 
better living, better food and better clothing and better housing. -  g '
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811^ IL  P. Ktllifa (Bihar): I  also feel tempted to join the chorus of congratu- 
latioug extended to the Finance Minister, but I  would not cQngralulate him 
on this budget which has been rightly described as the I n v e s t s ' Budget. I 
wngratulate him on the great atmosphere of hopes that he has created around 
him even at this age and in spite of the very distressing economic coudition of 
the country. I also feel like congratulating him for the very unconventional 
manner of his speech when he Came to this House and presented the Budget. 
I  wish, his budget was as unconventional as his speech, but I am sorry to remark 
thiit the first budget of the Republican India is as conventional as the budget 
presented dbring the last few years. I would say it is not anything different 
from the budgets that our British masters used to present to us every year in 
spite of our wishes (Hear, hear). I do not like that a discussion on this budget 
should be raised to any fundamentdl level. 1 am aware thati in the transitional 
period the present Government of the country has certain limitations t\nd the 
Finance Minister has to move with caution. I am also aware and I agree that 
big diagnosit> of the main economic maladies of the country are ver\' correct. 
But that does not do him any credit because even the man in the street, even 
a college st\jdent is aware that our main maladies are inflation and our high 
prices. He has also proposed that the ultimate remedy to all this malaise is 
nothing but production, more production and still more production. For giving 
this slogJiu, I shall not thank the Finance Minister. Where has he given the 
real n^nedies tc countoracti the situation, fight inflation, fight the high prices 
and better the ecoiiojnic condition of the country? I am very much at vririance 
with the ways he has suggested. It is perhaps good to keep the cojintry on 
hopes, but it is not good to keep the country on hopes for long and for ?ver. 

"The Finance Ministv-r has created an atmosphere of hope by tellin*; the country 
that by the year 1950 our economic position, the national economy of the country 
has turne I the conier and (hat ŵe have crossed the danger spot. I wish, he was 
true. I do think thai a nation is either a bookshop or a business lirni w l .o s o  
economic soundiiess should be siatetl in terms of adjustment of ;icoounts. of 

profit and loss. A nation’s economic soundness should be judged by the 
economic position that the average man accrues. A nation’s economy or its 
soundness shoull l>e judged by the power of consumption of ĥe av'era^e man 
or whom w’e call the common man and who has been derided many tinuv .̂ And 
from that point of view, I am pretty sure that the economic condition of the 
oountrj', the economic position in which the common man of India finds himself 
today is as precHrious as over, if not worse. So long as this .•ondition obtains, 
we ca inot create iiny hope among our people, in the nation, unless we give a 
bold remedy to t.hose mnlaino that we have suffered all these year>.

Tho cry is that production and still more [‘reduction î ; the main remedy but 
how to increase the production in the eountry is the question. This sl(><̂ ;ui ha.̂  
bt^n raised for \ears b\it still }>roduction has not gone up. In sonic' of the  ̂
figures th.'U have been shown th»'re has been some rise in the produclioJi of 
textile gcodg niul others. But I do not think that they are enoujjh or they would 
tak.» us anywhere near solving our problem. But then the Finance Minister 
hrtb come out to mei;t the demand. I will remind the House that on the i txt 
day after the budget was presented to this House, the Hindustan Times, a 
paper owned by one of the lea(hni» members of the investors’ community in 
India gave a headline* to tho puge “ Stock market’s wishe'  ̂ answered” . Perhaps 
our fiends hero are aware that the so-called invoi t̂ors .'ve the owners of the stock 
market who own the major section of tlu» press of the countJ>\ They have been 
shouting for year's, they have nnsed a scare that capital formation is impos^ îble 
unless the t>a>(atii'n is lowered down and their <care has been answ'ered.

It do»^ not mattt‘r giving away 15 crores or giving away Rs. 20 crores 
to the CAfiitnlists. to the investors. That will not make the coutitry any porrer 
^ a n  it already i«. T!ie«e varj* investors whom we in other words may call the
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‘ capitalists* or the ‘ industrialists’, I would like to call them just* mere ' ‘atoek 
marketmen'. They contributed on the appeal of our national leaders outside 
this House abouu Ks. eight to nine crores of rupees to a great national fund of 
o»rs. So I do not mind if Rs. 20 crores are given away to them if I can iinder- 
stftnd that if these Bs. 20 crores are given away and the country’s production 
risos, hi the real sense of the term, that we will get cheaper goods in a year’s 
firae or so and our people's requirements are fulfilled. I for one would not
mind it then. But I am pretty sure that the hope that has led the Finance
Minister to give this concession to the capitalists will be belied before long. 
And in a year’s time w'hen he comes with the next budget to this House, I 
am sure he will say that the basis on which he raised his hope had been gone.
I am pretty sure about that.

The real lemedv is production, and more production, no doubt-. But for 
that it hiis been admitted now after this problem has remained insoluble for 
_>ears, that a psychological condition has to be created among the people and
among the real producers. The real producers are the kisana in the villages,
the workers in the factories and the middle-class people. Unless this psycholo­
gical atmosphere is created, I am afraid the production in the country will not 
go up. A’ id for the creation of this psychological atmosphere it was essential 
that some inducement, such as those Government have tried to give to the 
capitalists should have been given to the tottering middle-class people and the 
other producers in the country, the working classes and the peasantry. But you 
have refused to do that, whereas you have gone all out to meet the wishes of 
those who are clready well ofT and you have refused to meet the wishes of 
those who are the real producers. But unless you do that you cannot and will 
not raise ])rnduction in the country.

Shri Poonacha (Coori:): Madam. I take this o|)portunity to congratulate the 
Finnr/ce Minister on his able presentation of the Budget. No doubt much criticism 
has come out on this Budget in the course of the debate from several Members on 
the floor of this House. But I for one, propose to associat<‘. myself with 
his proposals and to whole-heartedly congratulate him for his able presentation 
of the Budget. In doing so, I will first refer to the unique aspect of this Budget 
that is before us, unique in the sense that it is of a new pattern which has woven 
into a common fabric our fiscal and financial systems. I refer to the very 
harmonious integration of the Central finances with those of Part B States and 
60 the present Budget which has come out is one single Budget for the whole 
of India; which achievement is of no mean order and it deserves c>ongratulationg 
from every quarter I for one congratulate the t'inanc.e Minister particularly 
and the Government as a whole for this.

Apart from that, there is the other side of the question which ahould be taken 
into consideration, that is the background in w lich thig fifBf: Budget nf nur 
Republic has bec*n presented to this House. Tt is very easy to have said that 
it is a Budget which purports to help the capitalists of this country. But I for 
one would like to recognise the limitations that were placed upon the Govern­
ment and the handicaps that had to he faced by the Government when bringing 
out this Budget and it is highly satisfactory and a happy thip^ to not-e that in 
spite of the heavy odds that our countr>’ had had to face, a balanced budget has 
been | resented. Ver\" recently, that is, a few months back we had in this 
verv Hou<e a tliorough discussion about our economic condition, T mean the 
debate we had on the devaluation of the rupee, on the floor of this House, when 
the eoc>noniic condition of the coimtry was discussed more or leas thoroughly. 
We should understand the difficulties that followed, particularly in so far as 
our relationship with Pakistan is concerned, and consequent upon which a 
sort of economic warfare has been started from the other tKle. The Bituation 
created thereby was not an easy one for anybo«ly to ta«kle aad nobody can say
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that we could have had a happier budget than the one before us now. If 
Members take into consideration all these difficulties and handicaps that have 
been placed upon our finances, particularly in regard to trade balances with 
Pakistan and the strained trade relations with Pakistan, into which our economic 
condition was and is still to a large extent woven up, they will be able to 
appreciate the Budget better.

I was referring to the previous debate we had on the devaluation of the 
rupee. Then the Government placed befon3 the House an . îght points pro­
gramme*. But I am sorry that nothing about this programme or its achieve­
ments or failures whatever had happened, has been placed before us in this 
Budget. It would have beeji good if the Finance Minister could have apprised 
this Parliament as well as the country as a whole to what have been the 
or what have been the results of this eight points programme announced at that 
time. I still hope that in th3 course of this debate the Finance Minister will 
take an opportunity to apprise t1i(‘ House as to what extent Government have 
been able to pursue this eight-point programme announced by them at the time 
of the previous discussion.

I cornu now' to some minor aspects of this Budget. As was mentioned by 
some Members earlier in the day, 1 would also Mke to refer in passing to the 
number nf committees, particularly to the commodity committees that are func- 
tioui’ .g under the auspices of the Government. It will be a good thing if the 
Finance Minister will investigate and examine the expenditure sido of these 
commodity committees and see how far they have been functioning successful­
ly, and also lind out to what extent they have not been extravagant on the liberal 
financial aid th(*y have been receiving from time to time or annually from the 
Government.

Next I come to the question of the Planning Commission. It has been 
mentioned in the Wliite Paper that the Planning Commission will more or 
less examine our future development plans de novo. Well, that surprises me a 
bit, because we know we have been promising the country all sorts of recons­
truction schemes during the hust five, years. Several times it has been clearly said 
that the Government of India have accepted these schemes and that all these 
would be put into execution. If the whole question is to be examined again 
de novo by this Planning Coramissior. and the whole set of procedure is to be 
followed up again, I am afraid we would be holding up the progress of the country 
to a very large extent and would be creating disapfX)intment in the minds of 
the j)eople and as such, I would ver\̂  much like to know from the Government 
Rnd the Finance MinistcT in particular as to what precise term^ of reference will 
be given to this ('ommission. I take it that such of the approved schemes as 
have been thoroughly investigated and examined by the Government will not be 
the subject motter of examination over and over again with unnecessary duplica­
tion. With the se remarks, I support the Budget.

Shll J. N. Hazarika (Assam): It is a ver̂  ̂ hopeful augury that the first Budget 
of the new born Kepublic of India is a surplus Budget prepared under the 
articles of the new Constitution of India. Though it is a general principle of 
all public finance to have a deficit Budget at a time when unemployment exists, 
yet, considered from the standpoint of financial stringency of India, the surplus 
Budget is not only a measure o f , expediency, and hence welcome, but also a 
basis on which future India would ei>tablish an edifice of financial morality.

The future leaders of Indian Public Finance will always look forward to 
this Budget with Bome honour and respect. This Budget ia, indeed, the most 

-liealthy Bu4get ever produced in India, gincA ^^rld War II. Oura is a country
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now which is fully Sovereign and Independent. Economically thmking, Eot- 
wibhstandiiig the iacl of our country being politicftlly sovereign, India hug ad­
mittedly many disadvantages in the sphere of economic thnvmg—both e^itemal 
as well as internal: one of the most fundamental defects of India’s economic 
position is the potential relationship with other sterling countries— especially 
with the United Kingdom.

But, with the inauguration of India's Democratic Republic, every one of 
our countiTniPn most piously hopes that social economy would replace the 
laissez faire system, completely abolishing the old system of economy root and 
branch. Every citizen expects that our National Government vvould begin to 
heal the economic wounds India has received d iring the last on 3 century and 
a half under th'i foreign domination. If this Budget is our hope, the dream of 
India would materialise in no time to come.

This Budget is really a reflection of India’s economic structure although not 
of a true Democratic Republic. It is what it is, but not what it should be. 
India’s finance is no longer responsible to the Aathority sitting in London. In 
shaping th«; econornir* destiny of our country, the old imperial preferences and 
foreign interests must not be the grounds of influence on our public finance 
and National Economy. The hon. the Finance Minister seems to have em- 
pliasised Ihe fact that foreign capital is welcome to restore _con£de«ce in nur 
indigenous industries. But, I cannot fully agree with him. If the industrialists 
oE India do not restore confidence in themselves the only way for the Govern­
ment would he complete nationalization of industries, as early as possible 
despite the Congress Working Committee s recommendations in favour of a 
mixed economy.

The last year s Budget Estimate (1949-50) ushering in a deficit of 147 
million rupees was most disheartening to the masses of India, although it was 
reduced conFcquently by fresh taxation. The most notorious features of last 
year’s Budget ŵ ere the abolition of Capital Gains Tax, relief in Income-tax, 
reduction in Super-tax, removal of export duty on certain goods, increase in 
excise duty on sugar, and its extension on cotton cloth. Viewing from this 
st-tndpoint, the hon. Dr. Matthai’s last year’s Budget was purely a Budget for 
the interests of the capitalists as against the poor masses, in this country.

On the whole, this year’s Budget, however, is an improvement over the last 
year’s, in the sense that tax-relief to the ‘ haves’ this year has not resulted in 
3 deficit Budget.

Political revolution in our country is far more advanced than economic. 
The emergence of a Sovereign Democratic Republic in India out of a foreign 
bureaucratic rule, is the most unique feature of our political revolution. But, 
the Bndpet does not seem to honour the spirit of economic provisions of our 
Constitution. I cannot understand how the old structure of our public finance 
can be qui^ consistent with the Democratic Republicanism.

The abolition of busincvs:̂  profit tax, the reduction in rate of income tax on 
incomes from Rs. 10,000 to 15,000, the reduction in company rate of income tAt, 
the reduction in maximum rate of income tax, will no doubt give economic relief 
to i section of the ‘haves*, but it is by no means a relief to the Nation. It is 
s&id that such reduction would give incentives to the investing interests; 
but, I submit, in spit<̂  of the relief given last year to the investors, it appears 
Vhat the industrialists and business concerns got no incentives and encourage­
ment to the proportion the relief was mcuie, and no considerable enthusiaam wag 
shown by the investors last year in spite of tax relief. On the contrary, their 
CApiidl was kept idle to the detriment of the national intereeti. Tbei^fore. tax 
relief intended to be given to tfie oapitalists is no reliel to the country. On the
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other hand, the burden on- the conBimierB has by no means been reduced. Tax­
ation on con&umpwon in our country is so high that the poorer section of the 
population is hving a mise;able hie. ,

Reduction of tax rate on income in our country is by no means commendable. 
The lesser the burden of taxation on income, the heavier it seems the burden of 
taxation on consumption. It goes against the equitable principle of public 
finance of a democratic country like ours. “ More taxation on income and loss 
taxatioji on consumption” should be the principle of our public finance.

The net reduction in revenue of Rs. 14-99 crores of which the Centre will 
bear Rs. 7 87 crores, will seriously affect the revenues of the States also; under 
the existing arrangement, the loss of Rs. 7*12 crores to the States would very 
grievously hurt the poorer ones, like Assam and Orissa. Assam and Orissa each 
would lose ovei Re. 20 lakhs from what would have been tlieir respective reve­
nues otherwise, this year.

The poorer States like Assam and Orissa, of whose respective populations 
backward tribes are one-third and one-fifth of the totals, will be deprived of- 
larger shares of finance for their educational and economic development. 
These poorer States need mo.re motherly treatment from the Centre. In 
“ Provincial Development Programme” published by the Government of India, 
it is said in lespect of Assam “ That two-thirds of its area is inhabited by 
aborigines, who form one-third of its population, is a fact of far-reaching im­
portance and creates problems of its own not only from the ^m inist ative but 
also economic standpoint.”  This shows how Assam needs Central aids even 
under article 275 of the Constitution. I am glad that granta-in-aid to Assam 
under the said article of A e Constitution have been shown in the Budget, 
though it will not meet even one-tenth of the present needs. It ig disappointing 
to see that Assam has spent only Rs. 5-7G crores from 1946-47 to 1949-;*)0 in her 
'development, wh(‘reas Bombay, a Stiite already a richer one, has spent 47 73 
c ores within tho last four years. This shows that no development has been 
made in Asr>am. Bombay gets more than what she deserves for her develop­
ment. As you find it, “ Nearly 19 per cent, of the total expenditure on jjrovin- 
cial devolopemnt plans for the country as a whole is accounted i«r by expendi­
ture in Bombay, whereas the population of this Province is only 11 per cent, of 

the total population of nil the provinces taken together.”  Yet, due
* attention has not been given, for the development of the tribes whose 

population is over 16 lakhs.

T(j suiM u]>. all over India we have to look after the most backward elerrent 
of our country. The Scheduled tribes witii a population of over 25 million, 
cannot b * developed eduwuionally and economically unless the Central Govern­
ment grants yearly adequate sums of money from the verr commen(jement of 
our Rep’.ihlicHFi (Constitution. The antisocial clenientvS like the romniunists 
oft«n infiltrate into the areas of these innocent masses of India and influence 
their pf»litical and s<x'ial outlook. The main reason of it is the economic back* 
wardness of these voiceless millions. The only measure I can reconmiend to 
ihe Oovernmtnt for redress of these people is the economic measure which 
f^ould receive the priority of the Central Government.

With these remarks, I commend the Budget.

The Homm then odhyurned iiJl a Quarter to Eleven of the Clock on Tusnday  ̂
ih€ 7fh March. 195().
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